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BEFORE THE NATIONAL GREEN TRIBUNAII@

EASTERN ZONE BENCH: KOLKATA '

\ 7
0.A. No.104 of 2024/EZ. h
Nilamani Mohapatra . Applicant.
-Versus-
State of Orissa & others. Respondents.

ADDL. AFFIDAVIT FILED ON BEHALF
OF THE RESPONDENTS/OPP.PARTIES
NO.10.

I, Sri Dillip Kumar Sahoo, aged about 35 years, Son of
Basanta Kumar Sahoo, at present working as Dy. Director of %
Mines, Cuttack Circle, Cuttack Dist.Cuttack, do hereby solemnly
affirm and state as follows:-

1. That T am swearing this affidavit on behalf of the Opp.
Party Nol0 being duly authorized by them. 3

2, That I have gone through the abovementioned original

Deputy Director of Mines
Cuttack Circle, Cuttack

\9&# application and have understood the contents thereof. In my

ks )

hY

official capacity I am well acquainted with the facts of the case

\\

.
T

and thus competent to swear this addl. affidavit.

2

3. That the deponent has already filed counter affidavit in the

matter.

4, That the aforesaid Original Application has been filed by
the Applicant before the Hon’ble National Green Tribunal,
Eastern Zone Bench, Kolkata challenging the illegal operation of
Khondalite Stone from Kundakundi Kunda Stone Quarry
(Khondalite), Narangarh, Khordha Tahasil, by the lessee in
violation of Sitting Criteria Conditions of Environment

gn'T(\ /\&UR

NOTARY, GUTTACKTOWN

REGD. MO- _ON-56/207
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Clearance, Consent to Establish and Consent to operate, Mining
Plan and in close proximity of human habitation. There has been
no monitoring of compliance of conditions pursuant to public
complaint. There has been no greenbelt by the project proponent
and the progressive mine closure and phased reclamation has not
been followed and there has been no action by the SEIAA and
State Pollution Control Board; the authorities who have granted
Environment Clearance and Consent To Operate despite of

repeated complaints.

5. That, the present application arises out of the order dated
28.05.2024 passed by this Hon’ble Tribunal in O.A.
No.104/2024/EZ., wherein this Hon’ble Tribunal had constituted
a committee comprising of the District Magistrate, Khordha or
his representative not below the rank of Additional District
Magistrate, Senior Scientist, Odisha State Pollution Control
Board, Senior Scientist, Central Pollution Control Board and

Senior Scientist SEIAA, Odisha.

0. That, the aforesaid joint committee visited the Kundakundi
Kunda Stone Quarry (Khondalite), Narangarh, of Odisha Mining
Corporation Limited (OMC Ltd.), Tehsil & District-Khordha on
Dt.20.06.2024 and suggested the Deputy Director of Mines,
Cuttack Circle, Cuttack and the Mining Officer, Cuttack Circle,
Cuttack to assess the quantity of the Minor Minerals extracted by
the Odisha Mining Corporation Ltd. from Kundakundi Kunda
Stone Quarry (Khondalite), Narangarh. Copy of the joint

committee report is enclosed herewith as Annexure-A/10.

[lzp
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7. That, the Deputy Director of Mines, Cuttack Circle,
Cuttack had sought the help of the Odisha Space Application
Centre (ORSAC) vide Letter No.3718/Mines, Dt.08.11.2024 to
assess the quantum of the Minor Minerals extracted by the
Odisha Mining Corporation Ltd. from Kundakundi Kunda Stone
Quarry (Khondalite), Narangarh since Dt.02.12.2020 i.e.
commencement of Mining operation at the said quarry. A copy of
the Letter No.3718/Mines, Dt.08.11.2024 is enclosed herewith as

Annexure-B/10 series.

8. That, the Odisha Space Application Centre (ORSAC)
submitted its assessment report vide ORSAC/PR/1230/2024-
No0.598, Dt.13.02.2025 regarding the quantum of the Minor
Minerals extracted by the Odisha Mining Corporation Ltd. from
Kundakundi Kunda Stone Quarry (Khondalite), Narangarh
between Dt.28.12.2020 (on the basis of the availability of the
closest ortho-satellitic image to the date of commencement of
Mining operation at the said quarry i.e. Dt.02.12.2020) and
Dt.29.01.2025 (Date up to which the extraction details have been
measured). As per the said assessment report, a total of

2,61,851.385CuM Minor Minerals have been extracted during

(z Rp Kuaors Sa >
Deputy Director of Mines
Cuttack Circle, Cuttack

the aforesaid period. A copy of the said assessment Report
prepared by the Odisha Space Application Centre (ORSAC)
along with the methodology is enclosed herewith as Annexure-
C/10.
9. That, the Mines Manager, Kundakundi Kunda Stone
Quarry (Khondalite), Narangarh of Odisha Mining Corporation
Ltd. has reported extraction of only 2,02,565.65CuM of Minor
%M/inerals through the monthly return filed in Form-J through
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13MS online portal between the date of commencement of
Mining operation at the said quarry i.e. Dt.02.12.2020 and
Dt.31.01.2025. Copy of the monthly returns filed by the Mines
Manager, Kundakundi Kunda Stone(Khondalite) Quarry,
Narangarh M/s Odisha Mining Corporation Ltd. up to January,
2025 is enclosed herewith as Annexure-D/10 series.

[t is worthwhile to mention here that, as per the daily
production details submitted by the Mines Manager, Kundakundi
Kunda Stone Quarry (Khondalite), Narangarh of Odisha Mining
Corporation Ltd., no production has been recorded at the said
quarry on Dt.30.01.2025 and Dt.31.01.2025. A copy of the daily
production details for Dt.30.01.20205 and Dt.31.01.2025,
submitted by the Mines Manager, Kundakundi Kunda Stone
Quarry (Khondalite), Narangarh of Odisha Mining Corporation

Ltd. is enclosed herewith as Annexure-E/10.

10.  That, an unreported extraction of 59,285.735CuM has been
noticed at the aforesaid Mines. In this regard, a showcause notice
has been served to the Mines Manager, Kundakundi Kunda Stone
(Khondalite) Quarry, Narangarh of Odisha Mining Corporation
Ltd. vide Letter No.544/Mines, Dt.15.02.2025. A copy of the
Letter No.544/Mines, Dt.15.02.2025 along with all the Annexure

is enclosed herewith as Annexure-F/10 series.

11.  That the facts and circumstances of the case, appropriate
steps are to be taken after receiving reply from the Odisha
Mining Corporation Limited (OMC Limited) against the

aforesaid show cause notice.

Salyd
Mines

uttack Circle, Cuttack
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12. That the facts stated above are true to the best of my

knowledge and belief based on official records.

DRy Kooy Zalon)

Deputy Director of Mines
Cgt‘:ack Circle, Cuttack

. Deponent.

Certificate
Certified that the cartridge papers are not readily available.

Cuttack #\0\
Date: 19.02.2024 Addl. Stan Alsel.

The akove na eponent being
identified by—p o all
solemnly affiriv and states@efore me
that the contents of Th =
are true to the bes o §

AMBIKA PRASAD RAY
NOTARY, CUTTACK TOWN -
Reqd. No.-ON-36/2004
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COMMITTEE REPORT ON JOINT FIELD VISITON D
NARANGARH KHONDALITE STONE QUARRY IN O.A. N

b e

ATED. 20 06 2024 10
0. 104/2024/EZ FILED BY

THERS
NILAMAN! MAHAPATRA Vs STATE OF ODISHA AND 9)

risin
The HonMle NGT has constituted 2 Committee  compri g

he site and
following members with a direction that committee shall visit !

submit

made in O.A No.104/2024/EZ filled by Nilamani

Qdisha

llegations
weeks with regard to 8
its report on aflidavit within four Mahapatra Vs State of

and others passed in order dated 28.05. 2024.

Members:

i)

i)
i)

v)

District Magistrate, Khordha, Odisha or his representative Not
below the rank of Additional District Magistrate

Senior Scientist, Odisha State Pollution Control Board

Senior Scientist, Central Pollution Control Board

Senior Scientist, SEIAA, Odisha

As per direction of Hon'ble NGT, a team consisting of following members
visited the site on dated. 20.06.2024 for enquiry and fact finding.

'E Sl [ "“Name of the Officer ‘L T Designation |

| ¥ | B

| 1. | Sri Saphalya Mandita I Additional District Magistrate t

1 Pradhan (Revenue) _ _—

1 2. Sri Dipti Ranjan Sethi I"Sub-Collector, Khordha i

’ \

137 | &ri Dillip Kun “ ity Director of Mines, Khordha

sted | 3. Sri Dillip Kumar Sahoo SDepw.y Director of ! A‘
True Copy Atte | \ Circle, Khordha

Sri Dillip Kumar Sahoo Deputy Director of Mines, ‘Cuttack

-.
g— z
o 3
S r "r"
vy
|
_m__F.L_H

Dr. Sohan Giri

Circle, Khordha , i
- \Addl. Chief Env. Scientist & Regional |

vy pirector | Officer, Odisha SPCB, Bhubaneswar
D‘ﬁaﬂ cwce. C 16, "r. Sandeep Ray Sciennst D, Central Pollution Conurol |
v | l |
) ) | Board |
T¥we wedA 17 Dr. Pradeep Kumar Nayak ﬁ Environmental Scentist, SEIAR, |

XX 1 | Bhubaneswar

-
N

Sri Bibhas Ranjan Panigrahi

Tsmi Kshirabdhi Tanaya
Sahoo

|
Tahasﬂdar Knhordha —!

500, Khoraba |
! |

%jw{_
COLLECTOR & DISTRICT MAGISTRATE

| KHORNNA

/t

I AD

Annexute= A/1p
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" Present Status of the allegation Mgﬂmm&m -
il Isauos R Brosent status | . 'E

“\9 petitioner alleged “thet me e 1and in question was measured DY Ri |

q“"‘“\’ operation is adjoining 10 | and Amin of Khordha Tahasil in Pfe%f“a“

 Ward nos. 3 and 7 of Bhogapur | of Tahsiidar, Khordha. Tahasildar have

' Village of Narangarh GP and ' stated that 50 plots are coming within the i

| close to the residential area. ‘ radivs of 50 meters from the lease |

| boundary of Narangarh Knondalite mines '

Out of 50 plots, 45 plots aré recorded N

' favour of private persons under the Knewst

| ;(Land lord) Shree Jagannath Manaprabhu

| \ Bije Puri Taraf Administrator, Shree Mand‘«
; 1Paﬂcha|ana Committee, Puri and rest 51

True Gapy Attestpd , plots are under Govt Khata. Out of 50 plots

2
=g

I 44 plots aré recorded in Ghara bari kisam,
lr:}ma- plot is agricuftural plot. Within 44
;pﬁvate plots, 19 plots have ex;stmg |
| structures with dwelling houses and rest 25 | i
plots have no structures. All these private '
p\ols are recorded under khewatship of |
| Shree Jagannath Mahaprabhu Bie, Puni
Taraf Administrator Jagannath Manchra
| Parichalana Committee Purl, khewat no- |
l 1.1, The detalled habitation list along with
‘iand schedule which is coming within the |
‘ | radius of 50 meters from lease boundary is |

fnclosed at Annexure-l.




True Copy Attested\ of vegetation. Because of noise

— X -

i

2| There TS ailegation that Tore | s Tn Bhogapur mouza one UP Scnool

than three schoolsy Anganwams: is existing within a distance of 160

(8re existing within a 200 meters gﬁi:ary!:‘:; Orizeangr::\‘:aqda (::;.::'Z .
7radius of the quarry { is located within a distance of 166
| l meters from lease boundary. :

Akt OWR oy w\.\-'-«\,{l | Further, one Saraswati Sishu

| |

|
i
s
l
i
|

|

- |

peputy !
Cuttack

e Cto

circte,

Mﬂd children and also ailing senior
chaG\‘ citizens a adversely affected.

l Mandir, Bhogapur is situated at a
| distance of 110 meters from the
lease boundary '

L e In Narangarh mouza, one Ashram

\ school and one high school named ‘.
Chintamani Vidya Niketan are
located within a distance of 85

| meters ang 120 meters from lease |

. boundary respectively as per report
| of Tahasildar, Khordha.

|

3./ The quarry is said to fail within | RO, SPCB Bhubaneswar reported that both ‘

ghuman habitation and involves ambient air quality and ambient noise
1 |

| operation of huge machinery for ! monitoring were conducted for about 24!

|
dnlhng and cutting which create ! hours The average data of P::lrtwula'ce¥
isrgnmcant amount of noise as Matter

(PM)1o in the atmosphere“
- well as air pollution. it is further\

at 3 locations are below 100 ug/M® per |
; stated that Bhogapur is a densely \ meter within prescribed standard of board ! l

!populated village and the layer of ‘and ambient noise intensity at 4 different\
| dust generated from mining and |

l

locations are below prescribed standard‘{
w.rt. industrial & residential area for dayl

time i.e. 75 & 55 dB(A) respectively, ‘.
* No high level or intensity of naise‘
generating driling machine was |

used for drilling of stone at me%
quarry area. }

its allied activities are dispersed |
' over nearby houses and leaves |

‘pol!utlon both during day and |
| night the villagers are not able to \
have peaceful sleep Study of |

L 4

Wire saw cutting machine was used |
for cutting Khondalite stone which
was not generating high intensity of
| sound. Usually during cutting, the |
| .1 water sprinki'mg was obset‘ved for |

S |

@’ Ju B W L AL/

956



- X-

|
|
|
|
|
{
|

| mining  operation 39 mango!
'trees, 22 jackfruit trees along |
! with other associate plants have t
ti been completely uprooted.

4."s'tt' is alleged that during the |

suppression  and dispersion  of
fugitive dust to nearby |
areas/locations. I
Noise intensity was not SO loud *
towards nearby areas/school during |
the day of monitoring |
No dust deposit were observed r.m"i
the leaves surface area of the trees
existing nearby to mining lease area ‘
The repot of RO, SPCB, |
Bhubaneswar is enclosed at

Annexure-il.

e ——— e il - -

sought from DFO, Khordha for
cutting of 137 nos. standing tress
over plot no 2166,1851,1850,1745
under khata no 532/2 of Mouza - |
Narangarh, Khordha vide letter no-*l
14484, dated. 01.12.2020 of
Regional Officer, Khondalite Group |
of Mines.

2
|
Necessary permissions has bee l

The DM, OFDC Ltd Bhubaneswar
(C) Division was requested tof_
estimate the cost of felling of 137 |
nos of different species by DFO.E
Khordha Division vide letter no 8179, ';
dated. 21.12.2020. |
An estimate of Rs. 2,40,088 hasj;
been submitted by OFDC LU, |
Bhubaneswar and the Rs. 2,37,038/- |
has been deposited after deducting |
TDS @ 1.5% by Regional Manager, '
KHondalite Group of Mines on%
dated. 20.02.2021 through RTGS, |

957
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"o Accordingly Permission has been
accorded to take up felling of rees
through OFDC Ltd Vide letter no ;_
1281, dated 0103 2021 of DFO
Khordha. The above report recewed
from Mines Manager, K.K Khondalite |
Mines. Naranagarh is enclosed ai'}

; | Annoxure-iil.

|51 7 Hlegéd hal o deep  NOC has been obiained from Central |
lboreweil in the quarry caused the | | Ground Waler Authority, New Delhi for |
depleuon of ground water in the | ground water abstraction and its validity
residential school and village | period is from 06.05 2023 (0 05.05 2025 35 |
uanks for which it get dried in the per report of Odisha Mining Ccrporat;on

| - month of February.  Limited which is enclosed at Annexure-iV

! 1 There is no such evidence that/ ‘
lestabilshment of two deep borewell in the ;
l} quarry area for industrial purpose has led to !
| depletion of ground water in the residential |
| schoo! and village tanks. As repored byt

True Copy Attestﬁ ' BDO, Khordha, Bhogapur viliage under'
\.
|

%

i

' ' Narangagrh GP area faces water scarcity .
dunng summer season for which water
ecto" lof wr-o: 1 tankers are deployed to meet the demands
Dem‘:& C“O\O'G of local people. The report of BDO
; i Khnrdha is enclosed at Annexure-V.
'1 6. | It is stated that no “cansultation | As per sub “section (8) of Section 4 ofa

| with village assembly/palli sabha | OMMC Rules 2018, no prospecting license |

l;pz‘it:ertaopf;ra@tf.u:m of quarry -gum-mining lease oOr mining lease orl

1

|
j: | . l varry lease shall be granted in Schedule |
IEECERELY IV I ) ’

Areas without  recommendation ofi
= iconcerned GP. As Khordha is a non-|

tschedule area, it is not mandatory to have i
;

|

; 1

L
COUiUORLD‘STR MAGISTRATE | pali sabha prior to operation of quany. |
L. KHORD e e e A e e R —
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The committee members observed the followings at the time of inspection:-

+ Narangarh Khondalite Stone quarry is operating over plot no 1745, 1850
1851& 1747/2168 pertaining to Khata no - 532/2 of an Area Ac 11 545 dec
of Mouza Narangarh, _

» E.C was granted in favour of M/s Odisha Mining Corporation Limited vide
SEIAA Odisha letter no. 8881/ SEIAA dated. 04.09.2020.

» Consent to Establish (CTE) and Consent to Operate (CTO) were issued by
SPCB, Quisha, Bhubaneswar vide letter no 2957/RO, dated 05.10.2020 and
letter no 3432/RO dated 18.11.2020 respectively.

» The committee suggested that Deputy Director, Mines. Circle- Cuttack &
Mining Officer, Cuttack shall assess the quantum of minor minerals extracted
Dy the M/s Qdisha Mining Corporation Ltd from Narangarh Khondalite stone
quarry as per OMMC rules and stipulated conditions by SEIAA and SPCQ.
Odisha, BBSR along with Deputy Director, Mines, Circle- Khordha. They will
also scientifically calculate the volume of minor mineral extracted along with
imputation of penalty, environmentai compensation and remedial measures.
in case there is evidence of mining beyond permissible limits/quantity as per
the existing order and guidelines, within a period of one month so as to submit
the compliance before the Hon'ble NGT.

e 3o
Mining Officer, Cuttack RO, SPCB, Bhubaneswar
(o My
Deputy Director of Mines, Deputy Director, Mines,
Cuttack Ctrc!e. Cuttack Khordha Circle, Khordha
(I
Senior Scientist, Odisha, Senior Scientist,
State Pollution Control Board Central Poliution Control Board
5 l -' f . )
;&77&’ \ w}‘\«"/
Senior Scientist, SEIAA, Odisha BDO, Ytdha
Tahsildar, Khordha Sub-Couaefmdha
,“\
[ ]? *
ted N T
opy Attes e PN Ak
True CoPY Addl. District Magistrpte, Ko
@D T vy ket
ines
rector of MIne

Dgpuwtv ) Circte, Cuttack

COLLECTOR & DISTRICT MAGISTRATE
(1 0) KHORDMA
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OFFICE OF THE DEPUTY DIRECTOR OF MINES, CUTTACK CIRCLE, CUTTACK
AT-NIMPUR, P.O.-JAGATPUR, DIST-CUTTACK - 754021 PH.: (0671) 2309357/58
E-mail ID: mo.cuttack@orissaminerals.gov.in

Letter No. .....o 3"9”5}L ...... /Mines, Dt o911/ 8

From:

Deputy Director of Mines,
Cuttack Circle, Cuttack.

To,
The Chief Executive,
Odisha Space Applications Centre (ORSACQ),
Plot no: 45/48, Jaydev Vihar,
Bhubaneswar, Od!sha'.

Sub:- Quantum of Minor Mineral extracted by OMC Ltd. at Kundakundi Kunda
Stone Quarry(Khondalite), Narangarh, over an area of 11.545 Acres or
4.672 Hectares, At-Narangarh, under Khordha Tahasil of Khordha District

since commencement of the Mining operation by the aforesaid agency i.e.
on Dt.02.12.2020.

Ref:- 1. O.A. No.104/2024/EZ filed by Nilamani Mahapatra Vrs State of Odisha &
06 others before Hon’ble National Green Tribunal, Eastern Zone, Kolkata and
st\ the joint committee report thereof. (Copy enclosed as Annexure-1)
(s

OQ* 2. Request letter of Regional Manager, Khondalite Group of Mines, OMC Ltd.
.0 “gg undertake DGPS Survey in the aforesaid Mines (Copy enclosed as
g gl)"rnexure -2).
é° \)*
ﬂo\o\‘c'\g!r o
009:;\# With reference to the subject cited above. I am to inform you that the joint

committee constituted by the Hon’ble National Green Tribunal, Eastern Zone,
Kolkata in O.A. No.104/2024/EZ filed by Nilamani Mahapatra Vrs State of
Odisha & others, has instructed the undersigned to assess the quantum of
Minor mineral extracted by OMC Ltd. at Kundakundi Kunda Stone Quarry
(Khondalite), Narangarh, of Khordha Tahasil under Khordha District.

Page 1 of 3




VS

Considering the sensitivity of the matter, as the report regarding the
quantum of the Minor Mineral extracted by OMC Ltd. at Kundakundi Kunda Stone
Quarry (Khondalite), Narangarh, shall be produced before the Hon’ble NGT, the
undersigned urgently seeks the technical expertise and authority of Odisha Space
Applications Centre (ORSAC).

In view of the above, I would request you to kindly provide the details of the
fees charged by Odisha Space Applications Centre (ORSAC) including the GST, for
carrying out necessary survey and producing a comprehensive report with respect
to quantum of Minor Mineral extracted by OMC Ltd. at Kundakundi Kunda Stone
Quarry(Khondalite), Narangarh, over an area of 11.545 Acres or 4.672 Hectares
(Land schedule & Lease Map of the area are enclosed herewith as Aneexure-3 and
Annexure-4 respectively), At-Narangarh, under Khordha Tahasil of Khordha
District; since the commencement of the Mining Operation by the aforesaid agency
i.e. on Dt.02.12.2020. Further, I would also request you to inform the undersigned
regarding the mode of payment and whether the payment shall be done in advance
or after the production of the report.

Furthermore, the Mines  Manager, Kundakundi Kunda Stone
Quarry(Khondalite), Narangarh, OMC Ltd. has intimated the undersigned via e-mail
that the Regional Manager, Khonadlite Group of Mines, OMC, Ltd. has requested
before your good office vide letter no.771/OMC/KNDL/2024, Dt.07.11.2024, to
undertake DGPS Survey in the aforesaid Mines (Copy already enclosed herewith as

Annexure-2).

This must be treated as extremely urgent.
Yours faithfully,

Encl: As above
M\. 202K

Deputy Director of Mines,
Cuttack Circle, Cuttack

Memo No. ....33...‘...7./Mines, Dt@g/r’/av
Copy submitted to the Collector and District Magistrate, Khordha for favour
of kind information, QﬂJ”D
True Copy Attested @ 0% \\» 203
Deputy Director of Mines,
Cuttack Circle, Cuttack
Deputy Director of Mines

961

Cuttack Circle, Cuttack i
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Memo No. ... 21.9C.../Mines, ot 0% [[,8Y
Copy submitted to the Director of Mines and Geology, Odisha, Bhubaneswar

for favour of kind information. _L,QO%,, W el
4 Deputy Director of Mines,
teste Cuttack Circle, Cuttack
True COPY Al

( Ded

Depu Directer fj‘ rlines
Cuttgch Ciicie, Cutiack

pesye 3 of 2,
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Hem No.02

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA 2
(THROUGH PHYSICAL HEARING WITH HYBRID MODE]

Original Application No.104/2024/EZ

Nilamani Mahapatra Applicant{s]

Versus

State of Odisha & Ors. Respondent(s)

Date of Hearing: 28.05.2024

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

Mr. Sankar Prasad Pani, Advocate a Jw
Mr. Ashutosh Padhy, Advocate

For Applicant(s)

ORDER
1. Heard Mr. Sankar Prasad Pani assisted by Mr. Ashutosh Padhy,

learned Counsel appearing on behalf of the Applicant.

()

. The allegation in the Original Application is that Narangarh

Khondalite Stone Quarry is operating over lcase hold area of
11.45 Acres in Plot No.1745, 1850, 1851 and 1741/2166, Khata

No.532/2, Kissam-Bagayat (Orchard) in Narangarh Mouza in

Tmo Copy Attested Khordha Tahasil, District-Khordha.
| 3 1t is alleged that the quarry operation is adjoining to the W ard
Nos.3 and 7 of Bhogapur Village of Narangarh Gram Panchayal
Deputy Director of Min€s 4 closc Lo the residential area.

Cuttack Curcie, Cuttacn

ALY

4. 1t is stated that more than three Schoo]s/:‘\nganwadi are existing
within 200 meters radius of the quarry. The quarry is said 1o fall

and nvolves operationt  0ob

(4

within human habitation
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o tlay and
&

) ise | hoth durn

vegetation. Because of the noise pollution
pe CE1ely a')?‘

teum neaceful sleep. DTUCY

night, the villagers are not able to have pe ook ,
Efarter]
i i Lo« are adversely affected

children and also ailing senior citizens arc adv 3

. . . issue ; '»’ii'(')i"‘a";’:rﬁn;
Thus, there is a substantial issuc ol ¢n |

1
S ' 1 -al people.
infringement upon the environmental right of the local peoy

6. In our opinion, matter requires consideration.

Issue notice to the Respondent Nos.1, 4, 79,10, 12, 13 aard 17

=J

returnable within four weeks.
8. Mr. Anand Prakash Das, learned Additional Standing Counsel
who is present (in Virtual Mode), accepts notice on behalf of the
Respondent Nos.1, 4 and 10, State Respondents, Government of
Odisha.
9. Mr. Dipanjan Ghosh, learned Counscl who is present (in Virtual
Mode), accepts notice on behall of the Respondent No.7, Odisha
State Pollution Control Board.
10. Mr. Apurba Ghosh, learned Counscl who is present (in Virtual
True COPY Attested Mode), accepts notice on behalf of the Respondent No.9, Statc
[cnvironment Impact Assessment Authority, Odisha.
11. Mr. Ashok Prasad, learned Counsel who is present in court. accepts

nawtice on behalf of the Respondent No. 12, Director Generad of Mines

Deputy Director %f Mi ;
MG tHac |
Cuttack Cucie, LU TR——

12. Mr. Surendra Kumar, learned Counsel who is present (in Virtuai

Mode), accepts notice on behall of the Respondent No 13, Cenipny

(9)

R

e —
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1is t‘e";)rr%mt:nzxi‘m:

1 St g :
(1) District Magistrate, Khordha or I

below the rank of Additional District Magistrate,

(i)  Senior Scientist, Odisha State Pollution Control Board;

(i)  Senior Scientist, Central Pollution Control Board; and

(iv)  Senior Scientist, SEIAA, Odisha.
16. The Committee shall visit the site in question and submit 1ts

report on affidavit within four weeks with regard to the allegations

made in the Original Application.

17. The District Magistrate, Khordha, shall be the Nodal Office for all

logistic purposes and for filing the Report of the Committee on

affidavit.
18. The Applicant shall serve c-copy/soft copy of the Original

Application along with all its annexures upon Mr. Anand Prakash

Das. Mr. Dipanjan Ghosh, Mr. Apurba Ghosh, Mr. Ashok Prasad

the Respondents.

and Mr. Surcndra Kumar, lcarncd Counscl for

within 48 hours.

LList it on 08.08.2024.

True CoPY Attested
| Sheo Kumar Singh, JM
of Nines
D‘wdo' (:-\I“acv~ Dr. Arun Kumar Verma, BV

C

YA

D’puw X c“'c‘o ‘

May 28, 2024
O A, No.104 /2024 /EZ

MN

(2



| £0.20.06.2024 TO
COMMITTEE REPORT ON JOINT FIELD VISIT ON ‘?ZT 104/2024/€Z FILED BY
NARANGARH KHONDALITE STONE QUARRY IN 0.A. NO. ND OTHERS
NILAMAN! MAHAPATRA Vs STATE OF ODISHA A
" . 18in
The Honble NGT has constituted 4 Cummt.t iy u«:‘em:if;m::ng
following members with a direction that cummittcel shall wi;tt s;l};igﬁtions
submit its report on aflidavit within four weeks Wwith rcgar 0\1 State of
made i O.A No.l04/2024/EZ filled by Nilamani Mahapatra 5 =%
Odisha and others passed in order dated 28.05.2024.
Members:
i) District Magistrate, Khordha, Odisha or his representative not
below the rank of Additional District Magistrate
iij  Senior Scientist, Odisha State Pollution Control Board
iiii  Senior Scientist, Central Pollution Control Board
iv)  Senior Scientist, SEIAA, Odisha
As per direction of Hon'ble NGT, a team consisting of following members
visited the site on dated. 20.06,2024 for enquiry and fact finding.
sl " Name of the Officer 1"'“”"' T Designation ‘.
No l i
d 1. | Sri Saphalya Mandita Additional District Magistrate |
o COPY Atteste -, Pradhan \(Revenue) .
Tru | 2. Sri Dipti Ranjan Sethi ISub-Collcctor, Khordha |
13, | Sri Dillip Kumar Sahoo | Deputy Director of Mines, Khordha 1
@ p ] Circle, Khordha ;
{4 St Dillip Kumar Sahoo | Deputy Director of Mines, Cuttack |
. Circle, Khordha '
: of Mines — : . St o .
oepu“f D\ti_ﬁd?: cuﬂﬂc"‘ 5. Dr. Sohan Giri Addl. Chief Env. Scientist & Regional ii
Py uﬂ’"" circie. I S Officer, Odisha SPCB, Bhubaneswar ;
| 6. Dr. Sandeep Ray IScientist D, Central Poliution Control |
. Board :
A RV RN \\ ‘ 7 Dr. Pradeep Kumar Nayak | Environmental Scientist, SEIAA, —4‘
; Bhubaneswar ) |
Sri Bibhas Ranjan Panigrahi 'lTahasildar, Khordha ‘
Smi. Kehirabdhi Tanaya | BDO, Khordha R
Sahoo i s o)
COLLECTOR & DISTRICT MAGISTRATE

KHORNDMA

o e @y
s b \\[&/\U\/
I (4
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Present Status of the aflegation mumﬁmn&mﬂk
1 . Prosent status .

W — R —— R'
1 ir The petitioner alleged that tha The lamj in QU&QﬁOﬂ was maasufad by

| quarry operation is adjoining 10 | and Amin of Khordha Tahasil in presence
' Ward nos. 3 and 7 of Bhogapur| 'of Tahsiidar, Knordha. Tahasildar Nave
Village of Narangarh GP and | stated that 50 plots are coming within the

| close to the residential area. lradlus of 50 meters from the lease '.
| boundary of Narangarh Khondalite mines

" Out of 50 plots. 45 plots are recorded in
favour of private persons under the Khewat
| (Land lord) Shree Jagannath Mahaprabhu
3 | Bije Puri Taraf Administrator, Shree Mandlr
| | parichalana Commitiee, Pur and rest 5%
True CopY Aﬁeﬁ‘ﬁd | plots are under Govt Khata. Out of 50 plots,
§ ‘- ! 44 plots are recorded in Ghara pari kisam,
@D kOne plot is agricuftural plot. Within 44
i lpnvate plots, 19 plots have existing !
l | structures with dwelling houses and rest 25

| lasues

ptots have no structures. All these pnvate
plots are recorded under khewatship of,
|Shree Jagannath Mahaprabhu Bije, Punl
Taraf Administrator Jagannath Mandira |
\Padchaiana Committee Purl, khewat no-i
\ 1.1. The detalled habitation list along w:th
'land schedule which is coming within the
. | radius of 50 meters from lease boundary is |
i : fnclosed at Annexure-l.

|
\
|
|

e
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o)

Cuttack

cuctq CU““°"‘

|

X

2! There is " al allegation that more |
than three schoots Anganwadls

‘ are existing within a 200 meters
radius of the quarry I
‘.

l

o 4 B m_i
3. The quarmy Is said to fall within ' RO, SPCB Bhubaneswar reported that both |

¥

in Bhogapur mouza one UP School
is existing within a distance of 160
meters from the mining lease
boundary and one anganwadi centre
is located within a distance of 166
meters  from lease boundary.;
Further, one Saraswati Sishu
Mandir, Bhogapur is situated at a
distance of 110 meters from the‘l
lease boundary

In Narangarh mouza, one Ashram ’.
school and one high school named |
Chintamani Vidya Niketan are |
located within a distance of 85
meters and 120 meters from lease |

boundary respectively as per report‘
of Tahasildar, Khordha.

| human habitation and involves ambient air quality and ambient noise .

1 operation of huge machinery for | monitorlng were conducted for about 24 |

dnlhng and cutting which create hOurS The average data of Particulate

]s:gniﬂcant amount of noise as  Matter (PM)e in the atmospherel

well as air pollution. It is further | at 3 locations are below 100 ug/M® per |

stated that Bhogapur is a densely meter within prescrived standard of board !

|

1

' over nearby houses and |eaves
of vegetation. Because of noise

A“*estabpollution, both during day and |

| nignt the villagers are not able to

|popu|ated village and the layer of and ambient noise intensity at 4 diﬂerent
iciusﬂ generated from mining and locations are below prescribed standard
its allied activities are dispersed | wrt industrial & residential area for day |

|

time i.e. 75 & 55 dB(A) respectively,

“have peaceful sleep Study of \

!children and also ailing senior

l citizens a adversely affected.

nes

*

No high level or intensity of noise !

generating drilling machine was |
used for drilling of stone at the !

quarry area.

Wire saw cutting machine was used
for cutting Khondalite stone which
was not generating high intensity of

sound. Usually during cutling, the |
water sprinkling was observed for |

Y (

e -
\ﬁv 3
B
—

|

PR,
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1
4!!& s alieged that during the |
{ mining  operation 39 mango |
trees, 22 jackfruit trees along |
| with other associate plants have }

|

| l

!_ | been completely uprooted.

: |

| |

| E

: 1
i

cou uacmm DI
. |KHORDHA

“dispersion  of
§|
|

Noise intensity was not soO loud E
towards nearby areas/school during i
{ne day of monitoring

No dust deposit were observed on:

suppression  and
fugitive dust to
areas/locations.

nearby

the leaves surface area of the trees |
existing nearby to mining lease area.
The repot of RO, SPCB,
Bhubaneswar is enclosed at
Annexure-ll.

et e i o e

Necessary perrmssms has “been
sought from DFO, Khordha for
cutting of 137 nos. standing tressi
over plot no 2166.1851.1850.1745]
under khata no 53212 of Mouza — |
Narangarh, Khordha vide letter no-%
14484, dated. 01.12.2020 of;

Regional Officer, Khondalite Group |
of Mines. |

The DM, OFDC Ltd Bhubaneswar
(C) Division was requested to!
estimate the cost of felling of 137
nos of different species by DFO“;
Khordha Division vide letter no 8179, {
dated. 21.12.2020. 3
An estimate of Rs. 2,40,088 hasi
been submitted by OFDC Lid, I
Bhubaneswar and the Rs. 2,37 036/ ;
has been deposited after deducting |
TDS @ 15% by Regional Manager, '
KHondalite Group of Mines on!
dated. 20022021 1hrough RTGS . ‘

i
i
I
i
i
|
|

S
1/

-
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/5‘/ J X

+ ‘Accordingly Permission has been
accorded to take up faling of trees
through OFDC Ltd. Vide letter noO §

1281, dated 01032021 of OFO. |
| khordha. The above report received | %
i from Mines Manager, K.K Khondalite ‘

Mines. Naranagarh I8 enclosed atL

* ‘ ' Annoxure-ill.

| 5 1t is alleged that two deep' ~'NOG has been obtained from Central |

| bOrewell in the quarry caused the | Ground Water Authority, New Delhi for

| 1‘399'3"% of ground water in the | ground water abstraction and it validity
residential school and  vilage | period is ffom 06.05.2023 10 05.05 2025 as

| tanks for which it get dried in the per report of Odisha Mining cOrporatson
i month of February.

. Limited which is enclosed at Annexure-iV

i There is no such evidence that‘
l l establishment of two deep borewell in me |

; i quarry area for industrial purpose has led to

\ | depletion of ground water in the ressdemlal

; tlte d + school and village tanks. As reported by

i BDO Khorgha, Bhogapur viliage under
-jD l | Narangagrh GP area faces water scarcity =

. ? |  during summer season for which water '

@ ] t f tankers are deployed to meet the demands |
uty Director %[:a::: of local people. The report of 8DO, | %
. Khordha is enclosed at Annexure-V. ,
6. | ‘It s Stated that no cansultation | As per sub “section (8) of Section 4 of|
1 | with viflage assembly/palli sabha ‘ OMMC Rules 2018, no prospecting license i
|¢ ‘gpdor to operation of quarry -cum-mining lease oOr mining lease or!

E o | quarry lease shall be granted in Schedule |
; Areas  without  recommendation ofi

i Iconcerned GP. As Khordha is a non-
1schedule ares, it is not mandatory to have | i

» pam sabha prior to aperation of quarry |

s i ———— S —— ML |
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ver al

The committee members observed the followings at the time of inspection:-

~ Narangarh Khondalite Stone quarry is operating over plot no 1745, 1850,
18518 1747/2168 pertaining to Khata no - 532/2 of an Area Ac 11545 dec
of Mouza Narangarh.

» E.C was granted in favour of M/s Odisha Mining Corporation Limited vide
SEIAA Odisha letter no. 8881/ SEIAA dated, 04.09.2020.

» Consent to Establish (CTE) and Consent to Operate (CTO) were issued by
SPCB, Qdisha, Bhubaneswar vide letter no 2957/RO, dated 05.10.2020 and
letter no 3432/RO dated 18 11,2020 respectively.

» The committee suggested that Deputy Director, Mines. Circle- Cuttack &
Mining Officer, Cuttack shall assess the quantum of minor minerals extracted
by the M/s Odisha Mining Corporation Ltd from Narangarh Khondalite stone
quarry as per OMMC rules and stipulated conditions by SEIAA and SPCB,
Odisha. BBSR along with Deputy Director, Mines, Circle- Khordha. They will
also scientifically calculate the volume of minor mineral extracted along with
imputation of penalty, environmental compensation and remedial measures
in case there is evidence of mining beyond permissible limits/quantity as per

the existing order and guidelines, within a period of one month so as to submit
the compliance before the Hon'ble NGT.

e N

Mining Officer, Cuttack RO, SPCB, Bhubaneswar

(i M

Deputy Director of Mines, Deputy Director, Mines,
Cuttack Clrc!e. Cuttack Khordha Circle, Khordha

/
Senior Scientist, Odisha, Senior Scientist,
State Pollution Control Board Central Poliution Control Board

Yom-— wg;g\;f/*
Senior Scientist, SEIAA, Odisha BD

O, Khordha

-
o

p /,
Tahsildar, Khordha Sub-Collsets, Khordha

™

1 wgyi
ar

i ) ‘-’t‘\'-l"""
True Copy Attested Addl. District Mag‘ssx" ta, nnor&h‘a‘\ A

@(D Cvtan I D Ik der b

ty Director of Mines @ ,:
ircle, Cuttac’ ‘. :
Cuttack Circie, IQL,,

COLLECTOR & DISTRICT MAGISTRATE
U °) KHORDMA

L SRS
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® DISHA

No. JOMC/KNDL/2024
Date: /2024

The Chief Executive Officer

Odisha Space Application Centre
Bhubaneswar

) Sub- DGPS Survey at Kundakundi Kunda Stone Quarry, Narangarh
i & Gobindpur Decorative Stone Quarry over an area of 4.672
Ha. & 18.280 Ha. respectively of OMC Ltd.

b " Sir,

i |
< | With reference to the subject cited above, it is to mention here that Mining
wease of Narangarh and Gobindpur Decorative Stone Mines have been granted by
Steel & Mines Dept., Govt. of Odisha over an area of 4.672 Ha. & 18.280 Ha.
reéspectively. Boundary pillars Co-ordinates of Narangarh & Gobindpur are
: enciosed as Annexure-"A"” & “B" respectively,
Therefore, it is requested to undertake the aforesaid DGPS survey & to
; produce the DGPS surveyed map for onward submission to Dy. Director of Mines,
§ Cuttack Circle, Cuttack & other govt. authorities.
Y
; In this connection, it is requested to kindly submit the bill/invoice for the
aforesaid work for necessary payment at our end.
Yours faithfully,
Encl.-As above. Sd/-
Regional Manager
Khondalite Group of Mines
Memo No. 7772 JOMC/KNDL/2024 Dt.oT ) /] /2024
Copy to the Mines Manager, Na?angarh & Gobindpur Mines ,for information
& necessary action. \%ZQ
Regioraf Manager
Khondalite Grou;;ﬁf Mines
e
QOdisha Mining Corporation Ltd.
‘A Gola Categery State PSU)
' Office © Knondglite Group of Mines, IDICOL House, Ashok Nagar
pt-1l Brunareswar-751009, Tel . +91 674 2622851, www omoitd A
True Copy Attested

Qe sy

Deputy Director of Mines
Cuttack Circle, Cuttack
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Land Schedyjq of Kung,

Kungj Kunda Stone Quarty as on 25,10,1980,

Mouzg . Naranagada

- m— —_

% Khata 525 —-an

1370.30 carr Mabadi
e
' Chndra Dev, Stsser’i?\?gal 1 Raja Rama Tenant —cShree Jagannath Mahapravu Bije |
‘Jagannath Mahaprayy g? np of Shree Purl Marfat  Srimandir  Parichalana
No.14424 18 Puri- B-Register | Committe
boo o o T e s
;—%@%@;—whﬁ'&‘ﬂwm:“ﬂzr“m Kisam _ [Area |
3“@9@“”“%%@55? 1745 Mundia  AC.7.020
lto ———{D2Gayat 1.490 | 1850 Bagayat-ll |  1.490
2% |Bagayat [ 14%0[1850  [Bagayatil | i
1503 Bagayat Y3 1851 Bagayat-1I 0.645 |
<327 |Bagayar | 288 | .
1506 Patita 2.400 [ 1747/2166 | Puratan i
! SO Patita 2.390 |
| Total I Aci11.555 [ Toig BN | Ac.11.545 !
| Forest Land Non-Forest Land | Total |
Acogn Ac.11.545 Ac.11.545

True Copy Attested
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Tahasildar, Khordha
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PLA(‘E SHOWING THE GRANTED M.L FOR DECORATIVE STONE (KUNDAKUNDI KUNDA.KHONBALITE) OF OMC LTD. OVER
AN AREA OF 11.545 ACRE OR 4.672HECT. IN VILLAGE NARANG‘%H UNDER KHORDHA-TAHASIL OF KHORDHA DISTRICL.

VILL-BHAGABANPUR
Ve

INDEX

e
M.L BOUNDARY =

VILLAGE BOUNDARY Q
poTeounpary [ 7] !

Surveyed and Drawn By

\ \

it

JMO, Cuttack

i SCALE - 32 INCH = 1MILE ~~

Metre 200 160 120 ap 40 00 1{;0

VILL-BHOGAPUR

Checked By i
|
av L a8
T ; T
Mining Officer, Cuttack Revénue Official Golabai
1

ANNEXURE -4

KEY PLAN
(TOPOSHEET NQ. - 73H/12)
SCALE 1:50,000 —

True Copy Attested

Deputy Director of Mines
Cuttack Circle, Cuttack
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Cuttack

To

Sub:

Ref:

Sir

Aﬂnez«ufe— S
X @cjfa\g 0B BORE a0

ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Department of Science & Technology, Govt. of Qdisha

ORSAC/PR/1230/2024 No.: 598" Date: |3)2{2025

The Deputy Director Mines
Cuttack,.Circle, Cuttack
Dist : Cuttack

Assessment of the quantum of Minor Minerals excavated from
Kundakundi Kunda Stone Quarry (Khondalite), Narangarh over an area
11.848Ac.or 4.794 Ha.(DGPS Surveyed area) or 11.545Ac.or
4.672Ha.(User Area)with respect to NGT OA NO.104/2024/EZ filed by
Nilamani Mahapatra Vrs State of Odisha & Others.

1-Your office letter No- 3718/Mines Dt. 08.11.2024
2- Letter No. ORSAC/PR/1230/2024/4265, Dt. 30.11.24

In inviting a reference in the subject mentioned above and the letter cited

under reference, please find the assessment of extracted volume of material
from the lease area 11.848Ac.or 4.794 Ha.(DGPS Surveyed area )or
11.545Ac.or 4.672Ha.(User Area)of the Kundakundi Kunda Stone Quarry
(Khondalite) at Village- Narangarh under Khordha Tahasil, Dist — Khordha, in
shape of soft and hard copy in connection with OA NO.104/2024/EZ. filed by
Nilamani Mahapatra Vrs State of Odisha & Others.

This is for your Kind information & necessary action.

Encl: 1. Assessment Report with corner point coordinates

2. Digital Elevation map of the year 2020 and 2025
3. Ortho Satellite image Map on dt. 28.12.2020

4. Ortho Satellite image Map on dt. 29.01.2025

5. Extracted Volume Map

y Attested Yours Faithfully
c_“.nm-l:jﬁd___
Scientist-D,
of Mines ORSAC
cuttack

Plot No. 45/48(P), Jayadev Vihar, Near Gopabandhu Academy of Administration, Unit-16, Bhubaneswar - 751023, Odisha, India

Tet: +91 674 2303625, Email: orsac2012@gmail.com / orsac.od@nic.in, Website : hitp://www.orsac.gov.in
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ASSESSMENT REPORT OF KUNDAKUNDI KUNDA STONE
QUARRY (KHONDALITE),NARANGARH OVER AN AREA
11.848AC.OR 4.794 HA.(DGPS SURVEYED AREA) OR 11.545AC.OR
4.672HA.(USER AREA) AT VILLAGE-NARANGARH, UNDER
KHORDHA TAHASIL, DIST — KHORDHA.

The study is carried out using High Resolution Satellite imagery (HRSI
WV -2) of 0.5 m sterco imagery (PAN — 1, MX-4 Bands) of the year
28.12.2020 procured from M/s Adepto Geo Informatics pvt. Ltd. and
empanelled foreign Satellite vendor of Indian National Space’ promotion and
authorization Centre (INSPACe) Indian Space Research Organization,
Department of Space (ISRO/DOS) Govt. of India and Drone Image of the year
79.01.2025 to be undertaken following Standard Operating Procedure of
IBM/ORSAC for Kundakundi Kunda Stone Quarry (Khondalite) Narangarh
over an area of 11.848Ac.or 4.794 Ha.(DGPS Surveyed area) or 11.545Ac.or
4.672Ha.(User Area) Under Tahasil-Khordha, Dist-Khordha by M/s TKS
Consultancy Services of Orsac Emplanlled Vendor.

DGPS Survey of the Quarry Boundary has been under taken as per the
Revenue trace in presence of Junior Mining Officer, Cuttack. Then Benchmark
(BM) has been transferred from TAPANGA RAILWAY STATION on
07.01.2025 to 10.01.2025 and Quarry Boundary Survey also done in that period.
The photogrammetry principle is used to generate Digital Elevation Model
(DEM) and Ortho Satellite Image for Kundakundi Kunda Stone
Quarry(Khondalite) at Narangarh village, Tahasil-Khordha, Dist-Khordha,
taking high Resolution Satellite Imagery (HRSI) of 0.5Stereo imagery (PAN -1
and MX-4 Bands) for period of 28.12.2020.

The DEM and ortho Image was prepared for the study area of the year
2020 and Drone image processing in pix - 4D software. The excavated volume
is calculated using DEM of 2020 as the base year and 2025 of study year DEM,
using Arc GIS Software taking the pixel of the minimum mappable unit for

making a comparable measurement in the field. The volume accuracy come to
261851.385 me(m).
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EXTRACTED VOLUME OF KUNDAKUNDI KUNDA STONE QUARRY
(KHONDALITE),OVER AN AREA 11.848AC.OR 4.794 HA.(DGPS
SURVEYED AREA) OR 11.545AC.OR 4.672HA.(USER AREA) AT
VILLAGE-NARANGARH, UNDER KHORDHA TAHASIL, DIST -

KHORDHA FOR THE PERIOD OF 2020 - 2025

BASE YEAR | STUDY YEAR | EXTRACTED VOLUME IN Meter Cube(M’)
(Study Year - Base Year)
2020 2025 261851.385
 pest®
gMine”
owecty Guract

Doy CHe®:
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TR I I A, R A Y TR oV AT 3
" DIGITAL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QU
(KHONDALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.
(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)
, KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2020.
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2.4

MCITAL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY

(KHONDALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.

(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USERAREA)
, KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2020-2025.
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f,‘ anclm. ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY
(

(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)
 KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2025.

DALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.
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% &’GI'IIL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY
(K DALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.

(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)
. KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2025.
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17/02/2025, 15:13

Depanzgt of Steel & Mines

FORM J

Anaexure - DB/

Monthly Return by the licensee-cum-lessee/ lessee

A [See rule 26(18)]

G e cies

For the month ending December - 2020

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2 .Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

4. Number of days for which the mine/prospect was under operation d

Number of days for which the mine/prospect was under operation

during the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon,

- days of work stoppage for each of these factors. :
No of Days due to Strike
No of Days of non Availability of Labour

No of Others Days

Narangarh Decorative Stone Khondalite Mines
NARANGARH

KHURDHA

KHURDHA

ODISHA

Ms OMC Ltd

OMC HOUSE POST BOX NO-34 UNIT -1V BHUBANESWAR
PIN-751001

4.672
10 Nov 2020 -
30.000

02 Dec 2020

uring the month:

23.0

non-availability of labour, less demand etc. and number of

1
2

=}

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM,):

Opening

SLNo Nature Type Size

1 Khondalite Khondalite N, 0.000 0.000

7.Waste and Rejects (Unit: CuM.) :
Item

(a) Quantity of waste generated as overburden (CuM.)

(b) Quantity of incidental waste generated (CuM.)

(¢) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

Production Rirect

Stock (CuM.) (CyM,)-

gt Domestic Total Closing Pit's Mouth
. Export  gales (CuM.) (CuM.) Stock (CuM.) Value (Rs.)
~ (Cum,) =
0.000 0.000 0.000 0.000 0.000
\ Auest

; -n-ue C_OP‘_‘ -

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery

2 Hydraulic ExcavatorKobelco 220

2 Hydraulic Excavator L&amp;amp;amp;T Komastu
3 Pay Loader(JCB)

<+ Tata Hyva

No. Of units Engine Horse Power of each unit

1.00
1.00
1.00

2.00

During the month/half year

, 2780.000
pirecto’ of wﬂz: 0.000
\ a :
epuly Y iicle, OV
» N o X 0.000
0.000

No of hours worked

220.00 81.80
200.004 19.10
76.00 19.02
186.30 32.10

hltUSim3ms.ud‘ishaminera!s._c:ov.im|BMSfDecuraliveStoneReturn.‘GenerateDetaH5‘aspx?I_qtcttIOkMCcWZquDJBmXBYuJh+AOrnLinfT+an4Vth’ )

983
0

112



17/02/2025, 15:13 Department of Steel & Mines
10.Waste and Rejects (Unit: CuM.) :

(a) Pittini(CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

o o o o

(d) Others (CuM.) :
11. Details of processing activity undertaken, if any:

Details of processing activity : Nil

12.Export of the mineral, if any

, _Quaﬁti_ty (CqM.) = Value(Rs) s
During the month .0.000 0.000
13. Domestic sale of the mineral :
Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000

14, Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason Not Applicable

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Designation:
Owner/Agent/Mining

Engineer/Manager
True Copy AR
{ Mines
Deputy DIl G rack

https:l.’i3ms.odishamineraIs.gov,in!lSMSIDecoratweStoneReturn/GenerateDetaiIs.aspx?I_qtctﬂOkMCcW2quDJBmX8Yth+AOrnL1vSﬂ'+uF nd4VbP/..

984

212



17/02/2025, 15:14 Department of Steel & Mines 985
FORM J X
Monthly Return by the licensee-cum-lessee/ lessee
A [See rule 26(18)]

For the month ending January - 2021

Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Narangarh Decorative Stone Khondalite Mines
Village NARANGARH

Taluka / Tahasil KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name Ms OMC Ltd
Add THE OMC HOUSE POST BOX NO-34 UNIT-IV

ress BHUBANESWAR PIN-751001
3.Lease Details: d
Area in hectares 4.672 A{\Qs“e

_ e co?py :

Date of Execution 10 Nov 2020 Tfu )
Period (years) 30.000 p
Date of starting mining operation 02 Dec 2020 “‘ s
4. Number of days for which the mine/prospect was under operation during the month: vy D“..do‘ %ut\ick
Number of days for which the mine/prospect was under operation  ,, . o.pu cuc®.
during the month : CM

5, Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Days of non Availability of Labour 3

No of Others Days 6

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

o Nawre e sue QEnG, Podeien Podi  pommie, T ew  fsied)
1 Khondalite Khondalite gi[?ze 0.000 21.865 0.000 0.000 .0.000 .21.865 5294.000
7.Waste and Rejects (Unit: CuM.) :

Item ‘ During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 60.000

(b) Quantity of incidental waste generated (CuM.) 0.000

(c) Quantity of waste generated as mineral rejects (CuM.) 24.985

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Ma.ch.in.ery No. Of units Engine Horse Power of each unit No of hours worked
1 Hydraulic Kobelco 220 1.00 220.00 165.00

2 Hydraulic Excavator L&amp;amp;amp;amp;T Komastu 1.00 200.00 51.30

3 Hydraulic Excavator sany 2200 1.00 220.00 77.14

4 Pay Loader(1CB) 1.00 76.00 73.26

5 Hyva 1.00 180.00 28.00

6 DG 1.00 60.00 71.08

httDs:r’.’iBms.odishaminerals.qov.wn.‘l3MS/DecorativeStoneReturn/GenarateDetaiI5.aspx'?l_q{cttIOkMCcWEquDJBmZiHPfIaQD1+UTKcI?E53idbA76 : 1/2
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17/02/2025. 15:14 % Department of Steel & Mines 986
¥ Ld 4 Drilling machine 1.00 4.50 2.00
8 vﬁe saw cutting machine 2.00 60.00 73.30

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) : 0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0
11. Details of processing activity undertaken, if any:

Nil

Details of processing activity :

12.Export of the mineral, if any

Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason Not Applicable

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: d Name in Full:
COPY A“este Designation: N
‘\'l’uQ Owner/Agent/Mining

Engineer/Manager

htws:f/ifims.odishamineraIs._qov.im’!BMS/DecorativeStoneRetum!GenerateDetaiIs.aspx’?lqtctﬂOkMCcWZquDJBmZiHPﬂaQD1+UTKcI7E53idbA76... 212
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Department of Steel & Mines 987

FORM J 3X

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

X )

Name(s) of the mineral:

For the month ending February - 2021

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:

Name

Address

3.Lease Details:
Area in hectares
Date of Execution
Period (years)

Date of starting mining operation

4, Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation

during the month

Narangarh Decorative Stone Khondalite Mines

'NARANGARH

KHURDHA
KHURDHA

ODISHA

Ms OMC Ltd

THE OMC HOUSE POST BOX NO 34 UNIT IV
BHUBANESWAR PIN 751001

4.672
stested
10 Nov 2020 Tru‘ copy A
30.000 LD
02 Dec 2020 @VL
ines
Deputy Director of M
23.0 m&; Circle, Cuttack

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors i

No of Days due to Strike

No of Others Days

1

4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct

Closing

SLNo Nature  Type siza ORSOINE i Fc'ﬂﬁn”f ) fgifm Sales (CuM,) féf.ﬂ) il clatlzen‘:;:t;l
1 Khondalite Khondalite gioze 21.865 44.250 0.000 0.000 0.000 66.115 5294.000
7.Waste and Rejects (Unit: CuM.) :

Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) .760.000

(b) Quantity of incidental waste generated (CuM.) 0.000

(c) Quantity of waste generated as mineral rejects (CuM.) 49,117

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) _O.bDO

8. Mining Machinery used during the month/half-yearly period : )

SLNo  Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked

1 Excavator Kobalco 220 1.00 220.00 ) 26.19

2 Excavator sany 220 1.00 220.00 117.98

3 Jcb 1.00 76.00 49.51

4 Tata Hyva 1.00 186.30 21.05

5 wire saw cutting machine 2.00 60.00 99.31

6 Ld 4 Drilling machine 1.00 4.50 17.63

https://i2ms.odishaminerals.gov.in/I3MS/Decorative StoneReturn/GenerateDetails.aspx ?Igtcttl OkMCe W2 GfgDJBmZiHPflaQD1 +NvvpYYsDKe7 1v|.. 1/2
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7 compressor 1.00

8 “Zq 1.00
10.Waste and Rejects (Unit: CuM.) : '

(a) Pitting (CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of processing activity undertaken, if any:

Details of processing activity :

12.Export of the mineral, if any

. Wd_L_.;ntiiy (CuM.)

During the month 0.000

13. Domestic sale of the mineral :

Quantity (CuM.)

During the month 0.000

Department of Steel & Mines 4(0

20.00 150.80
60.00 152.21
Value (Rs.)
0.000
Value (Rs.)

0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

NA

I certify that the information furnished above is correct and complete in all respects.

Place: 5\8d
Date: T(UQ copy A“e
o™
aor ©
009“" D“c.itc\" cut

cuttss®

https.ffi3ms.odishaminerals._qov.in/lBMSfDecoratlveStoneReturm’GenerateDetaiIs.asox?lgtcﬂlOkMCcWZquDJ BmZiHPflaQD1+NvvpYYsDKe71v|...

Signature:

Name in Full:

Designation:

Owner/Agent/Mining
Engineer/Manager

o o ©

nil

988

212



17/02/2025, 15:14 Department of Steel & Mines 989

FORM J XL

Monthly Return by the licensee-cum-lessee/ lessee
W [See rule 26(18)]
For the month ending March - 2021
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Narangarﬁ Decorative Stone Khondalite Mines
Village NARANGARH

Taluka / Tahasil KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name Ms OMC Ltd

Add THE OMC HOUSE POST BOX NO 34 UNIT IV

ress BHUBANESWAR PIN 751001

3.Lease Details: t stad
tte

Area in hectares 4.672 A

true COPY

Date of Execution 10 Nov 2020 -

Period (years) 30.000 @ {

Date of starting mining operation 02 Dec 2020 Ao 01 “\!\0:
e

4. Number of days for which the mine/prospect was under operation during the month: Dopuw D\E,\IC\C . Gut\ﬁc

Number of days for which the mine/prospect was under operation 26.0 C\.&w

during the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Days of non Availability of Labour 1

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

: = Direct . : i

: Opening Production Domestic Total Closing Pit's Mouth

SLNo Nature . Type Size  gtock (CuM.) (CuM) fggﬁ'} Sales (CuM.) (CuM.) Stock (CuM.) Value (Rs.)
1 Khondalite Khondalite gic‘;e 66.115 81.852 0.000 0.000 0.000 147.967 5294.000

7.Waste and Rejects (Unit: CuM.) :
During the month/half year

Item

(a) Quantity of waste generated as overburden (CuM.) 30.000
(b) Quantity of incidental waste generated (CuM.) 9.897
(c) Quantity of waste generated as mineral rejects (CuM.) 114.591
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked
1 Excavator Kobalco 220 1.00 220.00 68.00

2 Excavator sany 220 1.00 220,00 238.74

3 JCB Lodal 1.00 76.00 22773

4 Ld 4 Drilling machine 1.00 4,50 28.20

5 compressor 1.00 20.00 275.34

6 wire saw cutting machine 2.00 60.00 269.15

https:f!iams.odishaminerals.qov.in,’lBMS/DecorativeStoneRelurnIGenerateDetaiIS.aspx?lqtcttiOkMCcWZquDJBmZiHPfIaQD1 ++4J7yXIxWIrRKiw 1/2




17/02/2025, 15:14 Department of Steel & Mines Am

7 Tata Hyva 1.00 186.30 29.50

10.Wast#id Rejects (Unit: CuM.) :
(a) Pitting (CuM.) : 0

(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0
11. Details of processing activity undertaken, if any:
Details of processing activity : nil
12.Export of the mineral, if any
Quantity_(CuM.) Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :
Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000
14, Reasons for increase/decrease in production during the current month compared to the preceding month :
Reason NA
I certify that the information furnished above is correct and complete in all respects.
Place: Signature:
Date: A“ested Name in Full:
True COP
SN - Designation:
Owner/Agent/Mining
Engineer/Manager
ines
of wineé
[QctO\'
peputy mC\f . Guttack
Cuttack

hth'!’fi3ms.odishaminerals.qov.inII3MS,’DecorativeStoneReturn."GenerateDetaw‘Is.aspx?mtcnlOkMCcWZquDJBmZiHF’fIaQD1++4J7vXJforRKiw. ;

990
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17/02/2025, 15:14 Department of Steel & Mines 991
FORM J ’i /9
Monthly Return by the licensee-cum-lessee/ lessee
e [See rule 26(18)]

For the month ending April - 2021
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Ms OMC Ltd
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA

2.Name and address of Concessionaire:

Name Ms OMC Ltd
THE OMC HOUSE POST BOX NO 34 UNIT IV

Address BHUBANESWAR PIN 751001
3.Lease Details:
Area in hectares 4.672 cOp\j P\“ested
True

Date of Execution 10 Nov 2020 _‘\
Period (years) 30.000 W
Date of starting mining operation 02 Dec 2020

. . : { Mines
4. Number of days for which the mine/prospect was under operation during the month: ty Ditedot o) ack
Number of days for which the mine/prospect was under operation 24.0 C lw cucl.. CU“
during the month ? C

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : :

No of Others Days 6

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct

SLNo Nawre  Type  siue SEUUNR RN mpen  OMSREL) TN) SOEm) Vawe (e
1 Khondalite Khondalite gi?{e 147.967 2938.973 0.000 0.000 0.000 3086.940 5294.000

7.Waste and Rejects (Unit: CuM.) :

Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 230.000

(b) Quantity of incidental waste generated (CuM.) 121.210

(c) Quantity of waste generated as mineral rejécts (CuM.) 1325.250

(d) Despatches of waste and rejects (in accorda‘ﬁce with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period : _

SLNo  Type of Machinery No. Of units - Engine Horse Power of each unit No of hours worked

1 Excavator Sany 225 1.00 .22.0.00 312.07

2 JCB Lodal | 100 76.00 299.28

3 LD 4 Drilling Machine 1.00 4.50 26.33

4 Compressor 1.00 20.00 92.96

5 Tata Hywa 1.00 186.30 40.00

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) : 0

https:f/iSms.odishaminerals.gov.in/l3MS.‘DecorativeStoneReturnIGenerateDe!aiIs.aspx?IqtcttIOkMCcWZquDJBmZiHPﬂaQD1 +skBfA1+eDqtxvvs. .. 1/2



17/02/2025, 15:14 Department of Steel & Mines .4% 992

(b) Trenching (CuM.) : 0
(c) Drilligg.(CuM.) : 0
(d) Others (CuM.) : 0

11. Details of processing activity undertaken, if any:

Details of processing activity : Nil

12.Export of the mineral, if any

_ : .Quanti.ty (Cul\h.)_ i = Value (Rs.)
During the month 10.000 0.000
13. Domestic sale of the mineral :

.Q.uantity (CuM.) Value (Rs.)
During the month 0.000 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
sted Designation:
True Copy Atte g
Engineer/Manager

or of Mines

%S”w Circle, Cunac®

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneRetu rn/GenerateDetails.aspx?Igtctti OkMCcW2GfgDJBmMZiHPflaQD1+skBfA1+eDatxvvs.. 212



17/02/2025, 15:14 Department of Steel & Mines

FORM J K

Monthly Return by the licensee-cum-lessee/ lessee
-~ [See rule 26(18)]
For the month ending May - 2021
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Ms OMC Ltd
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA

2.Name and address of Concessionaire:

Name Ms OMC Ltd

THE OMC HOUSE POST BOX NO 34 UNIT IV

Address BHUBANESWAR PIN 751001

3.Lease Details:

Area in hectares 4.672

Date of Execution 10 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation

during the month 25.0

5. Indicate reasons(s) for work stoppage due to strlke, lock-out, monsoon, non- avallabllity of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 6
6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct

SLNo Nature Type = Size gtoecrll(i?guM) ?crzgﬁu)ctlon (ngﬁr)t g:;:se ?SEM) .{(g:lill.) fg:_giicn_(gt':um;). 5:;3.3“}%??
1 Khondalite Khondalite gloze 3086.940 382.883 0.000 83.960 83.960 3385.863 5294.000
7.Waste and Rejects (Unit: CuM.) :
Iltem ._ During.t.h.e month/half year
(a) Quantity of waste generated as overburden (CuM.) 0.000
(b) Quantity of incidental waste generated (CuM.) 0,000
(c) Quantity of waste generated as mine.ral rejects (CuM.) 51.250
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly perioq
; Awested
True COP_,_\

https:ffi3m5_odi5haminerals.qov.in!l3MS/DecoraliveSloneReturn.’GeneraleDetaiIs.aspx?lqtctthkMCcWZqu DJBMZiHPflaQD1+LNDG6eA6xlaTts..
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17/02/2025, 15:14 Department of Steel & Mines ] Y 994

SLNo Type of Machinery N;:.. Of units Engine Horse Power of each unit No of Hdurs worked
1 _aExcavator Kobalco 220 1.00 220.00 .101.25

2 Excavator sany 220 1.00 220.00 216.79

3 JCB Lodal 1.00 76.00 239.54

4 Ld 4 Drilling machine 1.00 4.50 9,35

5 compressor 1.00 20.00 | 10.20

6 wire saw cutting machine 2.00 60.00 151.89

7 Tata Hyva 1.00 186.30 . 4.35

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) : | 0
(b) Trenching (CuM.) : 0
(¢) Drilling (CuM.) : 0
(d) Others (CuM.) : 0

11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

_ 12.Export of the mineral, if any

Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000

14. Reasons for increasel/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: py Mxesmd Name in Full:
o Designation:
True © e i
Engineer/Manager
f Mines
(0 ctor o)
oéﬁu?c?c.m\ Cutack

https://i3ms.odishar nineraIs._qov.inIISMSfDenorativeStoneReturm’GenerateDetalIs.aspx?lqtcttIOKMCCWZqubJBmZiHPfiaQD1 +LNDGBeABxlaTts.. 2/2
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FORM J

Department of Steel & Mines

Monthly Return by the licensee-cum-lessee/ lessee

[See

rule 26(18)]

For the month ending June - 2021

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

MINES
NARANGARH

KHURDHA
KHURDHA

ODISHA

Ms OMC Ltd

A

995

THE OMC HOUSE POSTBOX NO-34 UNIT-1V

'BHUBANESWAR

4.672
10 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 26.0

the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non

days of work stoppage for each of these factors. :

No of Others Days

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Opening

Sihe.-Nature Stock (CuM.) (CuM.)

Type Size

1 Khondalite Khondalite gf’ze 3385.863  0.000

7.Waste and Rejects (Unit: CuM.) :

Item

(a) Quantity of waste generated as overburden (CuM.)
(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with a

Production

: 2::::;‘ Domestic Total
'{CUM.) Sales (CuM.): : (C.uM.)
0.000 591.526

bove classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

Engine Horse Power of each unit

SLNo Type of Machinery No._ Of units

1 EXCAVATOR KOBALCO 220 11.00 220.00
2 EXCAVATOR SANY 220 1.00 220.00
3 JCB LODAL 1.00 76.00
4 LD 4 DRILLING MACHINE 1.00 4,50

5 WIRE SAW CUTTING MACHINE 2.00 60.00
6 TATA HYWA 1.00 186.30

https://i3ms.odishaminerals.gowv.in

/13MS/DecorativeStoneReturn/GenerateDetails.aspx?Igtcttt OkMCcW2GfaDJ BmZiHPflaQD1+fclYJDPrXW9nPu. ..

v

591.526 2794.337

of Mines
or O cuﬁac"‘

D\rec"

Dﬁw&h C“C

-availability of labour, less demand etc. and number of

Closing Pit's Mouth
Stock (CuM.) Value (Rs.)

5294.000

During the month/half year
2486.000

0.000

0.000

0.000

No of hours worked
199.25

214.76

239.54

28.40

151.89

25.25

172
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(a) Pitti:ﬂ :CUM.) : . 0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : _O
(d) Others (CuM.) : 0
11. Details of processing activity undertaken; if any: ;
Details of processing activity : . NIL

12.Export of the mineral, if any

Quantity (CuM.) S Value (Rs.)
During the month o 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) Value (Rs.)
During the month 591.526 0.000

14, Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

1 certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtcttl OkMCcW2 GfgDJBmZiHPflaQD 1 +fcl Y JDPrXWSnPu. .. 2/2

T




17/02/2025, 15:15 Department of Steel & Mines
FORM J i )’e\
Monthly Return by the licensee-cum-lessee/ lessee
/
- [See rule 26(18)]
For the month ending July - 2021
Name(s) of the mineral: Decorative Stone
1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
: NARANGARH DECORATIVE STONE KHONDALITE
Name of the Mine/Prospect
MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessionaire:
Name Ms OMC Ltd
Addr THE OMC HOUSE POST BOX NO-34 UNIT-IV
€8s BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
y Attested
Date of Execution 10 Nov 2020 True Cop
Period (years) 30.000 7;)
Date of starting mining operation 02 Dec 2020 @)
4. Number of days for which the mine/prospect was under operation during the month: c.‘lO" 01 M\l‘\“
Number of days for which the mine/prospect was under operation during Ly O“‘f CU“‘C“
the month 26.0 pepY C“C‘a'

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : :

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM,):

ko Nawre  Type  siae SDNE Fofln g Gomeme TN Sy Ve
1 Khondalite Khondalite gioze 2794.337 38.229 0.000 968.899 968.899 1863.667 5294.000
7.Waste and Rejects (Unit: CuM.) :
Item ‘ _‘During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 3905.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 115.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period : i
SLNo Type of Machinery No. Of units Engine Horse Power of each unit m No of hours worked
1 EXCAVATOR KOBALCO 220 .1.00 220.00 230.86
2 EXCAVATOR SANY 220 1.00 220.00 228.56
3 EXCAVATOR SANY 140 1.00 140.00 145.48 .
4 JCB LODAL 1.00 76.00 224.27
5 LD4 DRILLING MACHINE 1.00 4.50 96.10
6 COMPRESSOR 1.00 20.00 96.10
WIRESAW CUTTING MACHINE 2.00 60.00 226.45

https://i3ms.odish aminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtctttOkMCcW2GfaDJBmZiHPflaQD 1+hYe7D/IMWN5sC7.

997

1/2
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8 TATA HYWA 1.00 1186.30 123.04

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) : | | 0

(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0

11. Details of processing activity undertaken, if any:
Details of processing activity : NIL

12.Export of the mineral, if any

_. Quantiiy_ (CUM.) i \ et \falue (Rs.)
During the month 0.000 | 0.000
13. Domestic sale of the mineral :
_ Quantity (CuM.) _ Value (Rs.)
During the month 968.899 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

d
true COP Atest

ot Mine
ty D“.dor CU“;Q\‘\

Cuttack &

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails. aspx?lgtcttiOkMCcW2GfaDJBmZiHPflaQD1 +hYe7D/MWNS5sC7 ... 2/2
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FORM J X

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]
For the month ending August - 2021

Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA

2.Name and address of Concessionaire:

Name Ms OMC Ltd

Adivets THE OMC HOUSE POST BOX NO-34 UNIT-1V
& BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
y Auaﬁ‘ed

Date of Execution 10 Nov 2020 True copP
Period (years) 30.000 /—P
Date of starting mining operation 02 Dec 2020

: : : , { Mines
4. Number of days for which the mine/prospect was under operation during the month: t'aot o) aCK
Number of days for which the mine/prospect was under operation during 25.0 DOD“W c“c\e. cutt
the month ' U“'wk

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 6

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

o Nawre  Type size PN, FoUn egen SO TSR SSan Vae (R
1 Khondalite Khondalite Eioze 1863.667 1151.424 0.000 1130.456 1130.456 1884.635 5294.000
7.Waste and Rejects (Unit: CuM.) :
Item . . i During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 450.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 150.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period : .
SLNo Type of Machinery No. Of units Engine Horse Power o_f_ each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 217.05
2 EXCAVATOR SANY 220 1.00 220.00 217,22
3 EXCAVATOR SANY 140 1.00 140.00 138.41
B JCB LODAL 1.00 7.6.00 202.13
5 LD4 DRILLING MACHINE 1.00 4.50 13.15
6 COMPRESSOR 1.00 20.00 92.34
WIRESAW CUTTING MACHINE 2.00 60.00 172.15

https:f/i3ms.odisharninerals.gcv.in.’lﬁMSfDecorativeSloneReturn.’GeneraieDetaiIs.aspx?I_qtctt!OkMCCWZquDJBmZiHFfIaQD1+nkaSk2IaKSrWS. ; 1/2
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8 DUMPER TATA HYWA 1.00 186.30 10.15

\

|

‘ ..........

‘ 10.Waste and Rejects (Unit: CuM,) :

| L i
|

(a) Pitting (CuM.) : - 0

(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : ” 0
11. Details of processing activity undertaken, if any: i

Details of processing activity NIL

12.Export of the mineral, if any

Quantity (CuM.) |  Value (Rs))
During the month 0.000 0.000
13. Domestic sale of the mineral :
_ Quantity”(CuM.) . . o ~ Value (Rs.)
During the month 1130.456 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Designation:
gwqer/A/g;nt/ Mining
ngineer/Manager
red
ALnes
copY
Truo

https://i2nis.odishaminerais.gov.ini3MS/DecorativeStoneReturn/GenerateDetails aspx?lgtcttiOkMCeW?2GfgDJBmZiHPflaQD 1+nxkG5kzlaKSrWs.. 212
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee
i [See rule 26(18)]
For the month ending September - 2021
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA

2.Name and address of Concessionaire:

Name Ms OMC Ltd

Addr THE OMC HOUSE POST BOX NO-34 UNIT-IV
ess BHUBANESWAR
3.Lease Details:
Area in hectares 4.672 Aﬁes‘ﬁd
frue COPY
Date of Execution 10 Nov 2020 -
Period (years) ) 30.000 )
Date of starting mining operation 02 Dec 2020 @;&)\f
§ M\nﬁﬁ
4. Number of days for which the mine/prospect was under operation during the month: ,‘rcdor Lo} ack
Number of days for which the mine/prospect was under operation during 24.0 DO?“‘N c“c\e. Cu“
the month R C\m"ok..

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : i :

No of Days Due to Monsoon 1

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct

SLNo. Nature 5. Type Slze SQZT?SM., (Pc;:ﬂlu)c o fgfﬁ’; _ g:{::?gﬁm | (Té’f.%'m o Siﬁil??cm.) Cglseﬂgit;‘

1 Khondalite Khondalite gf_{e 1884.635 710.638 0.000 780.359 780.359 1814.914 5294.000

7.Waste and Rejects (Unit: CuM.) :

Item = _ . During the month/half year

(a) Quantity of waste generated as overburden (CuM.) 3080.000

(b) Quantity of incidental waste generated (CuM.) 350.000

(c) Quantity of waste generated as mineral rejects (CuM.) 650.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked

1 EXCAVATOR KOBALCO 220 1.00 220.00 178.38

2 EXCAVATOR SANY 220 .1.00 220.00 170.84

3 JCB LODAL 1.00 76.00 150.60

4 LD4 DRILLING MACHINE 1.00 4.50 38.90
COMPRESSOR 1.00 20.00 65.41

6 WIRESAW CUTTING MACHINE 2.00 60.00 163.25

htms:h’i3ms.0d|shaminerals.qovinII3MS/DecorativeStoneReturn/GenerateDetails.aspx?lglcttlOkMCcWZquDJBmZiHPfIaQD1 +4iSc/7+w/Fg4QPIf. ..

1/2
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7 DUMPER TATA HYWA 1.00 186,30 70.15

10.Wasts and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) : B 0
(b) Trenching (CuM.) : | 0
(c) Drilling (CuM.) : 0
:(d) dthers (CuM,) : 0

11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, ifany

. Quantlty(CuM) :V.a.lue. o
During the month 0.000 0.000
13. Domestic sale of the mineral :

d.u.antit.y”(.CuM.). o : . ._.Value _(Rs.)
During the month 780.359 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtctti OkMCcW2GfgDJBmZiHPflaQD 1+4iSc/7+w/Fg4 QPIf.. 212
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FORM J S
Monthly Return by the licensee-cum-lessee/ lessee
~
[See rule 26(18)]
For the month ending October - 2021
Name(s) of the mineral: Decorative Stone
1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
= NARANGARH DECORATIVE STONE KHONDALITE
Name of the Mine/Prospect
; MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessionaire:
Name Ms OMC Ltd
Addr THE OMC HOUSE POST BOX NO-34 UNIT-IV
€ss BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
Date of Executi 10 Nov 2020 PY A“ested
ate of Execution ov
True C
Period (years) 30.000 -
Date of starting mining operation 02 Dec 2020 @‘\}L
4. Number of days for which the mine/prospect was under operation during the month: i £ Mines
i o
Number of days for which the mine/prospect was under operation during 23.0 DGDUN e, Cutiach

the month Cuttack Crict

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : :

No of Others Days 8

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

i ; Direct . . z

Opening Production Domestic Total Closing Pit's Mouth
SkhNo.Nature ... Type Size  stock (CuM.) (CuM.) Fc’m"; Sales (CuM) (CuM)  Stock (CuM.) Value (Rs.)
1 Khondalite Khondalite gioze 1814.914 729,228 0.000 1307.313 1307.313 1236.829 5294.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 936.000
(b) Quantity of incidental waste generated (CuM.) 2082.745
(c) Quantity of waste generated as mineral rejects (CuM.) 957.715
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

Engine Horse Power of each unit

SLNo Type of Machinery No. Of .units No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 235.60

2 EXCAVATOR SANY 220 1.00 220.00 ” 241.61

3 JCB LODAL 1.00 76..00 22555

4 LD4 DRILLING MACHINE 2.00 4.50 185.95

5 COMPRESSOR 1.00 20.00 189.85

6 WIRESAW CUTTING MACHINE 4.00 120.00 714.75

7 DUMPER TATA HYWA 1.00 186.30 l 17.45

https://iams.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?IgtcttlOkMCeW2GfgDJBmZiHPflaQD1 +QZ4VtPbDXt9w0p. .. 1/2
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10.Waste and Rejects (Unit: CuM.) :

(a) Pittiig (CuM.) : 0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0
11. Details of processing activity undertaken, ifany:
Details of processing activity : NIL
12.Export of the mineral, if any
Quantity (CuM.) s Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :
Quantity (CuM.) Value (Rs.)
During the month 1307.313 0.000
14. Reasons for increase/decrease in production during the current month compared to the preceding month :
Reason NA
I certify that the information furnished above is correct and complete in all respects.
Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager

True CoPY Avtested

ctor of Mines

Deputy DI - track

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?IgtcttlOkMCcW2GfgDJBmZiHPflaQD 1+QZ4ViPbDXt9w0p. .. 2/2
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FORM J

Department of Steel & Mines

Monthly Return by the licensee-cum-lessee/ lessee
[ ] [See rule 26(18)]

For the month ending November - 2021

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

MINES
NARANGARH

KHORDHA
KHURDHA

ODISHA

Ms OMC Ltd

1005

X

THE OMC HOUSE POST BOX NO-34 UNIT-IV

BHUBANESWAR

4.672
10 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during

the month

24.0

True COP

y A\tested

2

ector of Mines

D‘W‘y D‘éude' Cumch

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

6

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Opening Production

Skho Nature Stock (CuM.) (CuM.)

Type Size

1 Khondalite|Khondalite! 2

Size 1236.829

2977.553

7.Waste and Rejects (Unit: CuM.) ;

Item
(a) Quantity of waste generated as overburden (CuM.)
(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

Direct

Domestic Total
Export :
s G

1971.253

0.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

StNo Typeof Maschinery No. Ofurits.
1 EXCAVATOR KOBALCO 220 | | 1..06. I
2 EXCAVATOR SANY 220 ‘1.00
3 JCB LODAL 1.00
4 LD4 DRILLING MACHINE 2.00
5 COMPRESSOR 1.00
6 WIRESAW CUTTING MACHINE S.UO
DUMPER TATA HYWA 1.00

Engine Horse Power of each unit

220.00

220.00
76,00
4.50

20.00

140.00
186.30

1971.253 2243.129

Closing Pit's Mouth
- Stock (CuM.) Value (Rs.)

5294.000

Dﬁrin the moﬁthlhalf year
2667.600

1049.386

203.711

0.000

No of Hours worked
261.60

265.34

238.60

68.31

70.14

426.76
36.40

https://i3ms.odishaminerals.qgov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtctil OkMCeW2GfgDJBmZiHPflaQD 1+mpDcd4aPsoJCi13... 112
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10.Waste and Rejects (Unit: CuM.) :
(a) Pittl; (CuM.) :
(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

o o o o

(d) Others (CuM.) :
11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, if any

Quantity (CuM.) - . Value (Rs.)
During the month 0.000 ” 0.000
13. Domestic sale of the mineral : &
Quantity CuM) ~ Value(Rs)
During the month 1971.253 | 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

1 certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

True CoPY Atested

https://i3ms.odishaminerals.gov.in/l3MS/Decorative StoneRetu rn/GGenerateDetails.aspx?lgtcttiOkMCeW2GfgDJBmZiHPflaQD1 +mpDc4aPsoJCi13.. 212
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee
$ [See rule 26(18)]

For the month ending December - 2021

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect

NARANGARHl DECORATIVE STONE KHONDALITE
MINES

Village NARANGARH

Taluka / Tahasil KHORDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name Ms OMC Ltd

Address THE OMC HOUSE POST BOX NO-34 UNIT-1V
BHUBANESWAR

3.Lease Details: .

Area in hectares 4.672 d

Date of Execution 10 Nov 2020 True CopY Atteste

Period (years) 30.000 -

Date of starting mining operation 02 Dec 2020 @QJ’M

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during = cto
the month 230 er‘u“l Circte, cuﬂaCk

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, Iegsuﬁemand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 6

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

. i Direct . i ;
. Opening Production Domestic Total Closing Pit's Mouth
Slho Natrs - (Type Size  giock (CuM.) (CuM) ﬁ;‘m’)‘ ‘Sales (CuM.) (CuM)  Stock (CuM.) Value (Rs.)

1 Khondalite Khondalite Ho

Size 2243.129 1857.88% 0.000 2101.419 2101.419 1999.599 5294.000

7.Waste and Rejects (Unit: CuM.) :

Item . . During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 1731.600

(b) Quantity of incidental waste generated (CuM.) 1435.825

(c) Quantity of waste generated as mineral rejects (CuM.) 240.383

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Ma_l;_hinery No. Of units Engine Horsé I.'-'.o.wer of each unlt No of hogrs worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 251.50

2 EXCAVATOR SANY 220 1.00 220.00 250.09

3 JCB LODAL 1.00 76.00 198.95

-+ LD4 DRILLING MACHINE 1.00 4.50 43.66

5 COMPRESSOR 1.00 20.00 43.57

6 WIRESAW CUTTING MACHINE 5.00 140.00 | 389.54

7 DUMPER TATA HYWA 1.00 186.30 16.50

https:f/iSms.odishammerals.gov.inll3IVIS/DecorativeStoneReturn/GenerateDetaiIs.aspx?IqtcttIOkMCcW2GquJBmZiHPf!a QD1+kl4s5tUATETKDp. .. 112



17/02/2025, 15:15

10.Waste and Rejects (Unit: CuM.) :
(a) Pittfly (CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

Details of processing activity :

12.Export of the mineral, if any

Qﬁantity (CuM.)

During the month 0.000

13. Domestic sale of the mineral :

Quantity (CuM.)

During the month 2101.419

@Q Department of Steel & Mines

o o o

NIL

Yalus B

0.000

Value (Rs.)
0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

NA

I certify that the information furnished above is correct and complete in all respects.

\
Reason
|
|
\
|

Place:

Date:

httbs:/[i3ms.odishaminerals gov.in/I3MS/Decarative StoneReturn/GenerateDetails.aspx?lgtcttiIOkMCcW2GfgDJBmZiHPflaQD 1 +kl4s5tUA1ETKDp. .

Signature:

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested

of Mines

or
Direct Cuttack

cw Cilc‘..

1008
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4

Name(s) of the mineral:

Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

For the month ending January - 2022

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

MINES
NARANGARH

KHORDHA
KHURDHA

ODISHA

Ms OMC Ltd

1009

THE OMC HOUSE POST BOX NO-34 UNIT-IV

BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect

the month

was under operation during 23.0

True COPY

Attested

Qe

Mines
jrector of
DEP“MW : Circte, Cuttach

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

8

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature Type Size

1 |Khanhdalits! Khiohdalits g:{;e 1999.599  1605.671

7.Waste and Rejects (Unit: CuM.) :

Item

Opening
Stock (CuM.) (CuM.)

Production

(a) Quantity of waste generated as overburden (CuM.)

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

Direct

Domestic Total
Gim)  Sales (CuM) (CuM,)
0.000  2234.340

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery

1 EXCAVATOR KOBALCO 220
2 EXCAVATOR SANY 220 |
3 JCB LODAL

4 LD4 DRILLING MACHINE

5 COMPRESSOR

WIRESAW CUTTING MACHINE
DUMPER TATA HYWA

No. Of units
1.00
1.00
1.00
1.00
1.00

5.00
1.00

Engine Horse Péwer of each unit
220.00

220.00

76.00

4.50

20.00

140.00
186.30

2234.340 1370.930

Closing Pit's Mouth
Stock (CuM.) Value (Rs.)

5294.000

During the month/half year
2808.000

2477.213

217.084

0.000

No of hours worked
275.86

329.97

214.45

57.88

60.53

413.38
25.52

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtctt OkMCcW2GfgDJBmUGN+0Q1NCppv4H+I5fKJWagm... 1/2



17/02/2025, 15:18 Department of Steel & Mines 6)% 1010

10.Waste and Rejects (Unit: CuM.) :
(a) Pitghg (CuM.) :
(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

o iojo o

(d) Others (CuM.) :
11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, if any

Quantity (CuM.) Value (Rs.)
During the month ‘0.000 0.000
13. Domestic sale of the mineral :
Quantity (CuM) Ta— Value (Rs.)
During the month 12234.340 0.000

14, Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Owner/Agent/Mining

|
|
Designation:
Engineer/Manager

True COPY Attested

. f Mines
irector 0
Deputy Dir i, cuttack

Cuttack

hitps://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails. aspx?Igtctt i OkMCcW2GfgDJBmUGN+0QINCppv4H+ISTKIWam...  2/2
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17/02/2025, 15:18 Department of Steel & Mines 1011

FORM J %

Monthly Return by the licensee-cum-lessee/ lessee
¢ [See rule 26(18)]
For the month ending February - 2022
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

. NARANGARH DECORATIVE STONE KHONDALITE
Name of the Mine/Prospect

MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessionairé:
Name Ms OMC Ltd
Addrass THE OMC HOUSE POST BOX NO-34 UNIT-1V
BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation durin
the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors, :

9 54.0

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct

SLNo. Nature: ;- Type Slze, (s)&ifr{‘gum.) F'éﬁfa‘.‘f“-"" fgjﬁ')‘ o ?gﬁm (T&txﬂ) §l§2l"f‘cum.) Sgllﬁeﬂ;:t?
34 Khondalite Khondalite g.g_e 1370.930 2030.717 0.000 2026.461 2026.461 1375.186 5294.0C0
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 3580.200
(b) Quantity of incidental waste generated (CuM.) 2676.670
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
SLNo Type of Machinery No. Of units Engine Horse Power of each unit “ No of hours worked
x EXCAVATOR KOBALCO 220 1.00 220.00 hﬁ.“ . 285.74
2 EXCAVATOR SANY 220 1.00 22D.OO1N. cop‘_ _\ 291.75
3 JCB LODAL 2.00 76.00 D 241.46
4 LD4 DRILLING MACHINE .00 4.50 , A} ““\QQOBJG
5 COMPRESSOR 1.00 20.00 D“Qd@' °Gu“30’4’112_63
WIRE SAW CUTTING MACHINE 6.00 200.00 wo“ c\‘c\°1 466.15
DUMER TATA HYWA 1.00 186.30 C 36.50

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails. aspx?latctt OkMCcW2GfgDJBmUGN+0Q1NCppREZNohqiU/ii7 . ..
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17/02/2025, 15:18 Department of Steel & Mines &ﬂ 1012

10.Waste and Rejects (Unit: CuM.) :
(a) Pit‘ﬁg (CuM.) :
(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

o o o o

(d) Others (CuM.) :
11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, if any

Quantity (CuM.) ____________ .Value (Rs)
During the month 0.000 0.000
45, DGR AL LS IRTALE. o oo st i
_— Quantity (CuM) Value (Rs.)
During the month 2026.461 - 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested

Deputy Director of Mines
Cuttack Circte, Cuttack

hnps.:Hi3ms.odishaminerals.gov‘in!l3MS/[JecorativeStoneRetu.’n/GenerateDelails.aspx'?i_qtctllOkMCcWZquDJBmUGN+0Q1NCppREZNohqu/‘.iT. . 212



17/02/2025, 15:18 Department of Steel & Mines 1 01 3

FORM J X
Monthly Return by the licensee-cum-lessee/ lessee
¢ [See rule 26(18)]

For the month ending March - 2022
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect NARANGARH DECORATIVE STONE KHONDALITE

MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessionaire:
Name | OMC Ltd
Address THE OMC HOUSE POST BOX NO-34 UNIT-IV

BHUBANESWAR

3.Lease Details: :
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 27.0
the month '

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature Type Size g&if?gum.) F’é:&l.:)ction %?5:; g:l':ses(‘.gEM.) .(rg::al\:l.) g:g::??(;ul\!,) \F;:Itf:eﬂ;“slt?
1 Khondalite Khondalite gloze 1375.186 2119.510 0.000 2459.985 2459.985 1034.711 5294.000
7.Waste and Rejects (Unit: CuM.) :
Item ) During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 3849.300
(b) Quantity of incidental waste generated (CuM.) 3530.655
(¢) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
SLNo Type of Machinery No. Of units Engine Horseuln’qwer of each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 293.30
2 EXCAVATOR SANY 220 1.00 220.00 True@ Copy Atteste 291.03
3 Pay Loader(JCB) 2.00 76.00 /—D 324.59
4 LD4 DRILLING MACHINE 1.00 4,50 | C}J) 134,00
5 COMPRESSOR 1.00 20.00 p M‘n‘e’].f‘;-ft.CI(J
" of Mi

6 WIRE SAW CUTTING MACHINE 6.00 200.00 c w D'é?‘:;t}zr‘ Cunack 781.75

DUMER TATA HYWA 1.00 186.30 42.04

htlns:/f‘tfims‘odishaminerals.qov.int’I3MS/DecorativeStcneReturn/GenerateDetaiIs.aspx’?&qtcttlOkMCcWZquDJBmUGN+GQ1 NCppf6pajPeYcdUX. . 1/2




17/02/2025, 15:18 % Department of Steel & Mines

10.Waste and Rejects (Unit: CuM.) :
(a) Pitgg (CuM.) :
(b) Trenching (CuM.) :
(c) Drilling (CuM.) :
(d) Others (CuM.) :
11. Details of processing activity ﬁndertak_en, if any:
Details of processing activity :
12.Export of the mineral, if any
_ duan:iity (Cui\ﬁ.)
During the month 0.000
13. Domestic sale of the mineral :
Quantity (CuM.)
During the month 2459.985

NIL

 Value (Rs.)
0.000

Value (Rs.)
0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month ;

Reason

NA

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

https:f,’i3ms.0dishamineraIs.qov.in/ISMS/DecorativeStoneReturn/GenerateDetails.aspx?I_qtcttIOkMCcW'szqDJBmUGN+OQ1NCpprpaiPechUX. ..

Signature:

Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

Deputy Director of Mines
Cuttack Circle, Cuttack

1014

212



17/02/2025, 15:18 Department of Steel & Mines 1 01 5

FORM J @a

Monthly Return by the licensee-cum-lessee/ lessee
¢ [See rule 26(18)]
For the month ending April - 2022
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect OMC Ltd
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA

2.Name and address of Concessionaire:

Name OMC Ltd
i THE OMC HOUSE POST BOX NO-34 UNIT-TV
ress BHUBANESWAR

3.Lease Details:

Area in hectares 4,672

Date of Execution 13 Nov 2020
Period (years) 30.000

Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 25.0
the month ;

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors, :

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

Direct

jil Opening Production Domestic Total Closing Pit's Mouth
StNoiNaturs - (Type Size  gtock (CuM.) (CuM.) Fé‘fm Sales (CuM.) (CuM.)  Stock (CuM.) Value (Rs.)
1 Khondalite Khondalite gioze 1034.711 2033.832 0.000 1806.120 1806.120 1262.423 5294.000
7.Waste and Rejects (Unit: CuM.) : : :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 3720.600
(b) Quantity of incidental waste generated (CuM.) 1800.500
(c) Quantity of waste generated as mineral rejects (CuM.) 300.500
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period : :
True Copy Attested
Deputy Director of Mines
Cuttack Circie, Cuttack
hitps://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.aspx?Igtctti OkMCeW2GfgDJBmMUGN+0Q1NCppil MWxviG5tGI9. .. 1/2
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17/02/2025, 15:18 % Department of Steel & Mines 1 01 6

SLNo Type of Machinery No. Of unifé Enginé Horsé Power of eéch unit No of hours worked
1 4# EXCAVATOR KOBALCO 220 1.00 220.00 256.49

2 EXCAVATOR SANY 220 1.00 220.00 281.20

3 Pay Loader(JCB) 2.00 76.00 323.40

< LD4 DRILLING MACHINE 1.00 4.50 156..;3

5 COMPRESSOR 1.00 20.00 | 5 165.24 k

6 WIRE SAW CUTTING MACHINE 6.00 200.00 811.50

7 DUMPER TATA HYWA 1.00 186.30 160.00

10.Waste and Rejects (Unit: CuM.) :
(a) Pitting (CuM.) :
(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

[ 1 = 1 I - I =

(d) Others (CuM.) :
11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, if any

Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) Value (Rs.)
During the month 1806.120 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

True Copy Attested

ty Director of Mines
Dam Circte, Cuttack

https://i3ms.odishaminerals.qov.in/I3MS/Decorative StoneReturn/GenerateDetails.aspx ?Igtctt i OkMCeW2GfgDJBmMUGN+0Q1NCppil MWxviG5tGI9. . 212




17/02/2025, 15:18

Department of Steel & Mines

FORM J

X

Monthly Return by the licensee-cum-lessee/ lessee

*

[See rule 26(18)]

For the month ending May - 2022

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE
MINES

NARANGARH
KHURDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO-34 UNIT-1V
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation durin

the month

% 26.0

1017

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

5

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

SLNo Nature Type Size Opening
: .. No
1 Khondalite Khondalite Size 1262.423

7.Waste and Rejects (Unit: CuM.) :

Item

(a) Quantity of waste generated as overburden (CuM.)

Production
Stock (CuM.) (CuM.)

146.200

(b) Quantity of incidental waste generated (CuM.,)

(c) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

Direct

0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery

1 EXCAVATOR KOBALCO 220

2 EXCAVATOR SANY 220

3 PAY LOADER(JCB)

4 LD4 DRILLING MACHINE

5 COMPRESSOR

6 WIRESAW CUTTING MACHINE
7 DUMPER TATA HYWA

https://i3ms.odishaminerals.gov.in/I3MS/Decorative StoneReturn/GenerateDetails. aspx?!gtctt OkMC W2 GfgDIBMUGN+DQ1NCppU/0K267wClic.

Export
(CuM.)

Engine Horse Power of each unit

Closing

During the month/half year

1544.400
200.300
102,500
0.000

No. Of units No of hours worked
1.00 220.00True Copy Attested 225.82
1,00 220.00 /D 218.90
Fd
2.00 76.00 (;2)@/\, 255.64
1.00 4.50 ' Mines 253
z iné
1.00 20.00 Deputy Director o K 128.29
Cuttacx Circte, Cuttac
6.00 40.00 753.70
1.00 186.30 130.50

Domestic Total Stock Pit's Mouth
. Sales (QuM.) (CuM.) (CuM.) Value (Rs.)
1095.026 1095.026 313.597 5294.000

1/2



17/02/2025, 16:18 XO Department of Steel & Mines 1 01 8

10.Waste and Rejects (Unit: CuM.) :

(a) Pitt%g (CuM.) : | 0
(b) Trenching (CuM.) : 0
.(c) Drilling (CuM.) : | | 0
(d) Others (CuM.) : | 0

11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, if any

; | Quantity (CuM.)_ s : Value (Rs.)
During the month 0.000 o 0.000
13. Domestic sale of the mineral : . :
. . Quantity (CuM.) s Vélue (Rs...)
During the month 1095.0?6 0.000

14, Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

1 certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

True Copy Attested

Dok
Deputy Director of Mines
cmt:* Circle, Cutt

https:ffi3m5.odisharninera‘s.;}ov.|nﬁ'ISMS/DecorativeStoneReturn!GeneraleDetails.asox?l_qictthkMCcW2quDJBmUGN+OQ1 NCppU/0K267w0jc. .. 212
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*

Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]

For the month ending June - 2022

1019

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect

NARANGARH DECORATIVE STONE KHONDALITE

MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessionaire:
Name OMC Ltd
idress THE OMC HOUSE POST BOX NO-34 UNIT-IV

BHUBANESWAR

3.Lease Details:
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 20.0

the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

10

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

. s Direct . Closing S
; Opening Production - Domestic Total Pit's Mouth
StNo Natues |-+ Type Size  giock (CuM.) (CuM.) ﬁ’:‘m’; Sales (CuM.)  (CuM.) (Sémk) Value (Rs.)
1 Khondalite Khondalite gioze 313.598 54.580 0.000 172.337 172.337 195.841 5294.000

7.Waste and Rejects (Unit: CuM.) :

Item
(a) Quantity of waste generated as overburden (CuM.)
(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

Engine Horse Power of each unit

During the month/half year

1591.200
230.000
120.000

0.000

SLNo Type of Machinery No. Of units No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 L Copy mtested 87.48

2 EXCAVATOR SANY 220 1.00 220,00 1FU8 _ 121.17

3 PAY LOADER(JCB) 2.00 76.00 Cp 152.37

4 LD4 DRILLING MACHINE 1.00 4,50 @ 67.10

: COMPRESSOR 1.00 20.00 ector of ':‘:::68.80

6 WIRESAW CUTTING MACHINE 5.00 40.00 Dg_:::.d; C'“c"f' e 441.53

7 DUMPER TATA HYWA 1.00 186.30 81.60

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtcttl OkMCeW2GfaDJBmUGN+0Q1 NCppP+Na7uaeSUB. ..
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17/02/2025, 15:18 Department of Steel & Mines X&) 1020

10.Waste and Rejects (Unit: CuM.) :

(a) Pit‘_.‘ng (CuM.) : 0

(b) Trenching (CuM.) : 0

(c) Drilling (CuM.) : 0

(d) Others (CuM.) : 0

11. Details of processing activity undertaken, if any: .

Details of processing activity : ‘NIL

12.Export of the mineral, if any

Quantity (CuM.) _ i Valu_é (Rs) N
During the month 0.000 0.000
13. Domestic sale of the mineral :
E——————. . ) R L VeleRs)

During the month 172.337 0.000

14. Reasons f_or increase/decrease i_r_l production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

; True Copy Attested

i

ty Director of Mines
Dg&ut:ck Circte, Cuttack
|
|

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneRetumn/GenerateDetails.aspx?lgtctttOkMCcW2GfaDJBmUGN+0Q1NCppP+Na7uaeSUB. .. 2(2
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~

Name(s) of the mineral:

Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

R

For the month ending July - 2022

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:

Name

Address

3.Lease Details:
Area in hectares
Date of Execution
Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE

MINES
NARANGARH

KHURDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO-34 UNIT-1V
BHUBANESWAR

4.672

13 Nov 2020
30.000

02 Dec 2020

4, Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 8.0

the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non
days of work stoppage for each of these factors. :

No of Others Days

1021

-availability of labour, less demand etc. and number of

23

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct

; Opening Production Domestic Total Closing Pit's Mouth
SkNo Nature: .- . Type Size  Stock (CuM.) (CuM.) ﬁ;‘m’,‘ Sales (CuM.) (CuM) Stock (CuM.) Value (Rs.)
1 Khondalite Khondalite g'roze 195.841 0.000 0.000 34.061 34.061 161.780 5294.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 0.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above ciassification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo  Type of Machinery

1 EXCAVATOR KOBALCO 220

2 EXCAVATOR SANY 220

3 PAY LOADER(ICB)

4 LD4 DRILLING MACHINE

5 COMPRESSOR

6 WIRESAW CUTTING MACHINE

DUMPER TATA HYWA

hups:l.’iSms.odishaminerais.qov.in/ISMSIDecorativeStoneRelurm’GenerateDeteiIs.aspx?!_qtclﬂOkMCcWZquDJBmU GN+0Q1NCppuofN93ns|38yP...

No. Of units
1.00

1.00

2.00

1.00
1.00

3.00
1.00

Engine Horse Power of each unit

220.00 23.65
ttested
2200cTrue GOPY " 36.42
76.00 @QD 32,70
4.50 , 27.20
- of Wi Y89

20.00 ‘D@WW D\f@‘{m‘ Cuﬁadgzl 20
4000 gtk Cnts 118.85
186.30 : 0.00

No of hours worked

1/2
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10.Waste and Rejects (Unit: CuM.) :

o Pigﬂg oty i b.
(b) Trenching (CuM.) : B | ‘0
(c) Drilling (CuM.) : | | | 0
(d) Others (CuM.) : “ | | 0

11. Details of processing activity undertaken, if any:

Details of processing activity : ‘ NIL

12.Export of the mineral, if any

Quantity (CuM.) S —— Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral : . _ . .
Quantity (CuM) ' T _Va.lue{Rs.:‘)!_ '
‘During the month 34.061 0.000

14. Reasons for increasel/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

https://i3ms.odishaminerals.gov.in/I3MS/Decorative StoneRetu rn/GenerateDetails.aspx?lgtcttt OkMCcW2GfgDJBmUGN+0Q1 NCppuofN93nsj38yP... 2/2
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FORM J D

Monthly Return by the licensee-cum-lessee/ lessee
v [See rule 26(18)]
For the month ending August - 2022
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect NARANGARH DECORATIVE STONE KHONDALITE

MINES
Village NARANGARH
Taluka / Tahasil KHORDHA
District KHURDHA
State ODISHA
2 Name and address of Concessionaire:
Name OMC Ltd
T T . THE OMC HOUSE POST BOX NO-34 UNIT -1V
BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 0.0
the month h

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 31

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

ho e Ty sme SR Fometon ey Domme, T, Comng, CheMous
1 Khondalite Khondalite g;e 161.780 0.000 0.000 '0.000 0.000 161.780 5294.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 0.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
SLNo  Type of Machinery : No. .O.f uﬁité . Englne Horse Power of each unit 3 No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 0.00
2 LD4 DRILLING MACHINE 1.00 450  True CQE! 0.00
3 JCB LODAL | 1.00 76.00 u)) 0.00
4 COMPRESSOR 1.00 20.00 @fﬁ 0.00
= of ine®
5 WIRESAW CUTTING MACHINE 3.00 40.00 oty D\TQC‘?; cu\‘»f“'-"'@'oo
6 DUMPER TATA HYWA 1.00 186.30 Déuﬁack Cuc= 0.00

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails. aspx ? lgtcttiOkMCcW2GfgDJBMUGN+0Q1NCppUI2fvZQ/gb/9Jo. .. 1/2
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10.Waste and Rejects (Unit: CuM.) :

ey | | sl . | = = o
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : | - 0
{d) Others (CuM.) : N | 0

11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, if any

Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) il ~ Value (Rs.)
During the month 0.000 0.000

14, Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested

Deputy Director of Mines
C&ut::k Circle, Cuttack

https:h’iSms.oda‘shamineraIs.qov.inll3MS.’DecorativeStoneReturanenerateDetails.aspx?lgtcmOkMCcWZquDJBmUGN+DQ1 NCppUI2fvZQ/gb/9Jo...  2/2
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Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

Name(s) of the mineral:

For the month ending September - 2022

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect

Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:

Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE
MINES

NARANGARH
KHURDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO-34 UNIT-IV
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 0.0
the manth

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

30

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

SLNo Nature

1

Khondalite Khondalite o

Type Size

Size

7.Waste and Rejects (Unit: CuM.) :

Item

Opening
Stock (CuM,) (CuM.)

161.780

: Direct
Production Export

. (CuMm,)

0.000 0.000

(a) Quantity of waste generated as overburden (CuM.)

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

SLNo
1

2

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?Igtcttl OkMCcW2GfgDJBmUGN+0Q1NCppsUjYyVUwviYin. .

Type of Machinery
EXCAVATOR KOBALCO 220
LD4 DRILLING MACHINE

JCB LODAL

COMPRESSOR

WIRESAW CUTTING MACHINE

DUMPER TATA HYWA

No. Of units

1.00 220.00
1.00 4.50
1.00 76.00
1.00 20.00
3.00 40.00
1.00 186.30

Engine Horse Power of each unit

Domestic Total Closing Pit's Mouth
S_ales (CuM.) (CuM.) Stock (CuM.,) Value (Rs.)
16.298 16.298 145.482 5294.000

During the month/half year

0.000
0.000
0.000
0.000

True copx Attesiad—
0.00

C L“’\’/ 0.00

0.00

Deputy Director of Mineg
Cuttack Circle, Cuttacs

0.00

No of hours worked

1/2
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10.Waste. and Rejects (U_nit; CuM.):
(a) Pitting (CuM.) :
(b) Trenching (CuM.) :
(c) Drilling (CuM.) :
(d) Others (CuM.) :
11. Details of processing activity undertaken, if any.:
Details of processing activity :
12.Export of the mineral, if any

| | Quanfity (CuM.)
During the month 0.000
13. Domestic sale of the mineral :

Quantity (CuM.)

During the month 16.298

Reason

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

'NIL

Vali;le_(Rs..) : N

0.000

0.000

NA

- Vamé_'_(_hs'.)

Signature:

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

1026

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtcttl OkMCeW2GfgDJBmMUGN+0Q1NCppsUiYyVUwviYfn...  2/2



17/02/2025, 15:19

Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

For the month ending October - 2022

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE
MINES

NARANGARH
KHORDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO-34 UNIT-1V
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

1027

4, Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 26.0
the month ’

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct Closing

. Opening Production Domestic Total Pit's Mouth
SLNo Nature = . Type Size  giock (CuM.) (CuM.) (E(’:‘SIG'“; Sales (CuM.) (CuM.) (sézﬂ‘) Value (Rs.)
3 Khondalite Khondalite gge 145,482 1400.384 0.000 1286.859 1286.859 259.007 5294.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 0.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery No. Of units  Engine Horse Power of each unit : No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 ted 164.50

2 LD4 DRILLING MACHINE 11.00 450 TIU@ COD_Y Ares 0.00

3 JCB LODAL 1.00 76.00 ) 0.00

4 COMPRESSOR 1.00 20.00 @QL‘L 0.00

5 DUMPER TATA HYWA 1.00

186.30 0.00

ty Director of Mines

10.Waste and Rejects (Unit: CuM.) :

http5:Ili3ms.odishaminerals.qov.in/l3MS/DecorativeStoneReturm’GererateDetaiIs.aspx?|qtct1.|OkMCcWZquDJBmUGN+OQ1 NCpp3k7Yxwh4Boz. ..

1/2
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(a) Pitting (CuM.) : - ‘ . | i -
(b) Tregiching (CuM.) :
(c) Drilling (CuM.) :

o o o o

(d) Others (CuM.) :
11. Details of processing activity undertaken, if any:

Details of processing activity : NIL

12.Export of the mineral, if any

Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) Value (Rs.)

During the month 1286.859 0.000

14, Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.aspx?IgtcttiOkMCcW2GfgDJBmMUGN+0Q1NCpp3k7Yxwh4Boz. ..

1028
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FORM J
Monthly Return by the licensee-cum-lessee/ lessee %é—
£ [See rule 26(18)]
For the month ending November - 2022
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting Ilcense-cum-mmmg IeaseIMlmng Iease
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURD.HA |

State ODISHA
2.Name and address of Concessionaire:

Name OMC Ltd

Add THE OMC HOUSE'PC')ST BOX NO-34 UNIT-1V
ress BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020

Period (years) 30.000

Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 0.0
the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-ava:lablllty of labour, Iess demand etc. and number of
days of work stoppage for each of these factors. : :

No of Others Days 30

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

. ' Direct ’ Closing .
Opening Production Domestic Total Pit's Mouth
SLNo Nature Type Size Export ; y Stock
yp [ Drok(GIM) (GG .(CEM-) | Sales(CuM) (CuM)  (GOL,  Value (Rs)
1 Khondalite Khondalite gze 259.008 65.860 0.000 259.008 259.008 65.860 5294.000
7.Waste and Rejects (Unit: CuM.) :
ltem During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 0.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
copy Attested
True COPY '’
10.Waste and Rejects (Unit: CuM.) : _ @
Sl ¢
(a) Pitting (CuM.) : i 0
B . M\f\e
T hi M. . 0
(b) Trenching (Cu ) Depuw Du'ed cu’(ﬂd‘
Drilling (CuM.) : circte 0
(c) Drilling ( ) CM
(d) Others (CuM.,) : 0
11. Details of processing activity undertaken, if any:
Details of processing activity : NA

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtctt i OkMCcW2 GfgDJBmMUGN+0Q1NCppXboQXaJ4KhH..

1/2
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12.Export of the mineral, if any
-d Quantity (CuM.) _ ' Value (Rs.)
During the month :0.000 0.000

13. Domestic sale of the mineral ;

‘ Q#antity (CuM.) Value (ﬁs_.) &

During the month 259.008 0.000

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested

Director of Mines
Cuttack Circle, Cuttack

https://i3ms.odishaminerals.gov.in/l3MS/Decorative StoneReturn/GenerateDetails.aspx?Igtcttt OkMCcW2GfgDJBmMUGN+0Q1NCppXboQXaJ4KhH. . 2/2
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee
& [See rule 26(18)]

For the month ending December - 2022

1031
x>

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE
MINES

NARANGARH
KHURDHA

. KHURDHA
ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO-34 UNIT-IV
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation durihg the month:

Number of days for which the mine/prospect was under operation during

the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-avallablllty of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

27.0

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature Type Size g&i’:?gum_) rgz:nt-i)ction
1 Khondalite Khondalite gg_e 65.860 105.705

7.Waste and Rejects (Unit: CuM.) :

Item
(a) Quantity of waste generated as overburden (CuM.)
(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the monthlhalf-yearly period :

SLNo Type of Machtnery No. Of units
1 EXCAVATOR KOBALCO 220 1.00
2 EXCAVATOR SANY 220 1.00
3 PAY LOADER(JCB) 1.00
4 LD4 DRILLING MACHINE 1.00
5 COMPRESSOR 1.00
6 WIRESAW CUTTING MACHINE 6.00
7 DUMPER TATA HYWA 1.00

g:(reg:t Domestic Total Closing Pit's Mouth
P Sales (CuM.) (CuM.) Stock (CuM.) Value (Rs.)

(CHM) }

0.000 4.584 4,584 166.981 26200.000

During the month/half year

2321.000
50.000
10.000
0.000

Engine Horse Power of each unit No of hours worked

220.00 56.70
220.00 TIU@ coPy.bttGSted 133.50
76.00 . 53.30
4.50 @’U 29.77
50.00 rgctor of MIne2,
30.00 %D‘E“de b 249.10
186.30 105.50

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails. aspx?Igtctti OkMCcW2GfgDJBmMUGN+0Q1NCpp3PJkwSWMIZZ . ..
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10.Waste and Rejects (Unit: CuM.) :
(a) Pleag (CuM.) :

0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0
11. Details of processing activity undertaken, if any:
Details of processing activity : NA
12.Export of the mineral, if any _
Quantity (CuM.) . ~ Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral : _ ;
Quantity (CuM.) Value (Rs.)
During the month 4.584 0.000
14, Reasons for increase/decrease in production during the current month compared to the preceding month :
Reason NA
I certify that the information furnished above is correct and complete in all respects.
Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
sted
True Copy Atte
Deputy Director of Mines
Cuttack Circle, Cuttack
| https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?Igtcttl OkMCcW2GfgDJBmUGN+0Q1NCpp3PJkwSWMIZZ. .. 212
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee
+ [See rule 26(18)]
For the month ending January - 2023
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect NARANGARH DECORATIVE STONE KHONDALITE

MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessionaire:
Name OMC Ltd
Address THE OMC HOUSE POST BOX NO-34 UNIT-IV
BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 25.0
the month ’

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : |

No of Others Days 6

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

o Nars s sa SN, FoMion poan Do G, eon  GesMau
1 Khondalite Khondalite gic;e 166.981 80.440 0.000 40.068 40.068 207.353 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 3245.000
(b) Quantity of incidental waste generated (CuM.) 25.000
(¢) Quantity of waste generated as mineral rejects (CuM.) 15.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
SLNo Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 Copy Aﬁﬂsted 120.37
2 EXCAVATOR SANY 220 1.00 220.00 True — 197.63
3 LODAL 1.00 76.00 @B&)‘D 205.20
- LD4 DRILLING MACHINE 1.00 4.50 87.05
5 COMPRESSOR 1.00 50.00 Deputy Director of ?‘T:: 88.95
WIRESAW CUTTING MACHINE 6.00 30.00 c.uttid‘ Circle. = 298.88
7 TATA DUMPER 1.00 186.30 155.50

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails . aspx?lgtcttl OkMCcW2GfgDJBmUFwEsIEo1POfyvHNK458akPK.. . 12
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10.Waste and Rejects (Unit: CuM.) :

(a) F}}'u‘ng (CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(.d) Others (CuM.) :

11. Details of processing activity undertaken, if any:
Ijetails of processing activity :

12.Export of the mineral, if any
Quantity (CuM.)

During the month 0.000
13. Domestic sale of thé m.ineral 2

Quantity (CuM.)
During the month 40.068

Department of Steel & Mines

NA
Value (Rs.)
0.000

Value (Rs.)

0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

NA

I certify that the information furnished above is correct and complete in all respects,

Place:

Date:

Signature:

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested

Deputy Director of Mines
Cuttack Circle, Cuttack

1034

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?Igtcttl OkMCcW2GfgDJBmUFwEsIEo1 P9fyvHNK458akPK. .. 2/2
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)] %

For the month ending February - 2023

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address .of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE
MINES

NARANGARH
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO- 34 UNIT-1V
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during

the month 24.0

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

" , Direct " Closing -

Opening Production - Domestic Total Pit's Mouth
RN Nafuce 2 D Size  stock (CuM.) (CuM.) fgﬁ;’; Sales (CuM.) (CuM.) (séﬁﬁ,:‘) Value (Rs.)
1 Khondalite Khondalite g:)ze 207.353 94,159 0.000 148.386 148.386 153.126 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 0.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked

1 EXCAVATOR KOBALCO 220 1.00 220.00 115.50
2 EXCAVATOR SANY 220 1.00 220.00 Tme CODY"A\ttGSted 181.04
3 Pay Loader(JCB) 2.00 76.00 i . 271.58
Bl LD4 DRILLING MACHINE 1.00 4.50 ( E 104.35
5 WIRE SAW CUTTING MACHINE 6.00 30.00 . 1307.01
6 TATA HYVA DUMPER 1.00 186.30 DOpUty . Lo 4 e

Cuttack Circle, Cuttackl86.00

https:/fi3ms.odishaminerals.qgov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?igtcttiOkMCcW2GfgDJBmUFwEsIEo1P9mxIIp7liB+go6bY...  1/2
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10.Waste and Rejects (Unit: CuM.) :

(a) P‘r}ljng (CuM.) 0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0
1 . Details of processing activity undertaken, ifany:

Details of processing activity : - NA

12.Export of the mineral, if any

: Quantity (CQM_.) " DReie : . Valﬁe (RQ.)
During the month 0.000 | 0.000
13. Domestic sale of the mineral :
Quantity (CuM.) Value (Rs.)
During the month .148.386 0.000

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested

(T

Deputy Director of Mines
(;unzk Circte, Cuttack

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtctt OkMCcW2GfgDJBmUFwESsIEo1 PO9mxlIp7liB+gobbY...

212
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee CKG\
4 [See rule 26(18)]
For the month ending March - 2023
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect NARANGARH DECORATIVE STONEKHON.DIALITEMINES
Village NARANGARH

Taluka / Tahasil .KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name OMC Ltd
- THE OMC HOUSE POST BOX NO -34 UNIT-IV
Fess BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation

during the month 27.0

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : : s

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

; . Direct : Closin 1,
Sito Mewes . e Sne SERIH SRS e ST, T SRS s Mo
1 Khondalite Khondalite gioze 153.126 834.857 0.000 226.986 226.986 760.997 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item . \ ' During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 2420.000
(b) Quantity of incidental waste generated (CuM.) .560.000
(c) Quantity of waste generated as mineral rejects (CuM.) 540.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery uss_!d during the month!half—yeariy period : -
SLNo Type of Machinery | No. Of units Engine Horse Power of each unit No of hours worked
1 EXtAVATOR SANY 220 1.00 220.00 | 207.87
2 LD4 DRILLING MACHINE 1.00 450 Tru® Copy Att08t0d112.15
3 WIRESAW CUTTING MACHINE 6.00 30.00 ;D 474,55
10.Waste and Rejects (Unit: CuM.) : @ E
(a) Pitting (CuM.) : B —— pirector of Mines 0
(b) Trenching (CuM.) : cw c'lfd.“- v 0

(c) Drilling (CuM.) :

https:/li3ms.odishaminerals.qovin/lBMSIDecorativeStoneReturaneneraieDetaiIs.aspx?lqtcttIOkMCcWZquDJBmUFwEleo1 P9wV60i8X8govih... 1/2
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(d) Others (CuM.) : 0
11. Dg‘?@ils of processing activity undertaken, if any: ‘

Details of processing activity : NA

12.Export of the mineral, if any

: _ Quantity (CuM.) - . k\lalue (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :

_ Quantity CuM) P— Value (Rs.
During the month 226.986 0.000

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: _ Signature:

Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

True Copy Attested

ty Director of Mines
Cuttack Circte, Cuttack

https://i3ms.odishaminerals.gov.in/lI3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtctt OkMCcW2GfgDJBmUFwEsIEo1POwVE0i8X8govih. .. 22
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Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]
For the month ending April - 2023

1039

K

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect

NARANGARH DECORATIVE STONE KHONDALITE

- MINES _
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessiﬁnaire:
Name OMC Ltd
Addiass THE OMC HOUSE POST BOX NO-34 UNIT-IV

3.Lease Details:

BHUBANESWAR

Area in hectares 4.672

Date of Execution 13 Nov 2020
Period (years) 30.000

Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during

the month

25.0

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

5

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

. " Direct - Closing 1t
| ; Opening Production Domestic Total Pit's Mouth
SLNo Nature Type Size  stock (CuM.) (CuM.) E—.'é(lmr)t Sales (CuM.) (CuM.) (Séﬁﬂ() Value (Rs.)
1 Khondalite Khondalite gi?ze 760.997 604.071 0.000 703.161 703.161 661.907 26200.000

7.Waste and Rejects (Unit: CuM.) :

Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 1591.000

(b) Quantity of incidental waste generated (CuM.) 260.000

(c) Quantity of waste generated as mineral rejects (CuM.) 350.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery ‘No. Of units Engine Horse Power of each unit No of hours worked
nE EXCAVATOR KOBALCO 220 1.00 220.00 teStad 387.85
True Copy At |

2 EXCAVATOR SANY 220 1.00 220.00 148.73

3 PAY LOADER(JCB) 2.00 76.00 @G 311.55

4 LD4 DRILLING MACHINE 1.00 4.50 ' . 117.85

5 COMPRESSOR 1.00 50.00 peputy OW® uttack 121.95

uttack Circie:
6 WIRESAW CUTTING MACHINE 6.00 30.00 C 1395.30
7 TATA DUMPER 1.00 186.30 190.20

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtcttiOkMCcW2GfgDJBmUFwEsIEo1P9I6Ogd+e L WIKMLI. ... 1/2
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17/02/2025, 15:22 Department of Steel & Mines % 1040
10.Waste and Rejects (Unit: CuM.) :
(a) P.tng (CuM.) : 0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0
11. Details of processing activity undertaken, if any:
Details of processing activity : NA
12.Export of the mineral, if any
Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral : v :
Quantity (CuM.) ‘Value (Rs.)
During the month '661.907 0.000
14. Reasons for increase/decrease in production during the current month compared to the preceding month :
Reason NA
I certify that the information furnished above is correct and complete in all respects.
Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
sted
True Copy Atte
Deputy ttack
Circle, LU
Cuttack
h{tps;//i3ms.odi5haminerals,_qov.im'ISMS/DecorativeStnneReturn/GenerateDetails.aspx?l_qtcttlOkIVICcWZquDJBmUFwEsIE01P9|60_q4+eLWkoLi... 2/2
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»

Name(s) of the mineral:

Department of Steel & Mines

FORM

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]
For the month ending May - 2023

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2,Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

 MINES
NARANGARH

KHURDHA
KHURDHA
ODISHA

OMC Ltd

P

THE OMC HOUSE POST BOX NO 34 UNIT IV

BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mmelprospect was under operation during the month:

Number of days for which the mlne/prospect was under operation during

the month

26.0

1041

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc and number of

days of work stoppage for each of these factors. :

No of Others Days

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

SLNo Nature Type size OPening
1 Khondalite Khondalite N 661.907
ondalite Khon el cize }

7.Waste and Rejects (Unit: CuM.) :

Item

Production
Stock (CuM.) (CuM.)

923.300

(a) Quantity of waste generated as overburden (CuM.)

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

Direct
Export

(CuM)

0.000

Domestic Total g:gg:?g Pit's Mouth
Sales (CuM.) (CuM.) (CuM.) Value (Rs.)
774.367 774.367 810.840 26200.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery

1 EXCAVATOR KOBALCO 220

2 EXCAVATOR SANY 220

3 EXCAVATOR JCB 215

-+ Pay Loader(1CB)

5 LD4 DRILLING MACHINE

6 COMPRESSOR

7 WIRE SAW CUTTING MACHINE

hitps://i3ms.odishaminerals.gov.in/I3MS/Decorative StoneReturn/GenerateDetails.aspx?Igtcttl OkMCcW2GfgDJBmUFwESsIEa1P9uoiU+TGuScexp. ..

No. Of units
1.00
1.00
1.00
2.00

1.00

11.00

8.00

During the month/half year

2800.000

350.000

550.000

0.000

Engine Horse Power of each unit

220.00

220.00True Copy Attested

215.00 D

76.00 (_@ZA%

= { Mines
Director ©

50.00 DE% Gircle, Cuttack

30.00

No of hours worked
228.00
175.03
296.49
520.71
189.30

189.30
1102.18

112
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8 TATA HYVA DUMPER 1.00
10.W£‘te and Rejects (Unit: C_ulﬁ.) :
(a) Pitting (CuM.,) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of processing activity undéﬁaken. if any:
Details of processing activity :

12.Export of the mineral, if any

Quantity {Cu.M.)

During the month 10.000

13. Domestic sale of the mineral :

Quantity (CuM.)

During the month 774.367

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects,

Place:

Date:

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?lgtcttt OkMCcW2GfgDJBmUFwEsIEo1P9uoiU+TGuScexp. ..

% Department of Steel & Mines
186.30 - 380.40
0
0
0
0
NA
Value (Rs.)
0.000
Value (Rs.)
0.000
NA
Signature:
Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
True Copy Attested
(D
peputy Direct Cuttack

Cuttack Circte.

1042

212
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Department of Steel & Mines 1 043

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

Name(s) of the mineral:

For the month ending June - 2023

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:

Name

Address

3.Lease Details:
Area in hectares
Date of Execution
Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE
MINES

NARANGARH
KHURDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HPOUSE POST BOX NO 34 UNIT-1V
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation

during the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-avallablllty of labour, less demand etc. and number of
days of work stoppage for each of these factors. : i i

No of Others Days

26.0

4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature Type - Size

1 Khondalite Khondalwte Slze

7.Waste and Rejects (Unit: CuM.) :

Opening
Stock (CuM.) (CuM.)

810.840

Production

Direct Domestic Total Closing Pit's Mouth

fgﬁh‘j"’)‘ ~ Sales (CuM.) .(C_ul'\ﬂ_.)“ Stock (CuM.) .Vah:.l.e (Rs.)

1248.635 0.000 685.313 685.313 1374.162 26200.000

Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 2450.000
(b) Quantity of incidental waste generated (CuM.,) 250.000
(c) Quantity of waste generated as mineral rejects (CuM.) 350.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
SLNo Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 132.38
| True Copy Attested
2 EXCAVATOR SANY 220 1.00 220.00 138.05
3 EXCAVATOR JCB 215 1.00 215.00 ) ()D 331.46
4 PAY LOADER(JCB) 2.00 76.00 @ 470.80
5 LD4 DRILLING MACHINE 1.00 4.50 ina810.55
Deputy Director of Min®
COMPRESSOR 1.00 5000 " nack Circte, Cuttack; ;> 75
WIRESAW CUTTING MACHINE 9.00 30.00 167171

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails. aspx?Igtcttl OkMC cW2GfgDJBmUFwEsIEo1 P96fHtJpvRfAsJZC. ..

1/2
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8 TATA DUMPER 1.00 186.30 380.00

10.W?:§te and Rejects (Unit: égM.) !
(a) Pitting (CuM.) : 0

(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0

11. Details of processing activity undertaken, if any:

Details of processing activity : ‘NA

12.Export of the mineral, if any i
Quantity (CuM.) Value (Rs.)

During the month 0.000 0.000
13. Domestic sale of the mineral : e

Quantity (CuM.) Value (Rs.)
During the month 685.313 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason ‘NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
True Copy Attested

Director of Mines
ctmt:cx Circle, Cuttack

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails.aspx?Igtcttl OkMCcW2GfqDJBmUFwWESsIEo1 P96fHIIpvRAASJZC...  2/2
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Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

Name(s) of the mineral:

[See rule 26(18)]
For the menth ending July - 2023

‘Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State
2.Name and address of Concessionaire:

Name

Address

3.Lease Details:
Area in hectares
Date of Execution
Period (years)

Date of starting mining operation

MINES
NARANGARH

KHURDHA
KHURDHA
ODISHA

OMC Ltd

N

THE OMC HOUSE POST BOX NO 34 UNIT IV

BHUBANESWAR

4,672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during

the month

26.0

1045

5. Indicate reasons(s) for work stoppage due to strike, Iock-cut monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Opening

SLNo Nature Type Size

1 Khondalite Khondalite O

Size 1374.162

7.Waste and Rejects (Unit: CuM.) :

Item

(a) Quantity of waste generated as overburden (CuM.)

Production
Stock (CuM.) (CuM.)

535.324

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

5
Direct ’ Closing _—
Domestic Total Pit's Mouth
Export Stock
(CuM.) Sales (CuM.) (CuM.) (CuM.) Value (Bs,)
0.000 604,953 26200.000

1104.533 1104.533

During the month/half year

4088.000

10.000

20.000

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery

1 EXCAVATOR KOBALCO 220
2 EXCAVATOR SANY 220

3 EXCAVATOR JCB 215

4 PAY LOADER(ICB)

5 LD4 DRILLING MACHINE

6 COMPRESSOR

WIRESAW CUTTING MACHINE

https://i3ms.odishaminerals.qov.in/I3MS/Decorative StoneReturn/GenerateDetails 2spx ?lgtcttl OkMCeW2 GfgDJBmUFwEsIEo 1P90SjwvFX6g4 Xréh. .

Engine Horse Power of each unit

0.000

No of hours worked

~ No. Of units
1.00 zzo.oone Sepy Attested 249-07
1.00 220.00 - 74.33
1.00 215.00 CZJ()”D 626.02
2.00 76.00 > 366.64
nes
1.00 450 oepuly Direct tgu‘t‘:ia&ﬁl”s
1.00 s0.00  uttack Circle 415.68
9.00 30.00 1882.52

1/2
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8 TATA DUMPER 2.00

10.W!;.ie and Rejects (Unit: CuM.) :
(a) Pitting (CuM.) :
(b) Trenching (CuM.) :
(c) Drilling (CuM.) :
(d) Others (CuM.) :
11. Details of processing activity undertaken, if any:
Details of processing activity :
12.Export of the mineral, if any

' Quantity (CuM.)
During the month 0.000
13. Domestic sale of the minerél :

Quantity (CuM.)

During the month 1104.533

% Department of Steel & Mines

186.30

450.00

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

https:.’.’i3ms.odishaminera|5._qov.in."lSMS/DecorativeStoneReturn/Genera(eDetaiis.aspx?l_qtctthkMCcWZquDJBmUFwEsIEo‘I P90SjwvFX6g4 Xr6h...

0
0
0
0
NA
Value (Rs.).
0.000
Value (Rs.)
0.000
‘NA
Signature:
Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
True Copy Attested

(e

Director of Mines
Cuttack Circle, Cuttack

1046

212
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]
For the month ending August - 2023

1047

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

NARANGARH DECORATIVE STONE KHONDALITE
MINES

NARANGARH
KHURDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO 34 UNIT IV
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during

the month 26.0

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : : ;

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

. ; Direct N ; .

Opening Production Domestic Total Closing Pit's Mouth
Shile Naturs: . Type Size  Stock (CuM.) (CuM.) ﬁ;‘gﬁ’)‘ Sales (CuM.) (CuM.)  Stock (CuM.) Value (Rs.)
1 Khondalite Khondalite gge 804.953 1002.140 0.000 767.368 767.368 1039.725 26200.000
7.Waste and Rejects (Unit: CuM.) : =
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 4670.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

En_gine Horse Power of each unit

SLNo Type of Machinery No. Of units No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 True Copy Attested 223.98

2 EXCAVATOR JCB 215 1.00 215.00 —g 418.97

3 PAY LOADER(JCB) 2.00 76.00 - XAD 395.11

4 LD4 DRILLING MACHINE 2.00 4.50 CZ)"“ 546.50

5 COMPRESSOR 2.00 50.00 Deputy Director of Mines 585.48

6 WIRESAW CUTTING MACHINE 9.00 30.00  guttack Circte, Cuttack ;544 oo

7 TATA DUMPER 2.00 186.30 680.00

https:/fi3ms.odishaminerals.gov.in/I3MS/Decorative StoneReturn/GenerateDetails.aspx?lgtcttiOkMCcW2GfgDJBmMUFwEs|Eo1P9Ck3fHToF 09074 . .. 112
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10.Waste and Rejects (Unit: CuM.) :

=
(a) Pitting (CuM.) :

| 0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : 0
(d) Others (Cu.l.Vt..) o | 0
11. Details of processing activity undertaken, if any: o iy -
Details of processing activity : NA

12.Export of the mineral, if any

Quantity (CuM.) i _. Rliigie . Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral : :
| C Quantty (cum) e (R
During the month 767.368 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

1 certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

! A‘tOSted esignation:
‘ TTU. copy Oevne?/A;I::t./Mining
Engineer/Manager

https:/fi3ms.odishaminerals.gov.in/I3MS/Decorative StoneReturn/GenerateDetails.aspx?latcttlOkMCcW2GfgDJBmUFwEsIEo1P9CK3fHToFO907f4...  2/2
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Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]
For the month ending September - 2023

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:
NARANGARH DECORATIVE STONE KHONDALITE

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State
2.Name and address of Concessionaire:

Name

Address

3.Lease Details:
Area in hectares
Date of Execution
Period (years)

Date of starting mining operation

MINES
NARANGARH

KHURDHA
KHURDHA
ODISHA

OMC Ltd

1049

1

THE OMC HOUSE POST BOX NO 34 UNIT IV

BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during

the month

26.0

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

days of work stoppage for each of these factors. :

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature Toba Size Opening Production g}i:eg:t Domestic Total g,:gz:("g Pit's Mouth
yp Stock (CuM.) (CuM.) (CEM) | Sales (CuM) (CuM) (o0 Value (Rs.)

1 Khondalite Khondalite gioze 1039.725 1070.678 0.000 1306.714 1306.714 803.689 26200.000

7.Waste and Rejects (Unit: CuM.) :

Item

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

During the month/half year

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

4216.000
0.000
0.000

0.000

SLNo Type of Machinery No.__O_f__u_J_-lits Engine Horse Power of each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 ¢riy@ Copy Attested 253.40
2 EXCAVATOR JCB 225 1.00 225.00 = 437.67
3 EXCAVATOR JCB 215 | 1.00 215..00 427.39
4 PAY LOADER(ICB) 2.00 76.00 538.41
5 LD4 DRILLING MACHINE 2.00 4.50 ty Direct'm ‘gui:‘:f:ws.so
6 COMPRESSOR 2.00 50.00 Cuttack Circie. 619.60
WIRESAW CUTTING MACHINE 9.00 30.00 2533.65

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDetails. aspx?|gtcttiOkMCcW2 GfgDJBmMUFwWESIEo1 PO9w/VCIZE 2kVJab. .. 1/2
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8 TATA DUMPER 2.00

-

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) :

(b) Trenching (CuM,) :

(c) Drilling (CuM.) :

(d) dthers (CuM,) :

11._ _Details of processing activit_y undenak.é.nn, |f any:

Details of processing activity :

12.Export of the mineral, if any

" Quanti.t).f.(ClIJM.)

During the month 0.000

13. Domestic sale of the mineral :
Quantity (CuM.)
During the month 1306.714

186.30

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

720.00

0
0
0
0
NA

Value (Rs.)

0.000

Value (Rs.)

0.000

NA

Signature:

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

1050

https:Hiams.odishamineraIs._qov.in.’laMS."DecorativeStoneReturm’GenerateDetails.aspx?l_qtctthkMCcWZquDJBmUFwEsIEo1 POw/VCdZE2kVJgb... 2/2



17/02/2025, 15:23 Department of Steel & Mines 1051

FORM J 1663

Monthly Return by the licensee-cum-lessee/ lessee

-
[See rule 26(18)]
For the month ending October - 2023
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect NARANGARH DECORATIVE STONE KHONDALITE

MINES
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2,Name and address of Concessionaire:
Name OMC Ltd
Addrens THE OMC HOUSE POST BOX NO 34 UNIT IV
BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation durin

g
the month 25.0

5. Indicate reasons(s) for work stoppage due to strike, Iock-out monsoon, non-avallablhty of labour, less demand etc. and number of
days of work stoppage for each of these factors. : ; :

No of Others Days 6

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

o Newe  Tips s QDML RUUSUT sgan  Domme, fom,  Sear®  bitsMeut
1 Khondalite Khondalite glze 803.689 1047.413 0.000 1377.304 1377.304 473.798 26200.000
7.Waste and Rejects (Unit: CuM.) :
ltem During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 3496.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
SLNo Type of Machinery No. Of units Engine Horse Power of ééch unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 C y AtteStad 152 55
2 EXCAVATOR JCB 225 1.00 225.00 TI’UO Op 545.10
3 EXCAVATOR JCB 215 1.00 215.00 467.85
4 EXCAVATOR TATA HITACHI 210 1.00 210.00 105.60
5 PAY LOADER(JCB) 2.00 76.00 o inme 683.20
Deputy L
6 LD4 DRILLING MACHINE 2.00 4.50 Cuttack C!rcha (.,ulm- 582.60
7 COMPRESSOR 2.00 50.00 592.05

https://i3ms.odishaminerals.gov.in/l3MS/DecorativeStoneReturn/GeneratsDetails. aspx?Igtcttt OkMCeW2 GfgDJBmUFwWESIEo1 P9I 7LXL S+oni1+G. .

1.2
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8 WIRESAW CUTTING MACHINE 9.00

9 T TATA DUMPER 3.00

10.Waste and Rejects (Unit: CuM.) : ;
(a) Pitting (CuM.) : |
(b) Trenching (CuM.) :
(c) Drilling (CuM,) :
(d) Others (CuM.) :
11. Details of processing activity undert.a.ken.. if any:
Details of processing activity :
12.Export of the mineral, if any
Quanti_t_y (CuM.)

During the month 0.000

13. Domestic sale of the mineral :

Quaﬁtity (CuM.)

During the month 11377.304

:L % Department of Steel & Mines

30.00 3404.00

186.30 640.00

NA

Value (Rs.)
0.000

V_'alue_ (Rs.)
0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

NA
signature:
Name in Full:
DESignatiOr"
Owner/Agent/Mining
Engineer/Manager
True Copy Attested
i f Mines
Director ©
Dgg:‘gck Circle, uttack

1052

https:/fiSms.odishaminerals._qov.in/IHMS/DecorativeStoneRetumiGenerateDetails.aspx?lgtcﬂlOkMCcWZGquJBmUFwEsIEo1 POII7LXL8+0ohi1+G... 212
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FORM J 1 X<

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

For the month ending November - 2023

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect

Village NARANGARH

Taluka / Tahasil KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name OMC Ltd

Addiacs THE OMC HOUSE POST BOX NO 34 UNIT IV
BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020

Period (years) 30.000

Date of starting mining operation 02 Dec 2020

Kundakundi Kunda Decorative Khondalite Stone Quarr

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 26.0
the month :

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. ; e

No of Others Days 4
6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct Closing

z Opening Production Domestic Total Pit's Mouth
SLNosNature - Typa Size  stock (CuM.) (CuM.) E;‘m’)' Sales (CuM.) (CuM.) (Sgﬂ';n") Value (Rs.)
1 Khondalite Khondalite gge 473.798 1315.507 0.000 1346.846 1346.846 442.459 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 7336.000
(b) Quantity of incidental waste generated (CuM.,) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 31.598

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 stad 380.70
True Copy Atte
2 EXCAVATOR JCB 225 1.00 225.00 P 466.50
3 EXCAVATOR JCB 215 1.00 215.00 409.10
4 EXCAVATOR TATA HITACHI 210 1.00 210.00 C 477.70
5 PAY LOADER(JICB) 2.00 76.00 ! s 584.40
| Deputy Director of Mines
6 LD4 DRILLING MACHINE :2.00 4.50 Cuttack Circle, Cuttack 670.60
7 COMPRESSOR 2.00 50.00 703.28

htlps:/,‘i3ms.odishamineraIs,_qov‘in,‘IBMS/DecorativeStoneRetUmn‘GeneraieDeta\'is.aspx?lmcttlOkMCcWZquDJBmUFwEsIE01 P90/cgM+k18pYY... 1/2
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8 WIRESAW CUTTING MACHINE :9.00 30.00 3220.30
9 - TATA DUMPER .3.00 186.30 720.00

10.Waste and Rejects (Unit: CuM.) :

rer—y = i b ;
(b) Trenching (CuM.) : o . 0
(c) Drilliné (CuM.) : 0
(d) Others (CuM.) : | 0

11. Details of processing activity undertaken, if any:

‘Details of processing activity : NA

12.Export of the mineral, if any

‘Quantity (CuM.) = Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral : ; _
| Quantity (CuM.) ' Value (Rs.)
During the month 11346.846 0.000

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
True Copy Attested
ines
Director of Mine
Démk Circle, Cuttack

htlpst,’/iSms.odishamineraIs.qov.in/IBMSIDecorativeStoneReturanenerateDetai|5.aspx?lqtcﬂlOkMCcWZquDJ BmUFwEsIEo1P90/cgM+k18pYY ... 212
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee
a 153
[See rule 26(18)]
For the month ending December - 2023
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondalite Stone Quarr
Village NARANGARH

Taluka / Tahasil KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name OMC Ltd

Add THE OMC HOUSE POST BOX NO 34 UNIT IV
ress BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020

Period (years) 30.000

Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 26.0
the month d

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. ; i

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

i . Direct " Closin -

SLNo Nature  Type Size _&‘.’,i’.‘:}'éum._) | :2:::;“0" Fém’)‘ i 2;’.’3:?35m (Tgttsjl) i fég:nk)g s S:IS::;:T

1 Khondalite Khondalite gi(;e 442.459 1355.300 0.000 1382.650 1382.650 415.109 26200.000

7.Waste and Rejects (Unit: CuM.) :

Item : . . _ During the mdnthlhalf year

(a) Quantity of waste generated as overburden (CuM.) 18248.000

(b) Quantity of incidental waste generated (CuM.) 0.000

(c) Quantity of waste generéted as mineral rejects (CuM.) 0.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 82.143

8. Mining Machinery used during the month/half-yearly period : ;

SLNo  Type of Machinery . No. Of units _ Engine Hon;se Poﬁer of each unit No of hours worked

B L s True Copv Attested *%

2 EXCAVATOR KOBALCO 220 1.00 220.00 o 474.10

3 EXCAVATOR JCB 225 1.0.0 225.00 \,_HD 529.80

4 EXCAVATOR JCB 215 1.00 215.00 @:@ 489.70

5 EXCAVATOR TATA HITACHI 210 1.00 210.00 ouectof of '3:‘:: 167.40

6 PAY LOADER(ICB) 2.00 76.00 ucwl circle, Cu 432.80

7 LD4 DRILLING MACHINE 2.00 4.50 912.00
hitpsi.f.fi3ms,odi5haminerals._qov.En.fl3MS/DecorativeSioneReturn/GenerateDetaiIs.aspx?lqtctiIOkMCcWZquDJBmUFwEsIEo1P95/TI/+QY930UZH... 12

e ————— e
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8 COMPRESSOR /2.00
S 1~ WIRESAW CUTTING MACHINE 9.00

10 TATA DUMPER 3.00

10.Waste and Rejects (Unit; CuM.) ;

(a) Pitting (CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of processing activity undert_aken, if any:

Details of processing activity :

12.Export of the mineral, if any

Qu.a.n.t.i.ty (CuM.)
‘During the month 0.000
13. Domestic sale of the mineral :
Quantity (CuM.)
During the month 1382.650

Department of Steel & Mines L—K‘K 1 056

50.00 929.50
130.00 4189.00
186.30 780.00
0
0
0
0
NA
Valhé (Rs.)
0.000
Value (Rs.)

0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects,

Place:

Date:

NA
Signature:
Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
True Copy Attested
Mines
ty Director of
DL tack Circle, Cuttack

https://iSms.odishaminerals.qov.in.’lBMSIDecoratfveStoneReturn/GenerateDetails.aspx?lgtcttIOkMCcWZquDJBmUFwEsIEo1 PI5/TI/+QY930uZH. ..

2/2
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FORM J

Department of Steel & Mines

1%

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]

For the month ending January - 2024

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

1057

Kundakundi Kunda Decorative Khondalite Stone Quarr

N
'KHURDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO 34 UNIT IV

BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 27.0
the month ;

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.);

Opening Direct

it estins Type Size (Sézﬂ() fféﬁfn‘,'f‘.”“ E‘fﬁ'} o g;r:: TSﬁM.-) (Tg;an:l) S!ﬁik“?cm.; C?.ﬁe“(‘é';‘?
1 Khondalite Khondalite .‘l\;i{;e 415.109 1996.550 0.000 1218.344 1218.344 1193.315 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 9928.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 57.816

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery Engine Horse Power of each unit

No. Of units No of hours worked
1 .00 ; .
0 0 0.00 Tfue CO”' AtteSth 0.00
2 EXCAVATOR KOBALCO 220 1.00 220.00 437.90
3 EXCAVATOR JCB 225 1.00 225.00 491.90
4 EXCAVATOR JCB 215 1.00 215.00 437.10
5 EXCAVATOR SANY 220 1.00 220.00 ; 399.04
Deputy Director of Minos

6 PAY LOADER(ICB) 2.00 76.00 " atack Circte, Cuttack 49350
7 LD4 DRILLING MACHINE 2.00 4.50 765.00

httns;mSms.od|shaminerals.nov.inf!3MS/DecoratWeStoneReturanenerateDetai!s.nspx’?lqtcttlOkMCcWZquDJBmVsJBxSVaexx?dPYtb/+meV6. : 1/2
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8 COMPRESSOR 2.00 50.00 798.10
9 1~ WIRESAW CUTTING MACHINE 9.00 :30.00 3457.00
10 TATA DUMPER 3.00 186.30 850.00

10.Waste and Rejects (Unit: CuM.) :

Epe———y T : . ! el ;0_
(b) Trenching (CuM,) : o 0
(c) Drilling (CuM.) : 0
(d) Others (CuM.) : 0
11. Details of processing activity undéﬁaken, o) -
Details of processing activity : NA

12.Export of the mineral, if any
Quantity (CuM.) Value (Rs.)
During the month 0.000 0.000

13. Domestic sale of the mineral :

 Quantity (CuM,) Value (Rs.)

During the month 1218.344 0.000

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:

Date: Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested
irector of me:

https:/li3m5.odishaminera!s.qov.in;’l3MSfDecorativeStoneReturn!GenerateDetaiIs.aspx?lqtcttlOkMCcW2quDJBmVsJBxSVaexx?dPYtbl+meV6. i

212
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FORM J (4
. Monthly Return by the licensee-cum-lessee/ lessee
v [See rule 26(18)]

For the month ending February - 2024

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

‘District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

Kundakundi Kunda Decorative Khondalite Stone Quarr

NARANGARH
KHURDHA
KHURDHA

ODISHA

OMC Ltd

THE OMC HOUSE POST BOX NO 34 UNIT 1V

BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 25.0

the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non

days of work stoppage for each of these factors. ;

No of Others Days 4
6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Opening Production Riragt Domestic Total Closing
SLNo Nature Type Size Export ;

1 Khondalite Khondalite N°

Stock (CuM.) (CuM.)

(CuM.) : Sales I(CuM.) :.(CuM.)

-availability of labour, less demand etc. and number of

Pit's Mouth
Stock (CuM.) Value (Rs.)

26200.000

During the month/half year

Size 1193.315 1373.410 0.000 1525.823 1525.823 1040.902
7.Waste and Rejects (Unit: CuM.) :
Item '
(a) Quantity of waste generated as overburden (CuM.) 5440.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 38.960

8. Mining Machinery used during the month/half-yearly period :

No. Of units

Engine Horse Power of each unit

SLNo  Type of Machinery
1 EXCAVATOR KOBALCO 220 1.00 220.00 d 373.90
v Attesie
2 EXCAVATOR JCB 225 1.00 225.00 Tru@ Copy ! 401.60
3 EXCAVATOR JCB 215 1.00 215.00 " D 395.10
4 EXCAVATOR SANY 220 1.00 220.00 @(/u 341.27
5 PAY LOADER(ICB) 2.00 76.00 8 402.60
pirector of wmv.
6 L.D4 DRILLING MACHINE 2.00 450 Deputy : CuttaC® gu4.00
Cuttack :

7 COMPRESSOR 2.00 50.00 818.00

No of hours worked

https:f/iSms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/GenerateDeiails.aspx?lqtcttlOkMCcWZquDJBmVsJBxBVaexkaT4XUf5m4NdU - 1/2
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8 WIRESAW CUTTING MACHINE 9.00 30.00 3642.00
S X TATA DUMPER 3.00 186.30 680.00

10.Waste and Rejects (Unit: CuM.) :

ey ; i SRR e e ,
(b) Trenching (CuM.) : - | 0
(¢) Drilling (CuM.) : 0
(d) Others (CuM.) : 0

11. Details of processing activity undertaken, if any:

Details of processing activity : NA

Quantity (CuM.) ; ; Value (Rs.)
During the month 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) Value (Rs.)
During the month 1525.823 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects.

Place: Signature:
Date: Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
d
True CoPY Alteste
of Mine®
vy pirecto’ Cutack

ek OV

https://i3ms.odishaminerals.gov.in/l3MS/Decorative StoneReturn/GenerateDetails.aspx?Igtcttl OkMCcW2GfgDJBmVsJBx8VaexxkK T4 XUfsm4NdU ...
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r

Name(s) of the mineral:

Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

[See rule 26(18)]

For the month ending March - 2024

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect

Village
Taluka / Tahasil
District

State

2.Name and address of Concessionaire:

Name

Address

3.Lease Details:
Area in hectares
Date of Execution

Period (years)

Date of starting mining operation

1061

1X3

Kundakundi Kunda Decorative Khondalite Stone Quarr

NARANGARH
KHURDHA
KHURDHA

ODISHA

THE OMC LTD

THE OMC HOUSE POST BOX NO 34 UNIT IV

BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/

the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non

prospect was under operation during 26.0

days of work stoppage for each of these factors. :

No of Others Days

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature Type

1 Khondalite Khondalite

Size

No
Size

7.Waste and Rejects (Unit: CuM.) :

Item

Opening Production
Stock (CuM.) (CuM.)

1040.902 681.200

(a) Quantity of waste generated as overburden (CuM.)

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM,)

Direct
Export

(CuM.)

0.000

Domestic Total
Sales (CuM.) (CuM.)
987.410 987.410

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

SLNo
1

2

Lo EN ¥ |

~J

Type of Machinery

EXCAVATOR KOBALCO 220

EXCAVATOR JCB 225
EXCAVATdR cB .215
EXCAVATOR SANY 220
EXCAVATOR 922

PAY LOADER(JICB)

LD4 DRILLING MACHINE

No, Of units
1.00
1.00
1.00
1.00
1.0b
2.05
2.00

Engine_ Horse Power of each unit

220.00
225.00
.215.00
220.00
220.00
76.00

4.50

Closing .

Stock \F;: I:en’:;:t?
(CuM.) 5
734.692 26200.000

D‘u.rinxg the. rﬁbnlhlhalf year
10624.000

0.000

0.000

56.771

No of hours worked

True Copy Attested 266.20
T 455.40
@U/\»f') 266.20

388.77

ty Director of Mines i61.90

Cuttack Circie.

487.50

807.00

https:/;’ifims.odishamineraIs._qov.in.’l3MS/DecorativeStoneReturanenerateDetaiIs.aspx?lgtclllOkIVICcW2quDJBmVsJBxBVaexvawUuDL2EC82/. :

-availability of labour, less demand etc. and number of

1/2
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8 COMPRESSOR 2.00

9 WIRESAW CUTTING MACHINE 9.00
iO#‘ TATA DUMPER 3.00

10.Waste and Rejects (Unit: CuM.) :
(a) Pitting (CuM.) : |
(b) Trenching (CuM.) :
(c) Drilling (CuM.) :
(d) Others (CuM.) :
11. Details of processing activity undeﬁaken, if any:
Details of processing activity : |
12.Export of the mineral, if any

- R ' Quantity iCuM.)
During the month 0.000
13. Domestic sale of the mineral :

Quantity (CuM.)

During the month 987.410

Department of Steel & Mines

50.00

30.00
186.30

43¢

Value (Rs.)

Value (Rs.)

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

{rue COPY Attested

3

pirect® %Uuaﬂ“*

832.90
3133.00
792.00

0

0

0

0

‘NA

Signature:

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

1062

https://i3m5.odishamineraIs.qov.in/ISMSIDecnrativeStoneReturanenerateDetails.aspx‘?l_qtctilOkMCcW2quDJBmVsJBxBVaexxHvauDL2ECBZ.’. .. 212
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FORM J 1XS

Monthly Return by the licensee-cum-lessee/ lessee

o [See rule 26(18)]

For the month ending April - 2024
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondalite Stone Quarr
Village NARANGARH

Taluka / Tahasil KHURDHA

District KHURDHA

State .ODISHA

2.Name and address of Concessionaire:

Name THE OMC LTD
Address THE OMC HOUSE POST BOX NO 34 UNIT IV
BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020
Period (years) 3C.000

Date of starting mining operation 0z Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation durin

g
the month 26.0

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availabillty of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit’'s mouth value (Unit: CuM,):

St e T i SRR IR ey 6 Bt T ISR P Mot
1 Khondalite Khondalite gi(.)ze 734.692 874.663 0.000 595.460 595.460 1013.895 26200.000
7.Waste and Rejects (Unit: CuM.) :

ltem During tﬁé month/half year
(a) Quantity of waste generated as overburden (CuM.) 4952.000

(b) Quantity of incidental waste generated (CuM.) 0.000

(c) Quantity of waste generated as mineral rejects (CuM.) 0.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 33.441

8. Mining Machinery used during the month/half-yearly period :

SLNo Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked

1 EXCAVATOR KOBALCO 220 1.00 220.00 A\[estad 127.90

2 EXCAVATOR JCB 225 1.00 225.00 True€ Copy 216.90

3 EXCAVATOR JCB 215 1.00 215.00 LD 236.30

4 EXCAVATOR SANY. 220 1.00 220.00 @K/L 180.65

5 EXCAVATOR 922 '1.00 220.00 o of 01 'M. 'U. 211.60

6 PAY LOADER(ICB) 2.00 76.00 Xy D\g‘c yo, CUe o 30

7 LD4 DRILLING MACHINE 2.00 4.50 M 271.0C

hltps'f/i3ms.odishaminera$s‘_qov.infl.’]MS/DecorativeSloneReturm’GeneraieDetails.aspx‘?Igt:ltlOkMCc.WZquDJBmVsJBx&Vaex:czlesWDS_quvVIp. .
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8 COMPRESSOR 2.00 50.00 268.30
9 WIRESAW CUTTING MACHINE 9.00 30.00 1985.00
10 TATA DUMPER 3.00 186.30 495.10

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) : : - | | 0
(b) Trenching (CuM.) : 0
(c) Drilling (CuM.) : - ' ! 0
(d) Others (CuM.) : 0

11. Details of processing activity undertaken, if any:

Details of processing activity : NA

12.Export of the mineral, if any

Quantity (CuM.) Value (Rs.).
During the month 0.000 0.000
13. Domestic sale of the mineral :

Quantity (CuM.) Value (Rs.)
During the month 595.460 0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason NA

I certify that the information furnished above is correct and complete in all respects,

Place: Signature:

Date: Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

https://i3ms.odishaminerals.gov.in/I3MS/Decorative StoneReturn/GenerateDetails.aspx?Igtcttt OkMCcW2GfgDJBmVsJBx8VaexxzlvZsW0SglLgwVi. . 212
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FORM J 147

Monthly Return by the licensee-cum-lessee/ lessee
¢ [See rule 26(18)]
For the month ending May - 2024
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondalite Stone Quarr
Village NARANGARH

Taluka / Tahasil | KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name THE OMC LTD

Addr THE OMC HOUSE POST BOX NO 34 UNIT 1V
€ss BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020
Period (years) 30.000

Date of starting mining operation - 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation duri'ng 26.0
the month o

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : i ;

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature .. Type Size g‘f::rl‘(i?gul\ﬂ.) :’Crgg‘u;: “on. %‘L”en;;:; : g:gse ?gﬁM.) (Tgﬁ?\;r) EiSEL“FcuM.} 5:13eM(°Rl;t;1
1 Khondalite Khondalite gic:,ae 1013.895 1401.900 0.000 816.633 816.633 1599.162 26200.000
7.Waste and Rejects (Unit: CuM.) :

Item . . . During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 3048.000

(b) Quantity of incidental waste generated (CuM,) 0.000

(c) Quantity of waste generated as mineral rejects (CuM.) 0.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 11.050

8. Mining Machinery used during the month/half-yearly period :

SLNo  Type of Machinery . No. Of units Engine Horse Power of each unit No of hours worked

1 EXCAVATOR KOBALCO 220 1.00 220.00 True Copy AttBSth 227.00

2 EXCAVATOR ICB 225 1.00 225.00 T N 191.50

3 EXCAVATOR JCB 215 1.00 215.00 C u\/\f) 352.16

Bl EXCAVATOR SANY 220 1.00 220.00 > 164.73

5 EXCAVATOR 922 1.00 220.00 pirector of Mines .. 30

6 PAY LOADER(JCB) 2.00 76.00 Dgpu:,cg circte, cuttac 377.00

i LD4 DRILLING MACHINE 2.00 4,50 339.00

https://iSms,cdishaminerais.qov.infl3MS/DecorativeStoneReturanenerateDetaiIs.aspx?IqtctHOkMCcWEquDJBmVSJ Bx8VaexxOqYLz6Gl 9xscin. .. 1/2
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8 COMPRESSOR 2.00
9 / WIRESAW CUTTING MACHINE 9.00

10 TATA DUMPER 3.00

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM,) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of prpc_gssing activity undertaken, if an_y.: .

Details of processing activity :

12.Export of the mineral, if any

During the month 0.000

13. Domestic sale of the mineral :

During the month 816.633

Department of Steel & Mines

; duantity (CuM.) o o

iw 1066

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

https://i3ms.odisharninerals._qov.in.‘ISMS/DecorativeStoneReturn/GenerateDetails.aspx?lgtcmOkMCcWZquDJBmVsJBxBVaexquYLzSGLstc/n .

50.00 1363.08
30.00 13049.00
186.30 340.00
0
0
0
0
NIL
Value (Rs.)
0.000
Value (Rs.)
0.000
NA
Signature:
Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
True Copy Attested

Pesr

D
Dggxt:cg Circle,

irector of Mines
Cuttack

212
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee

¢ [See rule 26(18)] /J_M

For the month ending June - 2024

Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondalite Stone Quarr
Village NARANGARH

Taluka / Tahasil KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name THE OMC LTD
pey THE OMC HOUSE POST BOX NO 34 UNIT IV
Lot BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of E.xecutl'on 13 Nov 2020
Period (years) . 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 250
the month )

S. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availabllity of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct Closing

i i it P T W R R T R L
1 Khondalite Khondalite gize 1599.162 201.400 0.000 1045.260 1045.260 755.302 26200.000
7.Waste and Rejects (Unit: CuM.) :

ltem ) During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 2280.000

(b) Quantity of incidental waste generated (CuM.) 0.000

(c) Quantity of waste generated as mineral rejects (CuM.) 0.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machine_!r_y used during the monthlhalf—yearly period :

SLNo Type of Machi_nery . ; No. Of units Engiﬁe Hﬁrse Po_\_ver of éach unit No of hours worked

1 EXCAVATOR KOBALCO.220 1.00 220.00 | 5 1659.70

2 EXCAVATOR JCB 225 1.00 225,00 True CQE!AttBSth 356.80

3 EXCAVATOR JCB 215 1.00 215.00 ‘VAD 309.90

4 EXCAVATOR SANY 220 1.00 220.00 @,(/_, 237308

5 EXCAVATOR 922 1.00 220.00 ; 291.50

6 PAY LOADER(JCB) 2.00 76.00 Deputy Director (ngmv 318.10

& LD4 DRILLING MACHINE 2.00 4.50 Cun.‘k 0“d°- 297.00

8 COMPRESSOR 2.00 50.00 295.59

https:m‘Sms‘odishaminerals._qov.inflSMS!Decoratr’veStoneReturanenerateDetails.aspx'?lqtcttlOkMCcWZquDJ BmVsJBx8VaexxeUD44K/X7V39si. .. 1/2
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9 WIRESAW CUTTING MACHINE 9.00

10 * TATA DUMPER 3.00
10.Waste and Rejects (Unit: CuM.)_:

(a) Pitting (CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM,) :

(d) Others (CuM.) :

1_1. Details of procesﬁng activity undertakgnl, if any:
Details of processi“ﬁg .activity :

12.Export of the mineral, if any

During the month
13. Domestic sale of the mineral :
Quantity (CuM.)

During the month 1045.260

Reason

Department of Steel & Mines

30.00

186.30

130

3228.00

I certify that the information furnished above is correct and complete in all respects,

Place:

Date:

290.00

0
0
0
0
NIL

Value (Rs.)

0.000

Value (Rs.j

0.000

NIL
Signature:

Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

True Copy Attested

ty Director of Mines
Cuttack Circle, Cuttack

1068

https:h’i3ms.odishaminerals‘gov.im’l3MS/DecorativeStoneReturn/GenerateDetaifs.aspx?i_qtctthkMCcWZquDJBmVsJBxBVaexerDMK/X?VSQsi e 2/2
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FORM J

Monthly Return by the licensee-cum-lessee/ lessee

4 [See rule 26(18)] 1 X(A.

For the month ending July - 2024
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khoﬁdalite Stone Quarr
Village NARANGARH

Taluka / Tahasil 'KHURDHA

District KHURDHA |

State ODISHA

2.Name and address of Concessionaire:

Name ‘THE OMC LTD

Add THE OMC HOUSE POST BOX NO 34 UNIT IV
ress BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020

Period (years) 30.000

Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 27.0
the month ’

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, hon-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors, : :

No of Others Days 4

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Openin 7 Direct . ; i
SLNo Nature Type VSiZB (sctp:ﬁ‘) . féﬁ:nlf)cmn E;‘Sﬁr; g::'::?f:'ﬁm.) _ .(rgttfll\-li.) (S_:t'gz;(n?CuM.) \l;lat[jeN;ORl;f;‘
1 Khondalite Khondalite gge 755.302 1690.400 0.000 1129.010 1129.010 1316.692 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 5408.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly period :
SLNo Type of Machinery No. Of units Engiﬁe Horse Power of each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 314.20
2 EXCAVATOR ICB 225 1.00 225.00True Copy Attested 402.30
5 EXCAVATOR JCB 215 1.00 215.00 = 397.95
4 EXCAVATOR SANY 220 1.00 220.00 CjJ(/" 135.37
5 EXCAVATOR 922 1.00 220.00 of of Mines 435.90

: peputy Dil'ed‘e C\ka

6 PAY LOADER(JICB) 2.00 76.00 Chrcie, 440.70

, C\.ﬁw
7 LD4 DRILLING MACHIME 2.00 4,50 452.00

https:h’isms.odishaminerals.quv.infl3MS/DecorativestoneReturn.’GenerateDetails.aspx?lq(cttIOkMCcW2quDJBmV5JBx8Vaexx4zpsAQHDBhbbh. . 1/2
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8 COMPRESSOR 2.00
9 + WIRESAW CUTTING MACHINE 9.00

10 TATA DUMPER 3.00

- 10.Waste and Rejects (pnit: CuM.) :

(a) Pitting (CuM.) : N

(b) Trenching (CuM,) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of processing activity undertaken, if any{
Details of processing activity :

12.Export of the mineral, if any :

| R R Quanmy (Cum.)

During the month | 0.000“ -

13. Domestic sale of the mineral :

) " . Quantity. (CuM.)
During the month 1129.010 |

Reason

Department of Steel & Mines i 9@
50.00 457.26
30.00 3087.50
186.30 540.00
0
0
0
0
NIL
Value (Rs.)
0.000
Value (Rs.)

0.000

NIL

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

htlps://i3ms.odishaminerals._qov.in/lSMS/Der.orativeSQOneReturanenerateDetalls.aspx?lqtcﬂlOkMCcWZqu DJBmVsJBx8Vaexx4zpsAQHD8hbbh. ..

Signature:

Name in Full:
Designation:

Owner/Agent/Mining
Engineer/Manager

True Copy Attested

1070
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Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

*

[See rule 26(18)]

1>

For the month ending August - 2024

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

1071

Kundakundi Kunda Decorative Khondalite Stone Quarr

NARANGARH
KHURDHA
KHURDHA

ODISHA

THE OMC LTD

THE OMC HOUSE POST BOX NO 34 UNIT 1V
BHUBANESWAR

4.672
13 Nov 2020
30.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 26.0

the month

5. Indicate reasons(s) for work stoppage due to str
days of work stoppage for each of these factors.

No of Others Days

5

6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

SLNo Nature Type Size OPening

1 Khondalite Khondalite N©

Size 1316.692

7.Waste and Rejects (Unit: CuM.) :

Item

(a) Quantity of waste generated as overburden (CuM)

Production
Stock (CuM.) (CuM.)

1709.380

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

Direct
“Export
(CuM.)

0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo  Type of Machinery

1 EXCAVATOR KOBALCO 220
2 EXCAVATOR 1CB 225

3 EXCAVATOR JCB 215

4 EXCAVATOR SANY 220

5 EXCAVATOR 92?

6 PAY LOADER(ICB)

7 LD4 DRILLING MACHINE

No. Of units

1.00 220.00
1.00 225.00
1.00 215.00
1.00. 220.00
1.00 220.00
2.00 76.00

4.50

2.00

Engine Horse Power of each unit

Domestic Total Closing

ike, lock-out, monsoon, non-availability of labour, less demand etc. and number of

Pit's Mouth

Sales (CuM.) (QuM.) Stock (CuM.) Value (Rs.)

1391.180 1391.180 1634.892 26200.000

During the month/half year

4608.000
0.000
0.000

0.000

True Copy Attested™”

302.40
@rj)"h\j 412.10

57.50
ty Director _0' Mine 14.70
Cuttack Circie. e 446.00
430.00

https:h’i3ms.odishaminerals.gov.inIIBMS/DecorativestoneReturanenerateDetaiIs.aspx?lqtcﬁlOkMCcWZquDJBmVsJBxBVaexstJu+ICnTzeUSnI .

No of hours worked

1/2



17/02/2025, 15:24

8 COMPRESSOR 2.00
9 ‘k WIRESAW CUTTING MACHINE 9.00

10 TATA DUMPER 3.00

10.Waste and Rejects (Unit: _l'._tu_M.) :

(a) Pitting (CuM.) : N

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of procee_'.sing activity undertaken, if any:

Details of processing activity :

12.Export of the mineral, if any

. | Qua_ntity (CuM.)

During the month 10.000

13. Domestic sale of the mineral :

During the month 1391.180

Department of Steel & Mines

50.00
30.00

186.30

1X4

439.00
2723.30

1480.00

NIL

Value (Rs.)
0.000

| _Value (Rs.)

0.000

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

NIL

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

Signature:

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

True Copy Attested

Deputy DIf

ector of Mines

Cuttack Circle. Cuttack

1072

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneReturn/Generate Details. aspx?Igtcttl OkMCcW2GfgDJBmVsJBx8VaexxsBJu+ICnTzeU3nl...  2/2



17/02/2025, 15:24 Department of Steel & Mines 1073

FORM J

Monthly Return by the licensee-cum-lessee/ lessee

+ [See rule 26(18)] 1 %5

For the month ending September - 2024
Name(s) of the mineral: Decorative Stone
1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondalite Stone Quarr

Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name THE OMC LTD
- THE OMC HOUSE POST BOX NO 34 UNIT 1V
ress 'BHUBANESWAR

3.Lease Details:

Area in hectares | | 4.672

Date of Execution 13 Nov 2020
Period (years) 30.000

Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 25.0
the month ;

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : : i :

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

et e o e T e T e IR TR e A RO L0
1 Khondalite Khondalite gize 1634.892  671.830 0.000 1414.372 1414.372 892.350 26200.000
7.Waste and Rejects (Unit: CuM.} 3
Item . During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 5416.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects .(in accordance wifh above classification) (CuM.) 0.000
8. Mining Machinery used during_the month/half-yearly period : ” : - :
SLNo  Type of Machinery | N.t.)I.IOf units . Engine Horse Power of each unit No of hours worked
i E:Ei::IOR KOBALCO 220 1.00 220.00 True COpy Anested 156.50

OR JCB 225 1.00 225.00 323.00
3 EXCAVATCR JCB 215 1.00 215.00 » 307.20
4 EXCAVATOR SANY 220 | - 1.00 220.00 : 115.00
5 EXCAVATOR 922 1.00 220.00 pirector e Mmck 1363.20

De vy circe. Cutact

6 PAY LOADER(ICB) 2.00 76.00 Cu 443.00
7 LD4 DRILLING MACHINE 2.00 4.50 374.00

ht!ps://i3m5.odishaminerais.quv.inflSMSIDecorativeStoneRetum/GenerateDetails.aspx?iqtcﬂIOkMCcWEquDJBmVsJ Bx8Vaexx8FstGmUg3+PPR. .. 1/2




17/02/2025, 15:24

8 COMPRESSOR 2.00
S * WIRESAW CUTTING MACHINE 9.00
10 TATA DUMPER 3.00

10.Waste and Rejects (Unit: CuM.) ;
(a) Pitting (CuM.) : N
.(b) Trenching (CuM.) :
(c) Drilling (CuM.) :
(d) Others (CuM.) ;
11. Details of processing_ activity undertaken_,_i_f any:
Details of proceésing activfty ; |
12.Export of the miﬁéral, if any.
e Quantity (CuM.)
During the month 0.000

13. Domestic sale of thé mineral :
Quantity (CuM.)
During the month 1414.372

14. Reasons for increase/decrease in production during the current month com

Reason

Department of Steel & Mines

50.00

30.00

186.30

NIL

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

—

1

385.00

2181.00
550.00
0
0
0
0
NIL
Value (Rs.)
0.000
Value (Rs.)
0.000
Signature:

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

https://i3ms.ndishaminerais.gov.in/l3MS/DecorativeStoneReturn/GenerateDetails.asux?l_qtcttiOkMCcW2quDJBmVsJBxBVaexxBFstGmU_q3+F'PR. -
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17/02/2025, 15:24 Department of Steel & Mines 1075
FORM J
Monthly Return by the licensee-cum-lessee/ lessee .i- :}
+ [See rule 26(18)] X

For the month ending October - 2024
Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondali.te Stone Quarr
Village NARANGARH

Taluka / Tahasil KHURDHA

District KHURDHA

State ODISHA

2.Name and address of Concessionaire:

Name THE OMC LTD

Add THE OMC HOUSE POST BOX NO 34 UNIT IV
Fes BHUBANESWAR

3.Lease Details:

Area in hectares 4.672

Date of Execution 13 Nov 2020

Period (years) 30.000

Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 26.0
the month :

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 5

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

: : Direct : Closin -
o pewwe Ty S TR RN e SIS, e, g Sl Mot
1 Khondalite Khondalite gi{;e §92.350 795.900 0.000 922.518 922.518 765.732 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 110.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly périod :
SLNo Type of Machinery N No. Of units _Engine H.orse Power of each unit __No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 True Copy Attested:wl.go
2 EXCAVATOR 1CB 225 1.00 225.00 I 328.50
3 EXCAVATOR JCB 215 1.00 215.00 328.00
4 EXCAVATOR SANY 220 1.00 220.00 250.00
5 EXCAVATOR 922 1.00 220.00 ty D-“ectol’ %‘ “m: 391.40
6 PAY LOADER(ICB) 2.00 76.00 cut c“c\e‘ 397.40
7 LD4 DRILLING MACHINE 2.00 4.50 506.00

https:h‘iBms.odishamineral5‘_qov.ir'flSMSIDecorativeStoneRelurnfGenerateDetaiIs.aspx?I_qicttIOkMCcWZquDJBmVsJB.(BVaexxxSWGDJFOthfU. : 1/2



17/02/2025, 15:24

8 COMPRESSOR 2.00
9 * WIRESAW CUTTING MACHINE 5.00

10 TATA DUMPER 3.00

10.Waste and Rejects (Unit: CuM.) :

.(a) Pitfing (CuM,) : &

(b) Trenching (CuM,) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of processing activity undertaken, if any:

Details of processing activity :

12.Export of the mineral, if any

During the month 0.000

13. Domestic sale of the mineral :

| duantity (CuM.)

During the month :922.518

Reason

Department of Steel & Mines

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

https://i3ms.odishaminerals.gov.in/I3MS/DecorativeStoneRetu rm/GenerateDetails.aspx?IgtcttlOkMCcW2GfgDJBmMVsJBx8Vaexxx3WGpJFOwUh|U. ..

50.00 509.20
30.00 2582.00
186.30 95.00
0
0
0
0
NIL
: .Value (Rs.)
0.000
: Value (Rs.)
0.000
NA
Signature:
Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
ed
True Copy Attest

212



Department of Steel & Mines 1 077

FORM J
=X

17/02/2025, 15:25

Monthly Return by the licensee-cum-lessee/ lessee
"N [See rule 26(18)]
For the month ending November - 2024
Name(s) of the mineral: Decorative Stone
‘1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondalite Stone

Quarr
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2,Name and address of Concessionaire:
Name THE OMC LTD
Address THE OMC HOUSE POST BOX NO 34 UNIT IV
BHUBAESWAR
3.Lease Details:
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month;

Number of days for which the mine/prospect was under operation during 26.0
the month '

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. :

No of Others Days 4
6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct Closing

. Opening Production Domestic Total Pit's Mouth
SLNo Nature . Type Size  Stock (CuM.,) (CuM) 5;‘35")‘ Sales (CuM.) (CuM,) fé‘:ﬂ‘) Value (Rs.)
1 Khondalite Khondalite glige 765.732 537.942 0.000 :642.403 642.403 661.271 26200.000
7.Waste and Rejects (Unit: CuM.) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 120.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000

8. Mining Machinery used during the month/half-yearly period :

SLNo  Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked
1 EXCAVATO OBAL 220 . i = i
CAVATOR KOBALCO 22 . 1.00 220.00 . cop\l AﬁestedS 0
2 EXCAVATOR ICB 225 1.00 225.00 True 25 S 223.40
3 EXCAVATOR ICB 215 1.00 215.00 240.00
4 EXCAVATOR SANY 220 1.00 220.00 M-mem7.90
| wector of
5 EXCAVATOR 922 1.00 220.00 puty D€ Cuttac¥os 15
Da :' 0“0"-

6 PAY LOADER(ICB) 2.00 76.00 Cut 404.20
7 LD4 DRILLING MACHINE 2.00 4.50 442.00

https:h’i:}ms.odishamfnerals.qov.in/ISMSIDecorativeStoneReturn/GenerateDetaiIs.aspx?!qtctllOkMCcW?qu DJBmMVsJBx8VaexxqZUbt62HVIquKL ... 1/2



17/02/2025, 15:25

8 COMPRESSOR 2.00
9 . WIRESAW CUTTING MACHINE 9.00
10 TATA DUMPER 3.00

10.Waste and Rejects (Unit: CuM.) :

(a) Pitting (CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM,) :

11. Details of processing activity undertaken, if any:

Details of processing activity :
12.Export of the mineral, if any
i Quantity (CuM.)
During the month 0.000
13. Domestic sale of the mineral :
Quantity (CuM.)

During the month 642.403

Department of Steel & Mines

130

50.00 469.60

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

.,430.00 ..... 1820.00
186.30 110.00
0
0
0
0
NA
______ Value (Rs)
0.000
Value (Rs.)
0.000
NA
Signature:
Name in Full:
Designation:
Owner/Agent/Mining
Engineer/Manager
d
True Copy Atteste
. of Mines
Director K
Deputy Circte, Cut&©

1078

https://iSms.odishaminerais.qov.im'l3MSIDecorativeStoneReturn/GenerateDetaiIs.aspx?i_qtctﬂOkMCcWZquDJBmVsJBxBVaequZUblSZHVi‘unL.. . 2/2



17/02/2025, 15:25

Department of Steel & Mines

FORM J

Monthly Return by the licensee-cum-lessee/ lessee
[See rule 26(18)]

For the month ending December - 2024

'S

Name(s) of the mineral:

Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect
Village

Taluka / Tahasil

District

State

2.Name and address of Concessionaire:
Name

Address

3.Lease Details:

Area in hectares

Date of Execution

Period (years)

Date of starting mining operation

1079

1 x4

Kundakundi Kunda Decorative Khondalite Stone

Quarr

NARANGARH
KHURDHA
KHURDHA

ODISHA

THE OMC LTD

THE OMC HOUSE POST BOX NO 34 UNIT V

BHUBANESWAR

4.672
13 Nov 2020
130.000

02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 26.0

the month

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non

days of work stoppage for each of these factors. :

No of Others Days

6. Production of mineral,dispatches, stocks and pit’s mouth value (Unit: CuM.):

Opening

SLNo Nature

Type Size

1 Khondalite Khondalite g;e 661.271

7.Waste and Rejects (Unit: CuM.) :

Item

(a) Quantity of waste generated as overburden (CuM.)

Production
Stock (CuM,) (CuMm.)

506.110

(b) Quantity of incidental waste generated (CuM.)

(c) Quantity of waste generated as mineral rejects (CuM.)

5
- EL'SSL Domestic Total
lcoMy . PReinaM) (CUNJ
0.000 688.066 688.066

(d) Despatches of waste and rejects (in accordance with above classification) (CuM.)

8. Mining Machinery used during the month/half-yearly period :

SLNo  Type of Machinery

1 EXCAVATOR KOBALCO 220
2 EXCAVATOR 1CB 225.

3 EXCAVATOR JCB 215

4 EXCAVATOR SANY 220

=] EXCAVATOR 922

PAY LOADER(JCB)
LD4 DRILLING MACHINE

-availability of labour, less demand etc. and number of

Closing

: Pit's Mouth
Stock

(CuM.) Value (Rs.)
479.315 26200.000

During the month/half year
130.000

0.000

0.000

0.000

No_. Of units Engi_ne Horse quer of each unit No of hours worked
1L.00 220.00 ted33-20

1.00 225.00 True copy--Aﬂei 143.90

1.00 215.00 /@:}@ 205.50

1,00 220.00 o . 148.54

1.00 220.00 Deputy D-\Ecto ‘gu'a::g?sz 30

2.00 76.00 Cuttack Circie: 420.50

2.00 4.50 357.00

https://iBms.odishaminerals‘qov.m.’l3MS/DecoraHveStoneReturn/GenerateDetails.aspx?l_qlcttIOkMCcWZqu DJBmMVsJBx8VaexxKawESGX7xvI12. ..

1/2



17/02/2025, 15:25

8 COMPRESSOR 2.00
9 'y WIRESAW CUTTING MACHINE 9.00

10 TATA DUMPER 3.00

10.Waste and Rejects (Unif: CuM,) :

(a) Pitting (CuM.) :

(b) Trenching (CuM.) :

(c) Drilling (CuM.) :

(d) Others (CuM.) :

11. Details of processing activity undertaken, if any:

Details of processing activity :

12.Export of the mineral, if any ;
Quantity (CuM.) _

.During the month 0.000

13. Domestic sale of the mineral :

Quantity (CuM.)

During the month 688.066

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

I certify that the information furnished above is correct and complete in all respects,

Place:

Date:

https:.’/r’Sms.udishaminerals._qov.in/l3MS/DecorativeStoneReturn.’GenerateDetails.aspx?l,qtcttIOkMCcWZquDJBmVsJBxSVaexxKawESGX?va 2o

Department of Steel & Mines ﬂ_x 2
50.00 370.40
30.00 2044.00
186.30 130.00
0
0
0
0
NA
Value (Rs.)
0.000
Value (Rs.)
0.000
‘NA
Signature:
Name in Full;
Designation:
Owner/Agent/Mining
Engineer/Manager
ttested
True Copy A

1080
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17/02/2025, 15:25 Department of Steel & Mines 1 081

FORM J 1 X3

Monthly Return by the licensee-cum-lessee/ lessee
4 [See rule 26(18)]

For the month ending January - 2025

Name(s) of the mineral: Decorative Stone

1. Name and location of the Prospecting license-cum-mining lease/Mining lease:

Name of the Mine/Prospect Kundakundi Kunda Decorative Khondalite Stone

_ Quarr _
Village NARANGARH
Taluka / Tahasil KHURDHA
District KHURDHA
State ODISHA
2.Name and address of Concessionaire: .
Name ” THE OMC LTD
Address THE OMC HOUSE POST BOX NO 34 UNIT V
BHUBANESWAR
3.Lease Details:
Area in hectares 4.672
Date of Execution 13 Nov 2020
Period (years) 30.000
Date of starting mining operation 02 Dec 2020

4. Number of days for which the mine/prospect was under operation during the month:

Number of days for which the mine/prospect was under operation during 27.0
the month :

5. Indicate reasons(s) for work stoppage due to strike, lock-out, monsoon, non-availability of labour, less demand etc. and number of
days of work stoppage for each of these factors. : e

No of Others Days 4
6. Production of mineral,dispatches, stocks and pit's mouth value (Unit: CuM.):

Direct Closing

Opening Production Domestic Total Pit's Mouth
Shio Nature. | Tyne 5122 Stock (CuM.) (CuM.) Fgm’)‘ Sales (CuM.) (CuM.) (Sézﬁ,"‘) Value (Rs.)
1 Khondalite Khondalite gige 479.315 279.511 0.000 359.738 359.738 399,088 26200.000
7.Waste and Rejects (Unit: CuM,) :
Item During the month/half year
(a) Quantity of waste generated as overburden (CuM.) 155.000
(b) Quantity of incidental waste generated (CuM.) 0.000
(c) Quantity of waste generated as mineral rejects (CuM.) 0.000
(d) Despatches of waste and rejects (in accordance with above classification) (CuM.) 0.000
8. Mining Machinery used during the month/half-yearly peribd :
SLNo  Type of Machinery No. Of units Engine Horse Power of each unit No of hours worked
1 EXCAVATOR KOBALCO 220 1.00 220.00 sted7.80

True Copy Atte
2 EXCAVATOR JCB 225 1.00 225,00 . 157.50
3 EXCAVATOR 1CB 215 1.00 215.00 . 153.40
<4 EXCAVATOR SANY 220 1.00 220.00 » . 233.20
5 EXCAVATOR 922 1.00 1220.00 " Directo cuﬂack 237.00
peputy circle.

6 PAY LOADER(ICB) 2.00 76.00 uac\'- 1392.00
7 LD4 DRILLING MACHINE 2.00 4.50 287.00

httns:/ﬁSms,odishaminerals._qov.inflSMSfDecorativeStoneReturanenerateDetaﬂs aspx?lqtcﬂlOKMCCW.?quDJBmRZRchsqgnoLJQkIMaLLC?qu... 1/2



17/02/2025, 15:25

8 COMPRESSOR 2.00
9 4. WIRESAW CUTTING MACHINE 5.00

10 TATA DUMPER 3.00

10.Waste and Rejects (Unit: CuM.) :
(a) Pitting (CuM.) :
(b) Trenching (CuM,) :
(c) Drilling (CuM.) :
(d) Others (CuM.) :
11. Details of processing activity undert_aken, if any:
Details of processing activity :
12.Export of tﬁé .mineral.,. i1.‘.any ; _
i Q.ué.ntity (CuMm.,)

During the month 0.000

13. Domestic sale of the mineral :

Qua.ntity (CuM.)

During the month 359.738

Deparirnent of Steel & Mines

50.00
30.00
186.30

14. Reasons for increase/decrease in production during the current month compared to the preceding month :

Reason

NIL

I certify that the information furnished above is correct and complete in all respects.

Place:

Date:

https:/.’i3ms.udishamineraIs._qov.in/ISMS/Decora(fvestoneReturn/GenerateDetaiI5.aspx?IqtctilOkMCcW2quDJBmRZRchsqqanJQkIMaLLCZc:_qJ. 2

314.00
1453.00
163.00
0
0
0
0
NIL
.Value (Rs.) o
0.000
Value (Rs.)
0.000
Signature:

True CoP

Name in Full:

Designation:
Owner/Agent/Mining
Engineer/Manager

y Attested

D
Deputy
Cuttack

Mines

or of
Ee cle, cu“ack

1082
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AR Annexute- €/

Cpc) @S

KUNDAKUNDI KUNDA STONE QUARRY (KHONDALITE), NARANGARH

Daily Report Summary

Date:-30.01.2025

Opening Balance (in cum) {in:cum)

Production on the day

Dispatch (in cum)

closing Balance (in cum)

420.520 0.000

10.814 409.706

Production in Cumulative
(in cum)
Financial year 2024-25

Dispatch in Cumulative
(in cum)
Financial year 2024-25

8669.036

8994.022

i !‘2» e
Min?és na;%r

k.k khondalite Mines
Narangarh

True Copy Attested
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{ NDAKUNDI KUNDA sTong QUARRY (KHONDALITE), NARANG

BLOCK WISE PRODUCTION
DATE-30-01-2025

e —————

ARH

4§ sTack No. | “ENGTH ['BREADTH | TimiarT voLume [~ = 5 TOTALVOLUME
:';,-g' SL.NO. . __(_r_w_e_tsts_)-_ (Meters, (Meters) “n cum) 00 0ocl “n cum)
T -—'-—_——_.__
-
T
0.000

Total Volume in Cum.

Mi M ager

k.k khondalite Mines
Narangarh

1084
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KUNDAKUNDI KUNDA STONE QUARRY (KHONDALITE), NARANGARH

Daily Report Summary

Date:-31.01.2025

Opening Balance (in cum)

Production on the day
(in cum)

Dispatch (in cum)

closing Balance (in cum)

| 409.706

0.000

10.618

399.088

Production in Cumulative
(in cum)
Financial year 2024-25

Dispatch in Cumnulative

(in cum)

Financial year 2024-25

8669.036

9004.640

oA W
Min%ager

k.k khondalite Mines
Narangarh

True CopPY Att

ested

O

§ Mines

1085
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% UNDAKUNDI KUNDA STONE QUARRY (KHONDALITE), NARANGARH
BLOCK WISE PRODUCTION
P LENGTH | BREADTH | HEIGHT | VOLUME TOTAL VOLUME
ﬂo' SRR R (Meters) | (Meters) | (Meters) | (Incum) Novof Blocks (In cum)
Total Volume in Cum. 0.000

Miﬁéi a?a/;;]{
k.k khondalite Mines
Narangarh

True Copy Attested

- f Mines
t D"_eCtOTO
DO fiack Circle, Cuttack
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Annexurte - F/y
Sescres

OFFICE OF THE DEPUTY DIRECTOR OF MINES, CUTTACK CIRCLE, CUTTACK
AT- NIMPUR, P.O-JAGATPUR, CUTTACK - 754021, PH.: 06712490357
E-mail: ddm.cuttack@orissaminerals.gov.in

Letter No..2.44...../ Mines, pt.15.:.02 2095
Show-Cause Notice
To,
The Mines Manager,
Kundakundi Kunda Stone Quarry (Khondalite), Narangarh,

Odisha Mining Corporation Limited (OMC Ltd).
‘ Tehsil & District- Khordha.

Whereas the Joint Committee, constituted by the Hon'ble National Green

Tribunal (Eastern Zone) in O.A. No0.104 of 2024/EZ filed by Nilamani Mohapatra Vs

‘ State of Odisha and others, had suggested the undersigned to assess the quantum of
| the Minor Mineral extracted by M/s Odisha Mining Corporation Limited (OMC Ltd) from
Kundakundi Kunda Stone Quarry (Khondalite), Narangarh. A copy of the said Joint

Committee Report is enclosed herewith as Annexure-1,

Whereas the undersigned had requested the Odisha Space Applications
Centre (ORSAC) vide Letter N0.3718/Mines, Dt.08.11.2024 to assess the quantum of
the Minor Mineral extracted by the M/s Odisha Mining Corporation Lirnited (OMC Ltd)
from Kundakundi Kunda Stone Quarry (Khondalite), Narangarh since Dt.02.12.2020
i.e. commencement of Mining operation at the aforesaid quarry. A copy of the said

request letter is enclosed herewith as Annexure-2.

Whereas the Odisha Space Applications Centre (ORSAC) has submitted
‘ its assessment report vide ORSAC/PR/1230/2024-N0:598, Dt.13.02.2025 regarding

the quantum of the Minor Mineral extracted by M/s Odisha Mining Corporation Limited

Attested
True Copy (Page 1 of 4)

e (SRR _— e
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(OMC Ltd) from Kundakundi Kunda Stone Quarry (Khondalite), Narangarh between
Dt.28.12.2020 (On the basis of the availability of the closest Ortho-satellitic image to
the date of commencement of Mining operation at the aforesaid quarry i.e,
Dt.02.12.2020) and Dt.29.01.2025 (Date up to which the extraction details have
been measured). A copy of the said report along with the methodology of the said

survey is enclosed herewith as Annexure-3.

Whereas as per the assessment of the Odisha Space Applications Centre
(ORSAC) based on the Ortho-satellite images and the DRONE images, a total of
2,61,851.385CuM Minor Minerals have been extracted between Dt.28.12.2020 and
Dt.29.01.2025 at the said quarry. In this regard, the assessment report submitted by
the Odisha Space Applications Centre (ORSAC) may be perused (Enclosed already as

Annexure-3).

Whereas M/s Odisha Mining Corporation Limited (OMC Ltd) was the
lessee at the Kundakundi Kunda Stone Quarry (Khondalite), Narangarh between
Dt.28.12.2020 and Dt.29.01.2025; period for which the assessment of the total
extraction of Minor Minerals has been carried out by the Odisha Space Applications

Centre (ORSAQ).

Whereas, as per the Monthly Return filed by you in Form-J since the
commencement of the mining operation at the aforesaid quarry on Dt.02.12.2020, up
to the month of January, 2025 (Up to Dt.31.01.2025), a total of 2,02,565.65CuM of
Minor Minerals has reportedly been extracted by the Odisha Mining Corporation
Limited (OMC Ltd) at the Kundakundi Kunda Stone Quarry (Khondalite), Narangarh.
However, in response to the direction of the undersigned to submit the production

and dispatch data on daily basis vide this office Letter No.3649/Mines, Dt.02.11.2024
True Copy Attested

(e

iractor of Mines

D
D htack Circle, Guttack

(Page 2 of 4)
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(Copy enclosed herewith as Annexure-4), you have submitted via your email on
Dt.05.02.2025 that, no production has been recorded at the aforesaid mines on
Dt.30.01.2025 and Dt.31.01.2025 (Copy of the signed submission is enclosed
herewith as Annexure-5). Therefore, the total extraction of Minor Minerals at the
aforesaid quarry since the commencement of the Mining operation on Dt.02.12.2020
up to Dt.29.01.2025 is same as the amount of extraction submitted by you via Form J

(Monthly return) until Dt.31.01.2025 i.e. 2,02,565.65CuM.

Whereas on comparing the assessment report of the Odisha Space
Applications Centre (ORSAC) and the extraction data submitted by the Lessee i.e.
the Odisha Mining Corporation Limited (OMC Ltd) at the Kundakundi Kunda Stone
Quarry (Khondalite), Narangarh, an unreported excavation of 59,285.735CuM has

been noticed. This must be treated as excess extraction.

You are therefore, served with a show-cause notice against the aforesaid
excess extraction. Your reply with a proper explanation should reach this office
unfailingly within fifteen(15) days of receiving this letter, for further action at this

end.

This must be treated as extremely urgent.

Yours faithfully,

@%,@@ 2035

Deputy Director of Mines,
Cuttack Circle, Cuttack.

Memo No. .‘..g.ﬁ.s...../Mines, pt. 15:02.209¢

Copy forwarded to the Regional Manager, Khondalite Group of Mines, Odisha
Mining Corporation Limited (OMC Ltd), Bhubaneswar for information and necessary

action, i
wested %oa. 2035

True copY A Deputy Director of Mines,
K/D ‘ Cuttack Circle, Cuttack.
@,_, (Page 3 of 4)
of Mines
peputy DVEAE ¢ ack
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Memo No. ..246 .. /Mines, Dt..1£.:09.200¢

Copy submitted to the Collector and District Magistrate, Khordha for favour of
kind information.

o 9025

Deputy Director of Mines,
Cuttack Circle, Cuttack

Memo No. ..S47%..../Mines, Dt 45 02. 2095
Copy submitted to the Director of Mines and Geology, Steel and Mines

Department, Govt. Odisha, Bhubaneswar for favour of kind information.

@C%.o&v 2025

Deputy Director of Mines,
Cuttack Circle, Cuttack,

(Page 4 of 4)
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1 4% Annexure-1

06,2024 TO
COMMITTEE REPORT ON JOINT FIELD VISIT ON Dmit;:/(;g:al £Z FILED BY
NARANGARH KHONDALITE STONE QUARRY IN O.A. NO.

ERS
NILAMANI MAHAPATRA Vs STATE OF ODISHA AND OTH

The Hondle NGT has constituted 2 Comm‘?t.ec rmiiizﬁ
following members with a direction that committee shall visit the ISI .tibr'ls
submit its report on affidavit within four weeks with regard 10 a‘l quilt "
made in O.A No.104/2024/EZ filled by Nilamani Mahapatra Vs State
Odisha and others passed in order dated 28.05.2024.

Members:

i) District Magistrate, Khordha, Odisha or his representative nof
below the rank of Additional District Magistrate

iij  Senior Scientist, Odisha State Pollution Control Boar d

i)  Secnior Scientist, Central Pollution Control Board

v)  Senior Scientist, SEIAA, Odisha

As per direction of Hon'ble NGT, a team consisting of following members
visited the site on dated. 20.06,2024 for enquiry and fact finding.

[

| St j " Name of the Officer ”'i " Designation
ll ]
i No.

Pradhan (Revenue)
L2, Sri Dipti Ranjan Sethi Sub-Collector, Khordha
3~ | i Dilfip Kumar Sahoo | Depaty Director of M’{;es"iﬁaafa"“m""‘”‘
' Circle, Khordha
}-’4. Sti Dillip Kumar Sahoo | Deputy Director of Mines, Cuttack ;
e o ~|circle, Khordha 1
DV o oy “; ) Dr. Sohan Giri Addl. Chief Env. Scientist & Regional il
Deputy ciwrc i
| 1
}
i

|
1
1
|
i, — '
‘i 1. | Sri Saphalya Mandita | Additional District Magistrate 5
- 1
i {
i
1

Officer, Odisha SPCB, Bhubaneswar
6. | Dr. Sandeep Ray Scientist D, Central Pollution Control |
T Board
Dr. Pradeep Kumar Nayak | Environmental Scientist, SEIAA,
Bhubaneswar
Sri Bibhas Ranjan Panigrahi | Tahasildar, Khordha

TSmt. Kshirabdhi Tanaya | BDO, Khordha T T
Sahoo

he G W T
S \\[&// 4
(4)
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Prosent Status of the allegation mmmmnw I
1 Prosent status %

, ok

in Quastsm was measured by Rl i
in presence

S

E lssues

MTh@ petitioner alleged that tm;é The jand
quarry operation is adjoining 10 and Amin of Khotdha Tahas!
 Ward nos. 3 and 7 of Bhogapur | of 1ahsildar, Khorgha. Tahasildar have

| Village of Narangarh GP and stated that 50 plots aré coming within the | g
%dosetema residential area. iradiue of 50 meters from e lease |
| i  boundary of Narangarh Khondalite mines

| Out of 50 plots, 45 plots are recorded I
| favour of private persons under the Khewat
| (Land lord) Shree Jagannath Manaprabhu
Bije Puri Taraf Administrator, Shree Mand’r
\Paﬂchalana Committee, Puri and rest 5l
| plots are under Govi Knata. Out of 50 plots,
l 44 plots are recorded in Ghara bari kisam, |

| ]One plot is agricuftural plot. Within 44

' | private plots, 19 plots have ex;stmg

! ﬁ structures with dwelling houses and rest 25 ,

A\ "1 “w \N{\‘D &M piots have no structures. All these private =

: ‘ |p|ots are recorded under khewatship of |
| Shree Jagannath Mahaprabhu Bije, Pun%
Taraf Administrator Jagannath Mandira |
| Parichalana Committee Purl, khewat no- |
|1.1. The detalled habitation list along with
1\land schedule which is coming within the | |

§

| radius of 50 meters from lease boundary is |
rnctosed at Annexure-l.

|
|
i
[ T !




i 2] There s A allegation that more

than three schools Anganwams:

 8re existing within g 200 meters
 radius of the quarry

.\g\w.' &)&{\‘a "}5*\(3\,\'\..9

i
'

1

FACYOYO X 1 s i
Ik¢

« in Bhogapur mouza one UP School |
is existing within a distance of 160
meters from the mining lease
boundary and one anganwadi centre 1
is located within a distance of 166
meters from lease boundary.
Futher, one Saraswati Sishu
Mandir, Bhogapur is situated at a
distance of 110 meters from the
lease boundary

* In Narangarh mouza, one Ashram |
school and one high school named |
Chintamani  Vidya Niketan aref
located within a distance of 85
meters and 120 meters from lease '
boundary respectively as per report
of Tahasildar, Khordha.

| J
3 The quarry Is said to fall within | RO SPCB Bhubaneswar reported that both
xhuman habitation and involves ambient air quality and ambient noise |
|operat|on of huge machinery for ! monitorlng were conducted for about 24 |

s
Idnllmg and cutting which create ! ‘hours. The average data of Particulate |
significant amount of noise as Matter

(PM)o in  the atmosphere

' well as air pollution. It is further at 3 locations are below 100 ug/M? perl

stated that Bhogapur is a densely ‘ meter within prescribed standard of boarctl
lpopuiated village and the layer of | | and ambient noise intensity at 4 different
‘ | dust generated from mining and locations are below prescribed standard,

ns allied activities are dispersed | w.rt. industrial & residential area for dayl

over nearby houses and leavas!

of vegetation. Because of noise
poliution, both during day and
| nignt the villagers are not able to

citizens a adversely affected,

have peaceful sleep Study of‘]
! children and also ailing senior

timei.e. 75 & 55 dB(A) respectively,

* No high level or intensity of noise |
generating drilling machine was\
used for driling of stone at tneé
quarry area.

+ Wire saw cutting machine was used |

for cutting Khondalite stone which
was not generating high intensity of
sound. Usually during cutting, the
waier spr:nklmg was observed for |

- r————— 1 — SR |
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%

i i
M ‘4“{'“. i.'s-.a"-ég-gd_&‘;t dﬁﬁﬁﬁ the F'm-wﬂ:eé:r;sdé‘rﬂ,rm p?nhiésions has been

1%,

Suppression and “dispersion  of
‘ ‘3 fugive ~ dust 10 nearby w|
, areas/locations. %
[ . Noise intensity was not SO loud i
? towards nearby areas/school during |
i | the day of monitofing
« No dust deposil were observed on‘-i
the leaves surface area of the trees |

|
The report of RO, SPCB, |

'i
|
}
%

' : | existing nearby to mining lease aréa. ‘
| |
1

l Bhubaneswar is enclosed  at ,{

i
| Annexure-ll, '

| mining  operation 39 mango | sought from DFO, Khordha for
itrees. 22 jackfruit trees along cutting of 137 nos. standing tress '§
| with other associate plants havel’1 over plot no 2166,1851,1850,1745 l
li‘beeﬂ completely uprooted. under khata no 532/2 of Mouza -:
| Narangarh, Khordha vide letter no- ‘_
1444, dated. 01122020 of
Regional Officer, Khondalite Group%
of Mines.
« The DM, OFDC Ltd Bhubaneswar |
(C) Division was requested 10!‘.
estimate the cost of felling of 137

nos of different species by DFO. |
Khordha Division vide letter no 8179, ,
Gy Bedade | dated. ?1,12.2020. ‘
+ An estimate of Rs. 240,088 has |

. been submited by OFDC LW, |

Bhubaneswar and the Rs. 2,37,036/- -1
has been deposited after deducting |
TDS @ 1.5% by Regional Manager. |
KHondalite Group of Mines onl‘ﬁ
sated. 20.02.2021 through RTGS. |

e e b S et A T

[
|
i
|

&0l
[KHOROHA
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. Accordmgly Pe:mission “has been
accorded to take up felling of trees
through OFDC Ltd Vide letter no |
1381, dated 01032021 of DFO.
Khordha. The above report received |

Ii from Mines Manager, K K Khondalite |

Mines, Naranagarh is enciosed at

.; b e Annoxure-iil.

| 5 It is alleged that two deep'l ~'NOC has been obtained from Central |
| ,°°fewe“ in the quarry caused the | Ground Water Authority, New Delf for
; depletion of ground water in the | ground water abstraction and its validity
remdentual school and vmage period is from 06.05.2023 t0 05.05.2025 as
tanks for which get dried in the per report of Odisha Mining Corporation
| - month of February. ' Limited which is enclosed at Annexure-V !
i E There is no such evidence thats
1 | establishment of two deep borewell in the |
‘ % t | quarry area for industrial purpose has led to |
 depletion of ground water in the readennal
' school ang village tanks. As reporned by
| AtteFted !BDO Khordha, Bhogapur viliage under
i . Narangagrh GP area faces water scarcny ~
i durmg summer season for which water '

' ' tankers are deployed to meet the demands
of local people. The report of B8DO, |
! Khordha is enc!osed at Annexure-v ;

. with village assembly/palli sabha | OMMC Rules 2018, no prospecting lscense i

i i pnor to operation of quarry -cum-mining lease or mining lease cnri

; | quarry lease shall be granted in Schedule
Areas  without  recommendation  of }
' concerned GP. As Khordha is a non-|
i schedule area, it is not mandatory to have
r palli sabha prior to opefation of quarty
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Qver all observations;

The committee members observed the followings at the time of inspection:-

» Narangarh Khondalite Stone quarry is operating over plot no 1745, 1850.
18518 1747/2168 pertaining to Khata no ~ 532/2 of an Area Ac 11.545 dec
of Mouza Narangarh.

» E.C was granted in favour of M/s Odisha Mining Corporation Limited vide
SEIAA Odisha letter no. 8881/ SEIAA dated. 04.09.2020

~ Consent to Establish (CTE) and Consent to Operate (CTO) were issued by
SPCB, Odisha, Bhubaneswar vide letter no 2957/R0, dated 05.10.2020 and
letter no 3432/RO dated 18 11,2020 respectively.

» The committee suggested that Deputy Director, Mines, Circle- Cuttack &
Mining Officer, Cuttack shall assess the quantum of minor minerals extracted
by the M/s Odisha Mining Corporation Ltd from Narangarh Khondalite stone
quarry as per OMMC rules and stipulated conditions by SEIAA and SPCB,
QOdisha, BBSR along with Deputy Director, Mines, Circle- Khordha. They will
also scientifically calculate the volume of minor mineral extracted along with
imputation of penalty, environmental compensation and remedial measures
In case there is evidence of mining beyond permissible fimits/quantity as per
the existing order and guidelines, within a period of one month so as to submit
the compliance before the Hon'ble NGT.

e

Mining Officer, Cuttack

(e
Deputy Director of Mines,
Cuttack Circle, Cuttack

I
Senior Scientist, Odisha,
State Pollution Control Board

Yom-
Senior Scientist, SEIAA, Odisha

3
-
I

Tahsildar, Khordha

True Copy Attested

—

Director of Mines
DgSnu;yok Circle, Cuttack

Addl, District Magis
U

A

3o

RO, SPCB, Bhubaneswar

a0

Deputy Director, Mines,
Khordha Circle, Khordha

Senior Scientist,
Central Poliution Control Board

/. .
X"
0]

, Khordha

Sub-CoWdha

BD

"\

v ;l!

& 1 i
Al rtan
t’._Kho

Cvas QJQD Inkden i

[
G

COLLECTOR & DISTRICT MAGISTRATE
KHORDMA
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OFFICE OF THE DEPUTY DIRECTOR OF MINES, CUTTACK CIRCLE, CUTTACK
AT-NIMPUR, P.O.-JAGATPUR, DIST-CUTTACK - 754021 PH.: (0671) 2309357/58
E-mail ID: mo.cuttack@orissaminerals.gov.in

Letter No. ... 34/8 . /Mines, Dtmg/” "w/

From:

Deputy Director of Mines,
Cuttack Circle, Cuttack.

To,
The Chief Executive,
Odisha Space Applications Centre (ORSAC),
Plot no: 45/48, Jaydev Vihar,
Bhubaneswar, Odisha.

Sub:- Quantum of Minor Mineral extracted by OMC Ltd. at Kundakundi Kunda
Stone Quarry(Khondalite), Narangarh, over an area of 11.545 Acres or
4.672 Hectares, At-Narangarh, under Khordha Tahasil of Khordha District

since commencement of the Mining operation by the aforesaid agency i.e.
on Dt.02.12.2020.

Ref:- 1. O.A. No0.104/2024/EZ filed by Nilamani Mahapatra Vrs State of Odisha &
\ebothers before Hon'ble National Green Tribunal, Eastern Zone, Kolkata and
P'.\\ the joint committee report thereof. (Copy enclosed as Annexure-1)
09* 2. Request letter of Regional Manager, Khondalite Group of Mines, OMC Ltd.

,“\)’ “GQ undertake DGPS Survey in the aforesaid Mines (Copy enclosed as
d,o‘o\ Q‘\'ﬂnnexure 2).
(0\6

M OV sir, -
0’::;\ With reference to the subject cited above. I am to inform you that the joint
committee constituted by the Hon’ble National Green Tribunal, Eastern Zone,
Kolkata in O.A. No.104/2024/EZ filed by Nilamani Mahapatra Vrs State of
Odisha & others, has instructed the undersigned to assess the quantum of
Minor mineral extracted by OMC Ltd. at Kundakundi Kunda Stone Quarry
(Khondalite), Narangarh, of Khordha Tahasil under Khordha District.

Page 1 of 3
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. True Copy Attested

Deputy Director of Mines
Cuttack Circte, Cuttack

4 X0

Considering the sensitivity of the matter, as the report regarding the
quantum of the Minor Mineral extracted by OMC Ltd. at Kundakundi Kunda Stone
Quarry (Khondalite), Narangarh, shall be produced before the Hon'ble NGT, the
undersigned urgently seeks the technical expertise and authority of Odisha Space
Applications Centre (ORSAC).

In view of the above, I would request you to kindly provide the details of the
fees charged by Odisha Space Applications Centre (ORSAC) including the GST, for
carrying out necessary survey and producing a comprehensive report with respect
to quantum of Minor Mineral extracted by OMC Ltd. at Kundakundi Kunda Stone
Quarry(Khondalite), Narangarh, over an area of 11.545 Acres or 4,672 Hectares
(Land schedule & Lease Map of the area are enclosed herewith as Aneexure-3 and
Annexure-4 respectively), At-Narangarh, under Khordha Tahasil of Khordha
District; since the commencement of the Mining Operation by the aforesaid agency
i.e. on Dt.02.12.2020. Further, I would also request you to inform the undersigned
regarding the mode of payment and whether the payment shall be done in advance
or after the production of the report.

Furthermore, the Mines Manager, Kundakundi Kunda  Stone
Quarry(Khondalite), Narangarh, OMC Ltd. has intimated the undersigned via e-mail
that the Regional Manager, Khonadlite Group of Mines, OMC, Ltd. has requested
before your good office vide letter no.771/OMC/KNDL/2024, Dt.07.11.2024, to
undertake DGPS Survey in the aforesaid Mines (Copy already enclosed herewith as

Annexure-2).

This must be treated as extremely urgent.
Yours faithfully,

Encl: As above
og \\ 20

Deputy Director of Mines,
Cuttack Circle, Cuttack

Memo No. ... 33\ T /mines, ot ©8.( 11/ 84
Copy submitted to the Collector and District Magistrate, Khordha for favour

=
(Deediierny. 2004

Deputy Director of Mines,
Cuttack Circle, Cuttack

of kind information.

Y‘

1098
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Memo No. ...21.2C.../Mines, ot 0% ([, 84
Copy submitted to the Director of Mines and Geology, Odisha, Bhubaneswar

for favour of kind information. ' LD@@ " 2ed ky

Deputy Director of Mines,
Cuttack Circle, Cuttack

True CopY Attested

o

octor Of Mine®

| 4
w‘m,oumé\w\e' cunee
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ltem No. .02
BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA it
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No. 104/2024/EZ

Nilamani Mahapatra Applicant(s)

Versus .
State of Odisha & Ors. Respondentis)

Date of Hearing: 28.05.2024

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s) : Mr. Sankar Prasad Pani, Advocate a/w
Mr. Ashutosh Padhy, Advocate

ORDER

1. Heard Mr. Sankar Prasad Pani assisted by Mr. Ashutosh Padhy,

learned Counsel appearing on behalf of the Applicant.

o

The allegation in the Original Application is that Narangarh
Khondalite Stone Quarry is operating over lease hold area of
11.45 Acres in Plot No.1745, 1850, 1851 and 174172166, Khata
No.532/2, Kissam-Bagayat (Orchard) 1in Narangarh Mouza in
Khordha Tahasil, District-Khordha.

3 1t is alleged that the quarry operation is adjoining to the Ward

7
Nos.3 and 7 of Bhogapur Village of Narangarh Gram Panchayat
in®
W"““Dw.circlo. cutteck and close to the residential area.

4 It is stated that more than three Schools/Anganwadi arc existing

within 200 meters radius of the quarry. The quarry is Se.ti("lf‘-m fall

ALY ) )
within human habitation and nvolves  operation 0l

Y C i’)
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'L’%LL.H bl ;(( 1 v laki Z'I".(;
i : ]- : Hise i U“ni] hUH% il 1 A’
r iyt *tation. ] Aeause « i t.h(_ noise I)U E

o -f
 APACE sleep. Study 0
night, the villagers are not able to have peaceful ;

. affeoted
. - L aee adversely affected
children and also ailing sentor citizens arc ac J

i : 110 spvironmen
Thus, there is a substantial Issuc of cnt

. : .al people.
infringement upon the environmental right of the local peor

. In our opinion, matter requires consideration.

. Issue notice to the Respondent Nos.1, 4, 7, 9, 10, 12, 13 and |

returnable within four weeks.

Mr. Anand Prakash Das, learned Additional Standing Counscl

who is present (in Virtual Mode), accepts notice on behalfl of the

r

Respondent Nos.1, 4 and 10, State Respondents, Government ol
Odisha.

. Mr. Dipanjan Ghosh, learned Counsel who is present (in Virtual
Mode), accepts notice on behall of the Respondent No.7, Odisha
State Pollution Control Board.

Mr. Apurba Ghosh, lecarned Counscl who is present (in Virtual
Mode), accepts notice on behalf of the Respondent No.9, Statc
Environment Impact Assessment Authority, Odisha.

Mr. Ashok Prasad, learned Counsel who is present in court, accepts
notice on behalf of the Respondent No, 12, Dircctor Generad of Mines
Safety, Govt. of India.

Mr. Surendra Kumar, learned Counsel who is present (in \.f’iz-t-z,«.f,;

Mode), accepts notice on bechall of the Respondent No 13, Covorngd

(2 | i




tive not

() District Magistrate, Khordha or his representa
below the rank of Additional District Magistrate,

(i) Senior Scientist, Odisha State Pollution Control Board;

(i) Senior Scientist, Central Pollution Control Board; and

Senior Scientist, SEIAA, Odisha.

(i)
¢ in question and submit its

16. The Committee shall visit the sit

report on affidavit within four weeks with regard to the allegations

made in the Original Application.
17. The District Magistrate, Khordha, shall be the Nodal Office for all
logistic purposes and for filing the Report of the Committee on
affidavit.
18. The Applicant shall serve c-copy/soft copy of the Original
:\pph(‘ation along with all its annexures upon Mr. Anand Prakash
anjan Ghosh, Mr. Apurba Ghosh, Mr. Ashok Prasad

Das, Mr. Dip
| for the Respondents.

and Mr. Surcndra Kumar, lcarned Counsc

within 48 hours.

List it on 08.08.2024.

True COPY Attested
' Sheo Kumar Singh, JM
ctor of Mine
D;pu“ Dl ‘ée“.c\e‘ Cuﬂaﬂ“ Dr. Arun Kumar Verma, EM
May 28, 2024
e O.A. No.l 04 /2024 JRvY2
MN
T
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COMMITTEE REPORT ON JOINT FIELD VISIT ON DATED.20

024/€Z FILED BY
NARANGARH KHONDALITE STONE QUARRY IN O-A: NO. 104/2024/

HERS
NILAMAN!I MAHAPATRA Vs STATE OF ODISHA AND oT

The Hondle NGT has constituted 4 Commift'ee (:M}::ls;zg
following members with a direction that committee shall vistt the ;Sl n:ons
submit its report on affidavit within four weeks with regard 10 al ‘;9"’“ p
made in O.A No.104/2024/EZ filled by Nilamani Mahapatra Vs Sl
Qdisha and others passed in order dated 28,05.2024.

Members:

i) District Magistrate, Khordha, Odisha or his represemanve not
below the rank of Additional District Magistrate

iij  Senior Scientist, Odisha State Pollution Control Board

iiij  Senior Scientist, Central Pollution Control Board

) Senior Scientist, SEIAA, Odisha

As per direction of Hon'ble NGT, a team consisting of following members
visited the site on dated. 20,06,2024 for enquiry and fact finding.

[7SL7[ 7 Name of the Officer 'fl“"“""“‘_‘ﬁzsrgﬁat{aﬁ """ 0
|
‘l No “\
1. | Sri Saphalya Mandita Additional District Magistrate |
\ Pradhan (Revenue) o
d 2. Sri Dipti Ranjan Sethi l Sub-Collector, Khordha f
Aﬁ_este IR MT— R — A . B

5 C p\] i 3. Sri Dillip Kumar Sahoo Deputy Director of Mines, Khordha
Tru ' Circle, Khordha 1
\'3. Sti Dillip Kumar Saboo | Deputy Director of Mines, Cuttack |
‘ Circle, Khordha i
of Mine 5. Dr. Sohan Giri Addl. Chief Env. Scientist & Regional |
Deputy Director Cuttack - Officer, Odisha SPCB, Bhubaneswar |
c Lack cice. 6. | Dr. Sandeep Ray Scientist D, Central Pollution Control |

Board ;

T Wb F’ Dr. Pradeep Kumar Nayak | Environmental Scientist, SEIAA,
' Bhubaneswar

Sri Bibhas Ranjan Panigrahi \Tahasildar, Khordha

“TSmt. Kshirabdhi Tanaya | BDO, Khordha e
Sahoo
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Present Status of the allegation .mm&mgmm o
T  lasues i Frosent status a‘
g ?'Tne petitioner afleged that ihe | The 1and in question was measured DY Ri |
_quarry operation is adjoining 10 and Amin of Knordha Tahasi in presence.
%Warﬁ nos. 3 and 7 of Bhogapur | of Tahsildar, Khordha. Tahasildar have
Village of Narangarh GP and gtated that 50 plots 8re cOm"d within the |
| close to the residential area. '\!radlus of 50 meters from the lease |
| | boundary of Narangarh Knhondalite mines
Out of 50 plots. 45 plots are recorded In
‘ | favour of private persons under the Knewst ‘
| | (Land lord) Shree Jagannath Mahaprabhu |
| | i Pu Taraf Administrator, Shree Mandit
| Parichalana Commitiee, Puri and rest 5[
I plots are under Govt Khata. Out of 50 plots, \
| 44 plots are recorded in Ghara pari kisam, |
| | }One plot is agricuftural plot Within 44 |
| l | private  plots, 19 plots have existing";

a i | structures with dwelling houses and rest 25 |
Qv WY od YAy | plots nave no structures Al these private |

‘:!plots are recorded under khewatship of‘I
‘ Shree Jagannath Mahaprabhu Bije, Puri‘!
\Taral Administrator  Jagannath Mandira |
| Parichalana Committee Purl, khewat no- |
| 1.1. The detalled habitation fist along with

|

|
‘ | land schedule which is coming within the |
True COPY Attested ] ;radius of 50 meters from lease boundary is |

Ynctusad at Annexure-l. !

il




M\éste
~ True co_py |

- 2[There s ailegaton that more |

! ‘;than three schools/ Anganwadis |
are existing within a 200 meters

| radius of the quarry l|

¢ \ ?!Q‘ A {); &)’R‘Qh’(} ‘t')\h% Q{\,\‘Kg I\

E |
COLLECTOR & DISTRICT MAGISTRATE
! KHORDHA

| !
| 1

| |

TARRIAT-E W T L

17

“"+ " In Bhogapur mouza one UP School
is existing within a distance of 160
meters from the mining lease
boundary and one anganwadi centre |
is located within a distance of 166
meters from lease boundary.
Eurther, one Saraswati Sishu
Mandir, Bhogapur is situated at a
distance of 110 meters from the ‘l
lease boundary ,

* In Narangarh mouza, one Ashram |
school and one high school named |
Chintamani  Vidya Niketan are’:
located within a distance of 85 ‘
meters and 120 meters from lease |

boundary respectively as per report |
of Tahasildar, Knordha. '

' "';3T‘The quamy 1s said to fail within

é {human habitation and involves
| operation of huge machinery for |
' | drilling and cutting which create !
I \signtﬂcant amount of noise as:
' well as air pollution. it is further

!i stated that Bhogapur is a densely

.‘ 'xdust generated from mining and |

i its allied activities are dispersed |
i-ower nearby houses and leaves
! of vegetation. Because of noise
Apollu{ion, both during day and |
| night the villagers are not abie to

have peaceful sleep Study of'\

i | children and also ailing senior .
‘ citizens a adversely affected.

=

= ‘
D otk |
ack Circie: Y |

i

RO, SPCB Bhubaneswar reported that both 1
ambient air quality and ambient noise
monitoring were conducted for about 24'.‘
hours. The average data of Particulate |
Matter (PM)wo in the atmosphere
at 3 locations are below 100 ug/M® per |
meter within prescribed standard of boardi:

ipopulated village and the layer of ' and ambient noise intensity at 4 different ‘{

locations are below prescribed stanuardi
w.rl. industrial & residential area for day \l
time i.6. 75 & 55 dB(A) respectively. *

No high level or intensity of noise'
generating drilling machine was |

used for driling of stone at the |
quarry area. \

» Wire saw cutting machine was used |
for cutting Khondalite stone which
was not generating high intensity of
sound. Usually during cutting, the |
water sprinkiing was observed for |

S —— DR———.
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- l

.

L

li 4E It is alleged that during the
i !minmg operation 38 mango
| *Itrees. 22 jackfruit trees along |
Ii l{with other associate plants have
! | been completely uprooted.

\ |

‘ i

| |

ues} d.

COLLECTOR & DI

|

b& by odeddl
i

iKHOR HA

1.

suppression  and  dispersion of

H
fugtive ~ dust  to  neady’
areas/locations.

« Noise intensity was not SO loud |
towards nearby areas/school during |
the day of monitoring

No dust deposit were observed oni
ihe leaves surface area of the trees |
existing nearby to mining lease area
The RO, S?CB
Bhubaneswar is enclosed a j;

report  of

Annexure-ll. l
6T« Necessary permissions has been
from DFO, Khordha
cutting of 137 nos. standing tress |
over plot no 2166.1851.1850.1?451
under khata no 532/2 of Mouza -

Narangarh, Khordha vide letter no-'

‘ sought for

14484, dated. 01122020 of
Regional Officer, Khondalite Group |
of Mines. 5

« The DM, OFDC Ltd. Bhubaneswar |

(C) Divislon was requested toi.
estimate the cost of felling of 137?
nos of different species by DFO.;
Khordha Division vide letter no 8179 |

dated. 21.12.2020. %
+ An estimate of Rs. 240,088 hasz,
been submitted by OFDC L. |
Bhubaneswar and the Rs. 2,37,036/- |
has been deposited after deducting |
TDS @ 1.5% by Regional Manager, '
KHondalite Group of Mines oni
dated. 20.02.2021 through RTGS '

e — i

|
|
|
|




| |
5 1t is alleged that two daep*

| month of February.

)
DOD“N D (N Clr CUF\
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'Aéucordmgly Permission “has been

accorded to take up felling of rees

through OFDC Ltd Vide letter no ',
1381, dated 01.03. 2021 of DFO
Khordha. The above report received
from Mines Manager, K.X Knhondalite \
Mines, Naranagarh i$ enclosed at

Annoxure-il.

NOC has been obtained from Central |

| borewell in the quarry caused the | Ground Water Authority, New Delhi for |
,deplenon of ground water in the | ground water abstraction and its validity
} residential school and \nﬂage period is from 06.05. 2023 to 05.05.2025 as a
| tanks for which it get dried in the per report of Odisha Mining Corpcfatson
annted which is enclosed at Annexure-iV

There is no such evidence that‘

| establishment of two deep borewell in the g

i | Quarry area for industrial purpose has led to - l

| depletion of ground water in the resadentlal
' school and village tanks. As reported by
BDO Khordha, Bhogapur viliage under
Narangagrh GP area faces water scarcity | 1
durmg summer season for which water
lankers are deployed to meet the demands |
of local people. The report of BDO

1 Khordha is enclosed at Annexure-V. !
| ' 6 It is stated Tthat no consu!tallon As per “sub section (6) “of Section 4 of.

| wtth village assembly/pall sabha | OMMC Rules 2018, no prospecting hcense i

|
} ‘i prior to operation of quarry

q 5l AWY) TN

-

Areas
concerned GP. As Khordha is a non- g
l schedule area, it is nat mandatory 10 have | i
lll sabha prloz to opefation of quarry ~

.cum-mining lease or mining lease Of |
l quarry lease shall be granted in Schedule |

without recommendation of;

i i

%

p
W (/b
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Qver all observations;

The committee members observed the followings at the time of inspection:-

» Narangarh Khondalite Stone quarry is operating over plot no 1745 1850.
18518 1747/2166 pentaining to Khata no ~ 532/2 of an Area Ac 11.545 dec
of Mouza Narangarh.

» E.C was granted in favour of M/s Odisha Mining Corporation Limited vide
SEIAA QOdisha letter no. 8881/ SEIAA dated. 04.09.2020.

» Consent to Establish (CTE) and Consent to Operate (CTO) were issued by
SPCB, Qdisha, Bhubaneswar vide letter no 2957/RO, dated 05.10.2020 and
letter no 3432/RO dated 18.11.2020 respectively.

» The committee suggested that Deputy Director, Mines, Circle- Cuttack &
Mining Officer, Cuttack shall assess the quantum of minor minerais extracted
Dy the M/s Qdisha Mining Corporation Ltd from Narangarh Khondalite stone
quarry as per OMMC rules and stipulated conditions by SEIAA and SPCB,
Odisha, BBSR along with Deputy Director, Mines, Circle- Khordha. They wili
also scientifically calculate the volume of minor mineral extracted along with
imputation of penalty, environmental compensation and remedial measures,
in case there is evidence of mining beyond permissible limits/quantity as per

the existing order and guidelines, within a period of one month so as to submit
the compliance before the Hon'ble NGT.

e 3o

Mining Officer, Cuttack RO, SPCB, Bhubaneswar

Qi Y

Deputy Director of Mines,
Cuttack Circle, Cuttack

/
Senior Scientist, Odisha,
State Pollution Control Board

Saom-
Senior Scientist, SEIAA, Odisha

-t
ot

Tahsildar, Khordha

'
|

|

True COPY e

2N W
eS\ed Addl. District Mag‘ts : te/,,Khorﬁ!-’a"\

Deputy Director, Mines,
Khordha Circle, Khordha

Senior Scientist,
Central Pollution Control Board

/‘) . '/)
BDO, Khordha

Sun-Comdha

;( \ 24

¢ v W (\”() i hder P

COLLECTOR & DISTRICT MAGISTRATE
KHORNDMA
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Annexure -9

® DISHA

No. /OMC/KNDL/2024
‘ Date: /2024
To
The Chief Executive Officer
Odisha Space Application Centre
Bhubaneswar
Sub- DGPS Survey at Kundakundi Kunda Stone Quarry, Narangarh
& Gobindpur Decorative Stone Quarry over an area of 4.672
Ha. & 18.280 Ha. respectively of OMC Ltd.
Sir,

With reference to the subject cited above, it is to mention here that Mining
-ease of Narangarh and Gobindpur Decorative Stone Mines have been granted by
Steel & Mines Dept., Govt, of Odisha over an area of 4.672 Ha. & 18.280 Ha.
respectively, Boundary pillars Co-ordinates of Narangarh & Gobindpur are
enclosed as Annexure-"A” & “B" respectively.

Therefore, it is requested to undertake the aforesaid DGPS survey & to
produce the DGPS surveyed map for onward submission to Dy. Director of Mines,

Cuttack Circle, Cuttack & other govt. authorities.

In this connection, it is requested to kindly submit the bill/invoice for the

aforesaid work for necessary payment at our end.

Yours faithfully,

Encl.-As above. ' Sd/-
Regional Manager
Khandalite Group of Mines

Memo No. "7°/2 _ /OMC/KNDL/2024 Dt.or//) /2024

Copy to the Mines Manager, NaFangarh & Gobindpur Minesg, for information
& necessary action. }9&

Regioal'Manager
Khondalite Grouwf Mines

I ST

Odisha Mining Corporation Ltd.
(A Gold Category State PSU}
nondalite Group of Mines, IDICOL House, Ashok Nagar
751009, Tel  +81 674 2

r
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Land Schedy
——C of Kungy Kung; Kung

a 5tone Quarty as on 25,10.1.980,

Mouza . Naranagada

: Khata 525 —Anabagj

| (1329-30 Sabik Settjemen Khata No.532/2

P _ ent Recor Tl 1YV |
lenant- Ekharajat Mahal s,-;igcmd) (1962 - Hal RoR) .
 Chndra Dey, Supel'intendent ?ja p:ama Tenant - Shree Jagannath Mahapravu Bije |
Jagannath Mahapray, Bije p o' Shree Puri Marfat  Srimandir  Parichalana
| No.14424 Y& Purl- B-Register | committee
PlotNo. g ——1—— | B
1504 TMungig—1—-Area_ | PiotNo.  [Kisam  [Area |
-'g‘gﬁwm&_ﬂﬁg.ozo 1745 Mundia Ac.7.020
15% Thas :t | 1,490 1850 Bagayat-ll | 1490
| 150 ey — i !
1593 2aqavat | e Bagayat-II 0.645 |

22— | Bagayat | -
1 1506 Patita 2.400 | 1747/2166 | Puratan ;
— —_— Patita 2.390 |
| Total _Aci11,555 | Toia | Ac.11.545 |

i _ Forest Land | Non-Forest Land Total
L Ac.0.000 Ac.11.545 Ac11545 |
esie
True Copy A%
L \ines Tahasildar, Khordha
0ctof % wack T. Basw '

\ Ccv
W O ce. ©Addl, General Mitiager (Geo
D"::Wok C Powaer of Altorney Hul{icr ‘
disha Mining Corporiton Ltq,
hubaneswar

d%m»ﬁ\swma
mn%‘“ RRECT
CHECKED & FOUND CORRE

\EF SURVEYOR
D,R%'émme OF MINES

o), ODISHA BHUBANESWAR
/ AR

v
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PLAN SHOWING THE GRANTED M.L FOR DECORATIVE STONE (KUNDAKUND! KUNDA,KHO(DAUTE) OF ONIC LTD. OVER
AN AREA OF 1 1.5453}\CRE OR 4.67/2HECT. IN VILLAGE NARANG&H UNDER KHORDHA-TAHASIL OF KHORDHA DISTRIC

ANNEXURE -4

SCALE - 32 INCH = 1 MILE /

Mining Officer, Cuttack

Metre 200 160 120 8p 00 100 200 300
: : —]
KEY PLAN
(TOPOSHEET NO. - 73H/12)
. SCALE 1:50000 —
FIELD NOTE
int 1is magp ot a5"30 -~
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ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Department of Science & Technology, Govt. of Odisha

1 1112
Annexure-3 %(\ @«v@wa_%%’

ORSAC/PR/I230/ 2024 No.: 598 Date: |3)2(2925.

To

The Deputy Director Mines
Cuttack,.Circle, Cuttack
Dist : Cuttack

Sub: Assessment of the quantum of Minor Minerals excavated from
Kundakundi Kunda Stone Quarry (Khondalite), Narangarh over an area
11.848Ac.or 4.794 Ha(DGPS Surveyed area) or 11.545Ac.or
4.672Ha.(User Area)with respect to NGT OA NO.104/2024/EZ filed by
Nilamani Mahapatra Vrs State of Odisha & Others.

Ref: 1-Your office letter No- 3718/Mines Dt. 08.11.2024
2- Letter No. ORSAC/PR/1230/2024/4265, Dt. 30.11.24

Sir

In inviting a reference in the subject mentioned above and the letter cited
under reference, please find the assessment of extracted volume of material
from the lease area 11.848Ac.or 4.794 Ha.(DGPS Surveyed area )or
11.545Ac.or 4.672Ha.(User Area)of the Kundakundi Kunda Stone Quarry
(Khondalite) at Village-Narangarh under Khordha Tahasil, Dist — Khordha, in

o gaedh shape of soft and hard copy in connection with OA NO.104/2024/EZ. filed by

Nilamani Mahapatra Vrs State of Odisha & Others.
This is for your Kind information & necessary action.

Encl: 1. Assessment Report with corner point coordinates
2. Digital Elevation map of the year 2020 and 2025
3. Ortho Satellite image Map on dt. 28.12.2020
4. Ortho Satellite image Map on dt. 29.01.2025
5. Extracted Volume Map

True CopY AﬁGSted Yours Faithfully
Scientist-D,
{ Mines ORSAC
pirector & Lhack
D’puw circ\e. Cu
Cuttack

Plot No. 45/48(P), Jayadev Vihar, NearlGopabandhu Academy of Administration, Unit-16, Bhubaneswar - 751023, Odisheg~riia
Tel : +91 674 2303625, Email: orsac2012@gmail.com / orsac.od@nic.in, Website : hitp.//www.orsac.gov.in Y
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ASSESSMENT REPORT OF KUNDAKUNDI ~ KUNDA  STONE
QUARRY (KHONDALITE),NARANGARH OVER AN AREA
11.848AC.OR 4794 HA.(DGPS SURVEYED AREA) OR 11.545AC.OR
4.672HA.(USER AREA) AT VILLAGE-NARANGARH, UNDER
KHORDHA TAHASIL, DIST - KHORDHA.

The study is carried out using High Resolution Satellite imagery (HRSI
WV -2) of 0.5 m stereo imagery (PAN — 1, MX-4 Bands) of the year
78.12.2020 procured from M/s Adepto Geo Informatics Pvt. Ltd. and
empanelled foreign gatellite vendor of Indian National Space’ promotion and
authorization Centre (INSPACe) Indian Space Research Organization,
Department of Space (ISRO/DOS) Govt. of India and Drone Image of the year
29.01.2025 to be undertaken following Standard Operating Procedure of
IBM/ORSAC for Kundakundi Kunda Stone Quarry (Khondalite) Narangarh
over an area of 11.848Ac.or 4.794 Ha.(DGPS Surveyed area) or 11.545Ac.or
4.672Ha.(User Area) Under Tahasil-Khordha, Dist-Khordha by M/s TKS
Consultancy Services of Orsac Emplanlled Vendor.

DGPS Survey of the Quarry Boundary has been under taken as per the
Revenue trace in presence of Junior Mining Officer, Cuttack. Then Benchmark
(BM) has been transferred from TAPANGA RAILWAY STATION on
07.01.2025 to 10.01.2025 and Quarry Boundary Survey also done in that period.
The photogrammetry principle is used to generate Digital Elevation Model
(DEM) and Ortho Satellite Image for Kundakundi Kunda Stone
Quarry(Khondalitc) at Narangarh village, Tahasil-Khordha, Dist-Khordha,
taking high Resolution Satellite Imagery (HRSI) of 0.5Stereo imagery (PAN — 1
and MX-4 Bands) for period of 28.12.2020.

The DEM and ortho Image was prepared for the study area of the year
7020 and Drone image processing in pix - 4D software. The excavated volume
is calculated using DEM of 2020 as the base year and 2025 of study year DEM,
using Arc GIS Software taking the pixel of the minimum mappable unit for

making a comparable measurement in the field. The volume accuracy come to
261851.385 me(m’).

O Comr

{ Mire®
wrecto’ OCU“QCK
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EXTRACTED VOLUME OF KUNDAKUNDI KUNDA STONE QUARRY
(KHONDALITE),OVER AN AREA 11.848AC.OR 4.794 HA.(DGPS
SURVEYED AREA) OR 11.545AC.OR 4.672HA.(USER AREA) AT
VILLAGE-NARANGARH, UNDER KHORDHA TAHASIL, DIST -
KHORDHA FOR THE PERIOD OF 2020 - 2025

EXTRACTED VOLUME IN Meter Cube(M>)

BASE YEAR STUDY YEAR
(Study Year - Base Year)
2020 2025 261851.385
d
“95\0
opy A
True C
{ Mine®
wrecto’ g %
O
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QIGITAL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY
(KHONDALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.
(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)

. KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2020.

o Ty, ™ - . ; '.. R |..*-“:;-‘ b;.‘{“_ ‘gl“‘
. o o . i LA W L

Rl -

_.r.-‘,_"""_i_b"ii",].l ‘_'_ " :
ST ARl IS G N

" i Wi L i ’ N if 74 f{:_’,.

-
,
P R ) S
Ere |y 2! [

1 ® wmMLPILAR # &,
[ ] ML BOUNDARY s ®
ORTHO_2020.img |,
RGB
- Red: Layer_1
I Green: Layer_2

AUTHORISED SIGNATO®RY




1 B 7 1

~ DIGITAL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY
(KHONDALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.
(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)
, KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2020-2025.
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- DIGITAL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY
(KHONDALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.
(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)
, KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2025.
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" DIGITAL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY
(KHONDALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.
(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)
. KHORDHA TAHASIL, KHORDHA DISTRICT OF THE YEAR 2025.
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- PIGITAL ELEVATION MAP OF KUNDAKUNDI KUNDA STONE QUARRY

(KHONDALITE), NARANGARH OVER AN AREA OF 11.848 AC. OR 4.795 HA.

(DGPS SURVEYED AREA) &11.545 AC. OR 4.672 HA. (USER AREA)
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— CiSHA E;  APPLICATIONS CENTICE
I % SRS S el T o
58 ML PILLAR
| MAPNO......... . D / 5
TP v s - o ST SRR
[] ML_BOUNDARY ] [2 ]0})2@%
NARANGARH_DEM_2020.img Céé.n Aiizand
W i
e AUTHORRED SIGNA
g TORY
B 66
Cor

419




1120

Annexure-4

OFFICE OF THE DEPUTY DIRECTOR OF MINES, CUTTACK CIRCLE, CUTTACK
AT- NIMPUR, P.0-JAGATPUR, CUTTACK - 754021, PH.: 06712490357
E-mail: mo.cuttack@orissaminerals.gov.in

From,

The Deputy Director of Mines,

Cuttack Circle, Cuttack.

To,
The Mines Manager,

Letter No...%.(:.ﬁ.ﬂ../Mines, Dt

Kundakundi Kunda Stone Quarry (Khondalite), Narangarh,
Odisha Mining Corporation Limited (OMC Ltd).

Sub- Submission of the certified copy of the production details on daily basis with
respect to Kundakundi Kunda Stone Quarry (Khondalite), Narangarh under

Tehsil Khordha of Khordha District.

Sir,

With reference to the subject cited above, I am to direct you to submit

certified copy of the daily production details positively with respect to the aforesaid
Mines, not later than 12.00pm of the succeeding day; as per the following format.

; S| No. . Lengt)h
5 (Meters)

" Block Wise Production Details

(Meters)

Breadth

Height
(Meters)

‘Volume (in CuM)

~ Total Volume in CuM =



L X>

Daily Report Summary

Production on the | Dispatch ' Closing Balance
day (In CuM) ’ (In CuM) | (In CuM)

Opening Balance
(In CuM)

This should be treated as extremely urgent.

Yours falthfui#y,

Deputy Director of Mines,
Cuttack Circle, Cuttack

Memo No._3 650 /Mines, Dt._ 09 11- 90 Q‘ﬂ
Copy forwarded to the Regional Manager, Khondalite Group of Mines, Odisha
Mining Corporation Limited (OMC Ltd)., for favour of kind information and necessary

C"Q tu' 1} e 2L

Deputy Dtrector of Mines,
Cuttack Circle, Cuttack.

action.

Memo No. 36 S 1 /Mines, Dt. 0 9 - 11 - 9V 3‘3
Copy submitted to the Director of Mines and Geology, Odisha, Bhubaneswar

for favour of kind information. ' '“«\

(’Qé‘ o9 W20 ALy
Deputy Director of Mines,

d Cuttack Circle, Cuttack.
True CopY Atteste

irector of Wi

D
mc« cte. ©

pog L 2
B

vt 2
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Annexure-5

P

KUNDAKUNDI KUNDA STONE QUARRY (KHONDALITE), NARANGARH

Daily Report Summary

Date:-30.01.2025

Opening Balance (in cum)

Production on the day
{in cum)

Dispatch (in cum)

closing Balance (in cum)

420.520

0.000

10.814

409.706

Production in Cumulative
(in cum)
Financial year 2024-25

Dispatch in Cumulative

(in cum)

Financial year 2024-25

1122

8669.036

8994.022

True Copy Attested

G

Deputy Direcior of Mines

Cuttack Circle, Cuttack

v ol
Mir?é& M na;%r
k.k khondalite Mines

Narangarh
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_ ———ocessssmass
UNDAKUND
} | KUNDA STONE QUARRY (KHONDALITE), NARANGARH
BLOCK WISE PRODUCTION
: e
| suno. | stackno, | ENGTH | BREADTH HEIGHT [ vo
(Meters) (Meters) (Meters) (Ith:l:m;E R nely Toz?: :’::::;JME
|
|
Total Volume in Cum. S
True Copy Attested MRS
) k.k khondalite Mines
@;D Narangarh
Director of Mines
oégtht‘?ok Circle, Cuttack
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1 D
|
} KUNDAKUNDI KUNDA STONE QUARRY (KHONDALITE), NARANGARH
Daily Report Summary
Date:-31.01.2025
Opening Balance (in cum) Product?on an.ihe doy Dispatch (in cum) closing Balance (in cum)
(in cum)
409.706 0.000 10.618 399.088
Production in Cumulative Dispatch in Cumulative
{in cum) (in cum)
Financial year 2024-25 Financial year 2024-25
f 8669.036 9004.640
ted Mi %M -1
ttes ines' Manager
True CoPY A , k.k khondalite Mines
@ Narangarh
Mines
wector OF Kok
D;WMW DC‘uc\'- G
|
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!(UNDAKUNDI KUNDA STONE QUARRY (KHONDALITE), NARANGARH

BLOCK WISE PRODUCTION

DATE-31-01-2025

SL.NO. | STACKNO.

LENGTH
(Meters)

BREADTH
(Meters)

HEIGHT
{Meters)

VOLUME
(In cum)

No of Blocks

TOTAL VOLUME
(In cum)

Total Volume in Cum.

0.000

True Copy Attested

(Dot

Deputy Dire

ctor of Mines

Cuttack Circle, Cuttack

wiszees

k.k khondalite Mines
Narangarh

1125



